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 The  worlg  expects  him  to  take  up  this

 great  task  asa  great  disciple  of

 Mahatma  Gandhi

 We  would  urge  the  Gandhian  disci-

 ple  of  Ahimsa  and  Shanti  to  give  up
 hig  fast  so  that  his  fast  may  not  create
 a  situation  of  Himsa  and  Ashanti  all
 over  the  country.  I  would  request
 the  Home  Minister  to  make  a  state-
 ment  over  the  issue  of  Vinobaji’s  fast.

 PROF.  P.  G.  MAVALANKAR:
 (Gandhinagar  )  I  want  to  make  a
 submission,  if  you  permit  me,  on  the
 procedure  of  rule  377

 MR,  SPEAKER:  You  can  discuss
 it  in  the  Rules  Committee,  not  here.

 PROF.  92  06.  MAVALANKAR:
 It  is  not  just  a  matter  between  you
 ang  me.  If  you  give  me  just  one
 minute,  it  is  encugh,

 MR.  SPEAKER:  Ht  I
 minute  to  544  Memhers,
 happen?

 give  one
 what  will

 PROF.  P.  G.  MAVALANKAR:
 In  regard  to  what  is  happening  under
 rule  377  I  have  been  seeing  that  many
 Members  have  been  raising  matters
 which  are  admitted  by  you  because  of
 the  importance  of  those  subjects.
 Kindly  see  to  it  that  a  supplementary
 agenda  is  given  to  us  so  that  Members
 know  what  subjects  you  have  been
 good  enough  to  allow.  Secondly.  you
 must  ensure  that  the  Ministers  give
 some  kind  of  a  reply.

 MR,  SPEAKER,  I  have  been  re-
 Questing  the  Ministers;  we  are  also
 trying  to  change  the  rules.  Mr.  Raja-
 fopala  Naidu.

 2.2  hes.

 DEMANDS  FOR  GRANTS,  979-80—
 contd,

 MINISTRY  OF  PETROLEUM,  CHEMICALS
 “AND  Fertitizers—contd,
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 SHRI  P.  RAJAGOPAL  NAIDU
 (Chittoor):  The  other  day  we  were
 speaking  about  developing  countries
 and  the  price  hike  on  petroleum  pro-
 ducts.  Because  we  are  deficit  in  pet-
 roleum,  there  is  a  suggestion  to  make
 power  alcohol  so  that  we  may  mini-
 mise  the  bill  on  petrol.  Power  alcohol
 is  being  used  now  in  Brazil  and  they
 have  invested  $  5.5  lakhs  to  produce
 alcohol  from  tapioco,  sugar  beet  and
 sugarcane.  Brazil  has  invested  two  bi}-
 lion  doilars  to  produce  alcohcl;  by  the
 end  of  ‘1981  all  the  vehicles  will  be  dri-
 ven  by  gasohol.  Even  Austrialia  is  ex-
 perimenting  with  it.  In  Ameri.
 ca  midwist  plan  states  have
 produced  alcohol  which  is  being
 used  and  500  filling  station
 are  suplying  gasohol  and  _  alcoho}
 is  being  produced
 Our  State  Minister  for  Agricul-
 ture  has  said  that  by  mixing  alco-
 hol  and  petro]  we  can  produce  gaso-
 hol.  ICAR  has  experimented  ०  it
 and  Dr.  H.  B.  Mathur,  Professor  of
 Mechanical  Engineering  of  the  Indian
 Institute  of  Technology  has  also  found
 out  gasoho!l  by  mixing  20  per  cent
 alcoho]  with  80  per  cent  gasolene.
 Therefore,  there  is  great  possibitity  of
 producing  power  alcohol  and  mixing
 it  with  petro]  so  that  we  can  save
 petro].  In  our  country  we  are  having
 more  than  20  lakh  hectares  of  sugar-
 cane.  Therefore,  it  is  very  easy  for
 us  to  produce  power  alcohol.  We  are
 surplus  in  potatoes  and  there  is  a
 glut  in  potatoes.  From  potato  also
 we  can  produced  power  alcohol
 From  tapioca  also  we  can  vroducé
 if.  Therefore.  I  would  request  the
 Minister  to  find  out  whether  it  is  pos-
 sible  for  us  to  adopt  this  method.

 from  maize.

 We  are  producing  pesticides  which
 are  quite  good.  But  for  agriculture
 We  want  weedicides  also.  In  many
 places  the  farmers  have  to  spend
 much  of  their  money  to  take  out  the
 weeds  by  hand.  Therefore,  if  pesti-
 cides  are  there,  jt  will  be  easy  to
 develop  our  agricultural  production.
 T  have  seen  in  the  Uniteg  States  there
 is  an  item  ‘weedicides  so  much’  in  the
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 bill  for  inputs.  Therefore  we  must

 use  weedicides  also  to  develop  our

 agriculture.

 With  regard  to  drugs,  the  Hathi
 Committee  has  submitted  a  report
 containing  valuable  recommendations
 which  have  still  to  be  implemented.
 {think  the  Ministry  has  processed
 them  and  finalised  their  decision.

 Foreign  companies  are  making  good
 profits  out  of  this.  Our  Government
 has  been  contemplating  to  go  into

 this  matter.  It  must  be  done  quickly
 and  the  profits  should  be  regulated.

 Our  fertiliser  plants  are  not  being
 utilised  to  their  full  capacity.  I  think
 the  Minister  is  considering  this.  It  is

 better  to  utilise  them  to  the  fullest

 extent,  so  that  prices  may  be  reduced.
 If  they  are  not  fully  utilised  the

 price  will  be  more.  Therefore,  I

 request  the  Minister  to  see  that  they
 are  fully  utilised.

 In  Andhra  Pradesh  the  employees
 were  asked  to  opt  between  the  Ferti-
 liser  Corporation  and  Rasi  Chemi-
 cals—I  am  not  quite  sure  about  the
 name.  They  have  opted  to  be  in  Fer-

 tiliser  Corporation.  They  have  given
 a  memorandum  to  the  Minister  also.
 I  request  him  to  consider  that  aspect.

 In  Andhra  Pradesh  we  are  not  get-
 ting  enough  of  ammonium  sulphate
 and  CaN.  The  Minister  knows  that
 Andhra  Pradesh  is  an  agricultural
 State  which  produces  agricultural
 products  to  a  great  extent.  So,  they
 must  be  helped.  Sugarcane,  tobacco,
 cotton  and  other  cash  crops  are

 grown  there,  Especially  for  sugar-

 cane,  CaN  is  quite  necessary.  I  re-

 quest  the  Minister  to  increase  the

 quota  of  ammonium  sulphate  and
 CaN  to  Andhra  Pradesh,

 SHRI  K.  S.  CHAVDA  (Patan):  Sir,
 I  rise  to  suppor,  the  Demands  for
 Grants  of  the  Ministry  of  Petroleum,
 Chemicals  and  Fertilisers  which  are
 being  discussed  today.  I  will  confine
 myself  to  the  drugs  and  pharmaceuti-.

 APRIL  23,  979  Min.  of  Pet.  268.
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 cal  industry  because  I  will  not  get
 time  to  touch  the  other  points,  The
 Janata  Government  ang  the  hon.
 Minister  Mr.  Bahuguna  deserve  the
 congratulations  of  this  whole  House
 for  maintaining  the  price  stability  in
 the  case  of  drugs  and  pharmaceuticals
 so  far  as  wholesale  price  is  concern-
 ed  during  the  last  two  years  ie,
 1977-78  and  1978.79,  India  has  ac-
 quired  the  technological  capability  in
 the  manufacture  of  drugs  and  phar-.
 maceuticals.  It  is  0008  out  by  the
 fact  that  several  developing  coun-
 tries,  like  Malaysia,  Indonesia,  Alge-
 ria,  Cuba  and  others  have  been  ap-
 proaching  this  country  for  supply  of
 technical  know-how  and  for  setting
 up  plants  for  bulk  production  or  for.
 mulations.  For  this  the  Ministry  and
 the  Minister  deserve  congratulations.

 Shri  Bahuguna  has  taken  special
 measures  for  representation  of  Sche-
 duled  Castes  ang  Tribes  jin  the  ser-
 vices  in  the  Ministry  and  the  pubiic
 sector  undertakings  under  his  Minis-
 try,  I  hope  those  measures  will  be
 implemented  in  both  letter  and  spirit.
 Here  I  would  like  to  make  a  sugges-
 tion  ‘that  responsibility  should  ‘be
 fixed  on  officers  for  the  implementa.
 tion  of  these  measures  and  adequate
 action  should  be  taken  against  the
 defaulting  officers,

 The  number  of  canaliseq  items  in
 1977-78  was  45.  It  has  been  reduced
 to  8  in  1978-79.  I  hone  the  Minister
 wil}  not  include  more  items,  rather
 try  to  reduce  the  list  from  the  pre-
 sent  i8.

 The  reduction  of  excise  duty  on
 some  bulk  drugs  and  reduction  from
 75  per  cent  to  25  per  cent  on  penul-
 timate  and  intermediates  for  the  pro-
 duction  of  bulk  drugs  is  meant  as  an
 encouragement  for  the  production  of
 bulk  drugs,  Therefore,  may  I  request
 the  Minister  that  these  drugs  and
 penultimates  should  not  be  included
 in  the  1979-80  policy.

 Coming  to  the  new  Price  Control
 Order  for  drugs,  it  is  mentioned  ०7

 page  3l  of  the  Annual  Report  for
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 1978-79  that  the  post-tax  return  of
 net  worth  will  be  l4  per  cent  in  the
 case  of  bulk  drugs  required  for  pro-
 duction  of  category  |  and  2  formula.
 tions,  I  have  calculated  that  will  be
 the  effect  of  this  measuce  on  multi-
 nationals  and  the  small-scale  sector.
 In  the  case  of  Glaxo,  they  will  get  5
 per  cent  on  their  sales  turnover,
 while  the  small-scale  sector  will  get
 only  0.3.  or  0.35  per  cent,  So,  by  this
 measure  the  small-scaie  sector  wl]
 be  compictely  wiped  out.  No  new
 concern  will  take  up  the  production
 of  these  bulk  drugs  because  the  pro.
 fit  or  return  is  on  the  net  worth,  and
 the  net  worth  is  share  capital  plus
 free  reserve.  The  small-scale  sector
 has  no  free  reserve,  and  it  has  got
 also  very  little  share  capital,  There-
 fore,  my  request  is  that  so  far  as
 the  small-scale  sector  ang  new  firms
 are  concerned,  post-tax  profit  on  sales
 turnover  should  be  stiven  to  them,  so
 that  they  can  maintain  and  produce
 more  bulk  drugs.

 The  small-scale  sector  is  engaged
 in  the  production  of  bulk  drugs.
 When  the  policy  statement  wes  laid
 on  the  Table  of  the  House  on  29th
 March,  1978,  by  the  hon.  Minister,  it
 was  declared  that  the  small-scale
 sector  would  be  a  prohibited  area  for
 foreign  firms,  but  nothing  has  been
 done  in  this  case.  It  may  be  the  con-
 cern  of  the  Industries  Minister  pbe-
 cause  it  requires  amendment  of  the
 IDR  Act,  but  the  fact  remains  that
 these  multi-nationals  are  taking  ad.
 vantage  of  he  present  position.

 I  have  received  copy  of  a  telegram
 which  has  been  sent  to  Bahugunsji
 against  this  order,  All  the  Associa-
 tions  engaged  in  the  manufacture  of
 drugs  and  pharmaceuticals’  say  that
 the  979  Drug  Price  Control  Order
 (DPCO)  cannot  be  implemented  and
 that  there  are  some  deviations  from
 some  of  the  provisions  of  the  978
 Policy.  I  would  therefore  request  the
 hon,  Minister  to  have  a  dialogue  with
 all  the  Associations.

 Min.  of  Pet.  270
 Chem.  &  Fert.

 I  would  like  to  read  out  the  tele.
 gram  for  the  benefit  of  the  House:

 ‘The  entire  drug  industry  stur-
 ned  and  shocked  by  extremely
 harsh  provisions  of  tte  new  DPCO
 979  and  related  announcements.
 They  even  go  far  beyond  several
 provisions  of  the  new  drug  policy
 statement  laid  on  tne  Tabie  of  the
 Lok  Sabha  on  March  29,  1978,

 “It  is  the  unanimous  consensus
 that  DPCO  979  is  unrealistic  and
 unworkable  price  control  order
 which  the  industry  regrettably  is
 totally  unable  to  implement,

 All  Units  in  the  drug  industry
 completely  fai]  to  understand  how
 such  announcements  could  have

 been  made  despite  repeated  endea.
 vours  to  patiently  and  logically  ex-
 plain  to  your  Ministry  officials.  the
 extremely  harsh  and  undesirable
 consequences  if  the  proposals  were
 to  be  implemented.  In  view  of  the
 foregoing,  the  industry  —  strongly

 feels  that  DPCO  979  definitely
 should  not  be  implemented  and

 respectfully  requests  that  you  and
 your  officers  may  kindly  visit  Bom-
 ‘bay,  the  main  centre  of  the  indus-
 try,  to  explain  how  it  can  be  im-
 plemented  because  the  industry  is

 convinced  that  it  is  net  only  un-
 workable,  but  also  totally  against
 the  interest  of  the  country  the  con-
 sumers,  the  medical  profession  and
 the  industry.  This  will  give  rise  to

 a  severe  backlash  on  the  Govern-
 ment  and  your  Ministry,  and  it  is
 our  duty  to  inform  you  of  these
 avoidable  consequences.  The  entire
 membership  of  the  drug  industry
 hag  decided  that  since  DPCO  979
 is  unworkable  and  cannot  be  im-
 plemented,  the  industry  will  not
 take  any  action,

 “In  particular,  in  respec’.  of  re-
 quirement  of  paragraph  9  which
 refers  to  issue  of  price  lists  by
 April  30,  because  the  entire  DPCO
 3979  cannot  be  implemented,  units
 ofthe  industry  are  not  issuing  said
 price  list.  Additionally,  on  the  sub.
 ject  of  discounts  to  wholesalers  ana
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 retailers.  since  there  is  not  change
 in  the  working  in  DPCO  1979  cotn-
 pared  to  the  DPCO  970  and  in
 view  of  the  detailed  explanaticn
 given  to  your  Ministry  officials  on
 severa]  occasions,  the  industry  mem-
 bers  will  continue  not  to  pay  dis-
 counts  to  the  trade  cn  the  excise  duly
 component  of  the  retail  price  in
 accordance  with  the  practice  hither-

 to,  with  which  the  Ministry  is  fully
 aware,  Similarly,  manufacturers  of
 narrow  spectrum  antibiotics  formu-
 lations  will  also  follow  the  dis-
 counts  structure  prevailing  hither.
 to.

 As  our  Minister,  the  industry  has
 always  assured,  and  always  will
 assure,  you  of  its  fullest  coopera-
 tion.  We  are  deepiy  disappointed
 that  the  genuine  problems  of  the
 industry  seem  to  hove  been  over-
 looked  despite  repeated  dialo-

 gues  representations  and  reason.
 able  positive  suggestions.  and  we
 sincerely  request  au  to  personally
 intervene  in  order  to  correct  this
 patently  wrong  action.

 Indian  Drugs
 Association.

 Manufacturers’

 All  India  Manufacturer:'
 Organisation.

 Pharmaceutical  and  Allied
 Manufacturers  and  Distributors
 Association  Ltd,

 Organisation  of  Pharmacenticai
 Producers  of  India.”

 This  telegram  is  with  the  hon.  Minis-
 ter  and  I  request  him  to  have  a  dia-
 logue  with  them  and  amend  the

 DPCO,  979  suitably.

 Under  the  DPCO  1970,  though
 arbitrary  andj  discriminatory  powers
 were  not  available,  with  the  Ministry,
 still  the  Ministry  of  Chemicals  and
 Fertilisers  has  clearly  discriminated
 in  the  matter  of  acceptance  of  dec-
 lared  prices  in  respect  of  Erythro.
 mycin  Stearate,  Pthlyl  Sulphathia-
 zole,  (irisofulvin,  Pheno  Bartitons
 Sodium  and  Metranidazole.  I  would

 APRIL  23,  979  Vine  or.  Pas.  272
 Chem  &  Fert.

 like  ta  know  why,  in  spite  of  repeat-
 ed  requests,  the  dates  of  declaration
 of  prices  in  respect  of  these  drugs
 have  not  been  furnished.  If  the  hon,
 Minister  furnishes  or  indicates  these

 dates,  then  one  can  understand  whe-
 ther  there  was  any  discriminatory  or
 arbitrary  treatment  meted  out  to  the
 manufacturers.

 Regarding  the  retention  price,  com-
 mon  selling  price  and  provisional
 price,  no  criteria  or  guidelines  have
 been  laid  down.  Thercfore,  this  will
 give  the  officials  a  handle  to  discri-
 minate  from  one  unit  to  another  unit
 in  the  matter  of  fixation  07  these
 prices.  I  would,  therefore,  !iks  to  re-
 quest  the  hon,  Minister  to  give  pro-
 per  guidelines  or  eriteria  for  fixing
 these  prices.

 Regarding  loading  and  unloading,
 I  have  several  times  suggested  that
 it  should  not  be  done.  A  committee
 was  constituted  to  look  into  the  prices
 of  ‘bulk  drugs.  The  hon.  Minister  has
 taken  the  initiative  and  prempt  ac-
 tion  and  for  that,  he  deserves;  congra-
 tulations,  But  no  useful  purpose  is

 served  because,  according  to  the  re.
 commendations  of  the  report  of  the
 committee.  the  actions  are  not  taken.
 For  example,  as  regiurds  loading  and

 unloading.  the  committee  has  recom-
 mended  that  it  increases  prices  and,
 therefore,  it  shoulj  not  be  done.  Still,
 it  is  being  done.  No  doubt,  ‘ame  ex-
 cuses  and  explanations  are  given,  But
 it  is  the  confirmed  view  of  that  com-
 mittee  and  they  have  cited  several
 examples  that  it  has  resulted  in  the
 increase  of  prices  of  drugs  which  are
 canalised.  Therefore,  once  again  ]

 bring  this  to  the  notice  of  the  hon.
 Minister  to  take  immediate  action  to

 stop  this  loading  ang  unloading  busi-
 ness.

 Regarding  the  00.tonne  import  of
 analgin,  I  have  brought  to  the  notice
 of  the  hon.  Minister  that,  in  our
 country,  the  small-scale  sector  is

 producing  this  bulk  drug  without  any
 foreign  help,  and  they  are  supplying
 to  the  industry,  he  IDPL  is  alse
 producing  bulk  drugs.  Last  year  the
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 production  was  535  tonnes  of  analgin,
 and  the  requirement  mentioned  by
 the  Working  Group  was  700  tonnes.

 We  have  never  seen  any  demand  or
 shortage  of  this  drug.  But  the  IDPT.
 have  requested  the  Government  to

 import  400  tonnes  of  analgin  which
 is  banned.  For  1973-79,  this  import
 was  banned,  Upto  this  time  also  it  is
 banned.  Why  the  IDPI.  is  interested
 in  the  import  of  100  tonnes  of  anatgin
 is  because  the  IDPL  gets  a  profit  of

 Rs.  70  in  one  kg.  of  analgin.  They
 have  got  this  approved  price  of

 Rs,  “179,  and  the  price  they  got  from

 import  is  Rs.  109.  So,  they  get  a  pro-
 fit  of  Rs.  70  per  kg.  Over  and  above

 that,  when  they  sell  their  production
 to  the  small-scale  sector.  they  gt
 also  the  pool  price  and  a  profit  on
 that.  They  have  airlifted  40  tonnes
 when  there  was  no  need  at  all,  und
 they  are  going  to  heve  60  tonnes  of

 analgin  by  sea,  My  request  is  this.
 If  it  has  already  arrived  in  cur

 country,  then  it  shouid  be  distributed
 to  the  small.scale  sector  on  the  basis
 of  their  past  performance,  and  it
 should  be  distri‘bnte?  by  the  CPC
 without  loading  any  price.

 MR.  SPEAKER:  Please  conclude,

 SHRI  K.  5.  CHAVDA;  Sir,  J  ama
 rule-abiding  Member.  Since  ycu  have

 rung  the  bell,  ]  wiil  conclude.  That  is

 why,  I  said  at  the  outset  that  ]  would
 confine  myself  only  to  drugs  and
 pharamaceuticals.  I  wanted  to  tuucn
 the  gas  problem  also,  but  since  ३
 haye  no  time,  I  am  not  doing  it,  end
 I  resume  my  seat,

 SHRI  SAUGATA  ROY  (Barrack-
 pore):  The  Ministry  under  Mr.

 Bahuguna  is  like  an  empire  covering
 the  whole  gamut  of  petroleum,  che-

 micals,  fertilisers,  drugs  and  pbar-
 maceuticals.  It  is  very  diificult  in  a
 very  short  speech  to  speak  on  all  the
 aspects  of  this  Ministry.  I  shall,
 therefore,  confine  myself  mainly  to
 the  petroleum  part  of  the  Ministry
 and  shal]  touch  only  briefly  the  other
 Parts,

 The  most  unfortunate  thing  about

 our  country  is  that  this  country  has
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 no  energy  policy  of  its  own,  We  have
 not  been  able  to  decide  as  a  matter
 of  national  policy  how  much  of  fuel
 we  will  use  up  in  the  form  of  ceal,
 how  much  ip  the  form  of  oil,  and
 how  we  will  conserve  our  natural  te-
 sources.  Therefore,  my  first  sugges-
 tion  to  the  Minister  will  be  to  re-
 commend  to  the  Government  setting
 up  of  a  National  Energy  Commission
 like  that  which  obtains  in  many  ad-
 vanced  countries,  so  that  perspective
 planning  may  be  made  of  our  re-
 quirements  of  different  fuels  and  we
 can  make  future  projections,  because
 879.  unbalance  growth  in  any  gne
 sector  or  unbalanced  spending  in  any
 one  sector  will  land  us  difficulties.
 I  sympathise  with  the  Minister  in
 his  plight  ‘because  the  Minister  is
 genuinely  in  difficulties.  Last  year
 the  OPEC  decided  to  raise  oil  prices
 by  ten  per  cent  and  it  has  also  decid-
 ed  on  a  cut-back  in  productian.  The
 Minister  is  runninz  around  the
 world,  He  air-dashed  to  Libya  to  get
 some  crude  from  Libya.  Now  he  has
 sent  a  team  to  Tran.  So  this  is  the
 year  when  our  petroizum  policy  hes
 to  be  judged  very  carefully  because
 even  with  this  limited  short-fall  the
 country  is  facing  a  crisis.  ]  may  tell
 you  in  my  own  State,  kerosene  is  not
 at  all  available  in  the  market  and
 diesel  is  selling  at  Rs.  4  per  litre  and
 the  Minister  possibly  knows  that
 West  Bengal  is  in  the  throes  of  the
 worst  ever  power  crisis  due  to  the
 mis-management  of  the  State  Gov-
 ernment.  Many  units  and  factories
 have  set  up  generators  but  they  can-
 not  run  them  because  there  is  no
 diesel,  The  farmers  were  using  diesel
 pumps:  far  them  also  there  is  no
 diesel.  The  Minister  should  now  take
 it  up  immediately.  Since  almost  the
 whole  of  oil  production  and  distribu.
 tion  ig  through  nationalised  agen.
 cies,  I  do  not  understand  why  there
 should  be  any  black-marketing  in

 diesel  or  kerosene.  This  distribution
 aspect  should  be  gone  through  very

 thoroughly  and  anybody  indulging  in

 black-marketing  either  in  diesel  or

 kerosene  should  be  very  severely
 dealt  with
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 Then  there  is  the  other  problem
 To-day’s  Economic  Times  has  written
 that  the  Soviet  Union  had  agreed  to
 give.  us  6  lakh  tonnes  of  crude  at
 below  the  spot  prices...

 _THE  MINISTER  OF  PETROLEUM,
 CHEMICALS  AND  FERTILIZERS
 (SHRI  H.  N.  BAHUGUNA):  Not  be-
 low.

 SHRI  SAUGATA  ROY:  The  origi.
 nal  agreement  was  like  this.

 The  Economic  Times  says  that  they
 have  asked  for  spot  prices.  What  is
 the  actual  position-—let  the  Minister
 clarify  it  to  the  House,  I  would  also
 like  him  to  clarify  with  regard  to  oil
 imports.  This  year  this  may  go  up  by
 Rs,  400  crores.  The  report  says  that
 we  will  need  to  import  about  15  mil.
 lion  tonnes  of  crude  but  Mr.  Bahu-
 guna  Said  two  days  ago  that  we  have
 to  import  about  6.8  million  tonnes
 of  crude...

 MR.  SPEAKER:  You  must  accept
 Mr,  Bahuguna’s  statement,

 SHRI  SAUGATA  ROY:  This  is  zlso
 a  Government's  report  and
 Mr,  Bahuguna  made  a  public  speech.
 The  printed  report  says  that  our  re-
 quirements  are  5  million  tonnes.
 Then  ‘there  is  also  the  problem  of
 cutting  down  petroleum  consumption.
 In  973  the  then  Government  tried
 to  cut  down  consumption  by  increas-
 ing  the  excise  by  80  per  cent  but  that
 has  proved  to  be  a  failure.  There
 should  be  some  severe  curbs  on

 petroleum  spending  since  we  are

 spending  so  much  of  foreign  exchange
 on  this,  For  a  beginning  I  suggest
 that  petrol  rationing  should  be  intro-
 duced  and  Governmen;  should  itself
 set  an  example  by  curbing  its  own

 expenditure  on  petrol.  For  a  change—
 I'think  when  Mrs.  Gandhi  came  to

 the  House  in  a  horse.drawn  buggee,
 it  might  have  been  dismissed  as  a

 gimmick  but  the  Ministers  need  to

 pool  thelr  cars  but  Mr,  Bahuguna
 and  Mr.  Charan  Singh  coming  to  the

 House  iti  the  same  car—that  sort  of

 example  should  be  set  up  by  the
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 Government  because  we  are  really  in
 a  crisis  and  a  crisis  atmosphere
 should  be  created  in  this  country  as
 far  88  petro]  expenditure  ig  concern-
 ed...

 SHRI  H.  N.  BAHUGUNA:  It  is  only
 polities.

 MR,  SPEAKER:  Politics  is  oily.

 SHRI  SAUGATA  ROY:  Oi)  and
 politics  are  inter-related  very  deepiy
 and  our  country  is,  unfortunately
 subject  to  al}  variations  of  inter-
 national  pressures.  When  ther2  is  an
 Arab-Israeli  conic.  or  when  the
 OPEC  threaten  to  put  some  pressure
 somewhere,  the  poor  Indians  suffer.
 That  ig  why  the  mast  jmoortant
 thing  is  to  achieve  self  reliance  in

 oil,  In  the  last  few  years  we  have
 taken  up  many  off-shore  anu  on~-
 shore  explorations  but  this  needs  to

 be  stepped  up.

 In  this  regard  [  wan,  to  draw  the
 Minister's  attention  ‘to  exploration
 and  prospecting  in  the  Bay  of  Bengal
 basin,  The  Soviet  experts  some  years
 ago  said  that  Calcutta  is  noating  cn

 oi]  but,  unfortunately,  we  have  not

 been  able  to  find  oil  in  any  of  the  on-
 shore  explorations.  The  reason  given

 by  the  geologists  is  that  the  ONGC

 drillings  in  West  Bengal  region  go

 only  upto  3500  metres  and  it  is  sad

 in  modern  terms  that  unless  you  go

 upto  5000  metres  you  may  net  be  sure

 about  the  real  prospect  of  oil.  So  I

 would  like  the  Minister  to  instruct
 his  men  in  BakultoJla  and  other

 places  as  also  in  Tripura  and  Dia-

 mond  Harbour  to  go  below  500

 metres  to  find  out  if  there  is  any  ieal

 oil.

 Last  year  no  new  explorations
 were  taken  up  in  West  Bengal.  I

 would  like  the  Minister  to  take  up

 some  new  explorations  in  West  Ben-

 gal  so  that  genuine  prospecting  can

 be  done.

 Lastly,  the  whole  of  the  oil  indus-

 try  is  in  Government's  hands,  ESSO
 and  Burmeh.Shell  have  been  taken
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 over.  There  is  only  ane  lone  point  on
 oil  map,  that  is,  the  Assam  Oil  Com-
 pany  in  which  the  Britisners  still
 have  a  share.  Government  has  pro-
 posed  to  take  over  it  long  time  back.
 Why  has  it  been  delayed?  Assam  (जा
 Company  has  to  be  nationalised.

 With  regard  to  the  Petro-chemicals,
 Government  of  West  Bengal  has  come
 forward  with  a  proposal  for  a  petro-
 chemical  complex  to  be  jointly  spon.
 sored  ‘by  the  ICPL  and  the  Govern.
 ment  of  West  Bengal.

 SHRI  iH  N.  BAHUGUNA:  If  Gov-
 ernment  of  West  Bengal  wants  to  do
 it,  they  can  go  ahead.

 SHRI  SAUGATA  ROY:  I  do  not
 know  how  West  Bengal  alone  can  do
 it.  The  IPCL  must  come  forward;  it
 was  set  up  for  the  yurpose  of  petro.
 chemicals.  That  is  all  I  have  to  sub-
 mit  with  regard  to  gil.

 With  regard  to  chemicals,  I  want
 to  mention  that  the  chemical  indus.
 try  is  one  industry  in  India  which  is
 still  largely  in  the  hand;  ef  big
 business  and  monopolv  houses.  It  is
 one  industry  where  there  has  been
 no  recession  as  compared  to  the  engi-
 neering  industry,  In  chemical  indus-
 try,  the  multi-nationals  and  mono-
 poly  houses  are  looting  the  country.
 Take  the  case  of  soda  ash.  The  glass
 manufacturers  in  the  country  are  put
 to  great  difficulty  with  regard  to  soda
 ash—the  main  soda  ash  plants  are
 controlled  by  Birlas  and  by  Tatas.
 The  Minister  should  do  something  in
 regard  to  artificia]  shortage  of  soda
 ash,  What  is  the  difficulty  in  Govern.
 ment’s  taking  over  the  distribution  of
 soda  ash  completely.  Just  by  allow-
 ing  them  to  import  more  under  OGL,
 will  not  solve  the  wroblem  of  distri-
 bution  of  soda  ash  so  that  the  glass
 industry  which  is  mainly  in  the
 small-scale  sector  does  not  suffer  and
 the  multi-nationals  are  not  allowed
 to  earn  more  profits.  With  regard  to
 pesticides,  this  is  one  fleld  in  which
 the  multinationals  like  the  Union
 Carbide,  Fison,  IC  are  coming  in.  In
 the  pesticides  field,  J  think  the
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 Hindustan  Pesticides  should  increase
 its  capacity  so  that  we  can  phase  out
 the  multi-nationals  irom  the  resti-
 cides  field  and  we  can  indegenis»  our
 production.

 In  regard  to  chemical  industries  I
 want  to  thank  the  Minister  for  tak-
 ink  over  the  Bengal  Chemicals  and
 Bengal  Immunity  Units  which  are
 traditional  companies  in  West  Ben-
 gal.  But,  I  would  likz  him  to  bring
 forward  a  Bill  to  nationalise  these
 companies  as  soon  as  possible  hefore
 Parliament.

 With  regard  to  drugs,  +  appreciate
 the  new  drug  policy  of  the  Govern.
 ment  of  indegenising  the  drug  pro-
 duction.  Also  the  licensing  to  the
 multi-nationals  has  been  stopped  and
 the  import  of  bulk  drugs  has  been
 canalised  through  the  State  Pharma
 ceuticals  and  Chemicals,  This  is  ano-
 ther  field  where  there  has  been  a
 thorough  looting  of  the  Indian  eco.
 nomy  ‘by  these  multi-naticnals  like
 the  Burroughs  ‘Welcome,  Roche,.
 Squibb  and  Ciba  af  the  German,
 American,  British  and  Swiss  Firms.
 Here  is  one  field  where  they  have  to
 be  slowly  shunted  out.  In  regard  to
 life  saving  drugs,  I  would  like  the
 Minister  to  take  stronger  steps.

 Lastly,  I  want  to  say  something  in
 regard  to  fertilizers  on  which  Mr.
 Damani  will  speax  at  length.  The
 Minister  has  taken  a  decision  to  split
 up  the  multi-national  corporation  into
 various  components.  Any  decision  to-
 decentralise  this  shoul]  be  welcom-
 ed  by  anybody.  But  the  country  has
 yet  to  achieve  the  impact  of  this  de-
 centralisation  becatise  the  capacity
 utilisation  in  the  State-owned  Ferti.
 lizer  company  is  not  going  up  as  a
 result  of  which,  in  spite  of  sufficient
 capacity  in  the  country,  we  have  to
 import  fertilizers  in  large  quantities.
 So,  I  would  like  the  Minister  to  give
 his  particular  attention  to  thir  prob-
 lem  of  capacity  utilisation  in  the
 State-run  companies.  That  is  all  I
 have  to  say.  Thank  you.
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 MR,  SPEAKER:  Mr.  Cerasen.  He
 is  not  here.  Shri  Gananath  Pradhan
 He  is  not  here.  Dr.  Pandeya.

 Bro  सक््मोतारायण  पांडेय  (  मंदसौर  )  :
 अध्यक्ष  महोदय  बहुगुणा  जो  जिस  मालूम  के  मंत्री
 हों  उस  मंत्रालय  के  भ्र धीन  एक  से  भ्र धिक  विभाग
 भी  पत्थर  हतों  मुझे  विश्वास  है  कि  वह  अपनी
 गुण-सम्पन्नता  क  ब्रा धार  पर  दक्षता  से  उस  का
 संचालन  कर  सकने  ।  मैं उन  की  इस  दक्षता
 की,  जो  पेट्रोलियम  उत्पादन  में  या  तेल  को  खोज
 में  उन्होंने  दिखायी  है  प्रशंसा  करता  हूं  ।  उन्होंने
 बड़ा  ही  महत्वपूर्ण  कदम  उठा  कर  इस  कायें  में
 रुचि  लेकर  जिस  प्रकार  स  हम।री  इस  समस्या
 को  हल  करने  का  प्रयत्न  किया  है  उस  से  समस्या
 का  समाधान  कुछ  श्रृशों  तक  तो  हुआ  है  ।
 किन्तु  स्थिति  की  गम्भीरता  को  अनदेखा  नहीं  किया
 जा  सकता  ।  हमने  देशीय  उत्पादन  को  बढ़ाया  है  ।

 3.00  hrs,

 [Shr  Sarya  Narayan  Rao  in  the
 Chajy}  लेकिन  आयात  निरन्तर  जारी
 रखना  पड़  रहा  है  |  हम  चाहते  हैं  कि
 आयात  कुंभ  करें  1  यदि  आयात  बिल्कुल  बन्द
 किया  जा  सकता  है  तो  बहुत  उत्तम  होगा ।
 इस  सम्बन्ध  में  यदि  श्राप  समुद्रीय  या  समुद्रतटीय
 खोज  को  बहुत  तेजी  से  चलाते  हैं  तो  मुझे  भी
 विश्वास  है  हम  आत्मनिर्भर  हो  सकते  हैं  ।  वर्तमान
 में  यही  कई  स्थानों  पर  इस  प्रकार  की  खोजें
 जारी  हैं  ।  कई  जगह  सफलताएं  मिली  हैं।  किन्तु
 कछ  शोर  भी  ऐसे  स्थान  हैं  जिनका  कभी  श्री  सौगत राय

 संकेत  कर  रहे  थे  जैसे  डायमण्ड  हायर  है
 त्रिपुरा  है  और  निंदा  का  कछ  तटीय  क्षेत्र  भी  हो
 सकता  है  या  और  भी  ऐसे  स्थान  हो  सकते  हूँ  वेसे
 नर्मदा  मध्य  प्रदेश  के  अधिकांश  भागों  से  होकर
 गुजरती  है  1  किन्तु  इस  क॑  छ  ल्षेत्रों में  भी  खोजकर
 आप  सेल की  प्राप्ति  कर  सकते  हैं  ।  मैं  इस  में
 अधिक  विस्तार  में  नहीं  जाना  चाहता  हूं  t

 वेट्रोलियाम  की  खपत  कम  करने  के  सम्बन्ध  में
 श्राप  ने  जो  प्रयत्न  किए  हैं  वह  ठीक  हैं  लेकिन
 द्राप को  यह  भी  देखता  चाहिए  कि  सरकारी
 क्षेत्रों  के  अंडरटेकिंग  तथा  प्राइवेट  प्रतिष्ठानों  में
 ही  इसका  'उपयोग  अधिक  है  ।  झऔाम  जनता
 तो  बहुत  कम  प्रतिशत  का  ही  उपयोग  करती  है
 जब  बाप  पेट्रोलियम  था  पेट्रोल  का  दाम  बढ़ाते  हैं।
 तो  झाम  जनता  पर  भी  उस  का  ज्यादा  असर
 पड़ता  है  ।  या  तो  इस  के  दाम  बढ़ें  ही  नहीं
 कौर  नगर  दाम  बढ़ते  हैँ  तो  इस  बात  का  खास
 तौर  पर  धयान  रखा  जाना  चाहिए  कि  श्राम
 जनता  पर  उसका  विपरीत  बरसर  न  जड़े  t

 सभी  श्री  चावड़ा  जी  न ेकहा  है  कि  इस  मंबा-
 लय  द्वारा  शेड्यूल्ड  कास्ट  कौर  शेड्यूल्ड  ट्राइबल  को
 काफी  संरक्षण  दिया  गया  है  ।  में  प्रसन्नता
 अनुभव  फीता  हूं  कि  पेट्रोलियम  पदार्थों  जैसे

 डीजल.  केरोसिन:  बेडौल  के  वितरण  के  कार्य
 में  भी  इत  व्यक्तियों  को  लेने  जा  रहे  हैँ  ।  भागने
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 किये  भी  हूँ।  गेड्यूलड्ड  कास्ट  शेड्यूल  ट्राइब्ज
 के  लोगों  को  और  उन  के  संगठनों  को  इस  किये
 में  लगाना  चाहिए  ।  उन्हें  इस  हेतु  उचित
 वित्तीय  सहायता  भीदीजानीचाहिये।

 डीजल  की  खपत  ग्रामीण  क्षेत्रों  में  राज  कल
 अधिक  है  ।  भविष्य  में  यदि  ड्राप  इस  के  वित-
 रण  के  लिये  एजेंसीज़  देने  वाले  हैं  तो  वह  ग्रामीण
 क्षेत्रों  में  ही  जा  कर  स्थापित  की  जानी  चाहिए  ।
 ग्राम  ट्रैक्टर  वाले  कौर  पस् पिग  सेटों  वाले  छोटे  कोरोना
 डीजल  को  डिब्बे  लेकर  शहरों  में  आते  है  लाइन
 लगाते  हैं  4  केवल  डीजल  के  लिए  वे  पाते  हैं  ।  शरत:
 ग्रामीण  क्षेत्रों  में  एजेंसीज  स्थापित  करने  में  यहां
 पर  रोज़गार  के  अवसर  भी  बढ़ेंगे  कौर  साथ  ही  इस
 समस्या  का  समाधान  भी  हो  सकेगा  tv  ग्राम  O-
 i0  किलोमीटर  दूर  से  किसानों  को  डीजल  के  लिए

 शहरों  में  ना  पड़ता  है  ।  ग्रामीण  क्षेत्रों  में

 एजेंसीज़  स्थापित  करने  से  उन  की  सुविधा  के  साथ
 साथ  शेड्यूल  काइट्स  ऐंड  शेड्यूल  ट्राइबल  के
 लिए  रोजगार  की  समस्या  के  समाधान  में  भी  सहा-
 यता  मिल  सकेगी  1  इस  के  साथ  ही  में  मंत्री  जी
 का  ध्यान  इस  बात  की  और  भी  झाक पित  करना
 चाहता  हूं  कि  उनके  झाए्वासन  के  बाद  भी  जो
 केरोसिन  का  अभाव  देहातों  में  बना  हुआ  है
 इस  के  अभाव  की  पूर्ति  के  लिए  मंत्रीजी  को  त्रस्त
 प्रयत्न  करने  चाहिए

 पेट्रोलियम  उत्पादों  में  जो  पदार्थ  'श्रवणेष  बचते
 हैं.  उन  का  अच्छा  उपयोग  करने  की  दिशा  में  आपने
 कुछ  कार्य  प्रारम्भ  किया  है  लेकिन  प्रभी  उसमें
 काफी  गुंजायश  है  ।  इन  पदार्थ  अवसरों  पर
 जन्माधाश्ति  अन्याय न्य  उद्योग  स्थापित  किए
 जा  सकते  हैँ  ।  मे  समझता  हूं.  उनके
 उपयोग  के  लिये  विशेष  ध्यान  देने  की  झ्रावश्यकता
 है  t

 ya  के  बारे  में  भी  में  कुछ  निवेदन  करना  चाहता

 हू
 1  छाबड़ा  जी  ने  बड़े  विस्तार  से  बताया  है

 समझता  हूं  कि  भाई  डी०  पी6  एल०
 शौर  हिन्दुस्तान  एटीबायटिक्स  की  पर् फार मेन्स
 और  क्षमता  का  उपयोग  जिस  प्रकार  से
 होना  चाहिए  वह  दिखाई  नहीं  देता  है  t
 स्ट्रैप्टोमाइसीन  जैसी  चीजें  भी  चीन  से  मंगाए
 जाने  के  समाचार  मिलें  है  --पता  नहीं  इसका
 क्या  कारण  है?  इन  चीजों  का  उत्पादन  तो
 हम  अपने  देश  में  ही  भ्रष् छी  तरह  से  काफी  मात्रा
 में  कर  सकते  हैं  ।  लाइफ से विग  और  बेसिक
 ड्रग्ज  हमें  चीन  से  आयात  करनी  पड़े--यह  कोई
 श्र्च्ठी  बात  नहीं  है  ।  आ०  ही  fro  एल० के
 लिए  मध्य  प्रदेश  पंचमढ़ी  अच्छा  स्थान  है  वहां
 एक  कारखाना  स्थापित  हो  सकता  है
 ठीक  इसे  प्रकार  से  प्र मल जान  केबारेमेंभी  है।
 उस  का  निरन्तर  झायाते  किया  जा  रहा  है  जुब
 कि  ह्म  काफ़ी  उस  का  निर्माण  पने  यहां  करते  हैं
 और  जो  प्रयास  हम  करते  है.  उसका जों.
 बटवारा  हो.  उस  बंटवारे  कीजो  स्थिति  होतीं
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 चाहिए,  वह.  सही  होनी  चाहिए  और  उस  में  जो
 चैक  होंने  चाहिये  दे  भ्रभी  नहीं  है।  वहींएनलजीन
 होंचेस्ट  के  पास  जातीं  हैं  और  वे  उस  पर

 हक
 झपनी  मुहर

 लगा  देते  हैं।  या  ठप्पा  लगा  देंते  हैं  उसे  नावेल्जित  बना
 देते  है  तो  जो  एनल्‍जीन  झपने  यहाँ  i7,  78
 at  20  पैसे  में  बिकती  है  वही  उन  की  सुहर  लगाकर
 30  पैसे  में  बिकती  है  हालांकि  उस  पर  श्राप  उतना  ही

 चार्ज  करते  हैं  जितना  श्राई०  tte  पौं०  एल०  से

 चाजे  करते  हैं  ।  यह  जो  कीमतों  थें  झन्तर  हैं  उस  को
 प्रोप  को  खत्म॑  करते  का  प्रयत्न  कंरता
 चाहिए  ।  यह  मैने  एक  उंदोहरर्ण  मात्र  ही  भ्रापको
 बताया  है  1  श्राप  टेटरांसाइक्नीन  कोंले
 लीजिए  या  दूसरी  इस  प्रकार  की  जो  ड्ग्स  है
 $4  विटामिन  सी  उनको  ले  लीजिए  ।  उनके
 बारे  में  स्थिति  ऐसी  ही  है  ।  ग्रॉक्सी-टेटरा-
 साइकलीन  की  स्थिति  भी  ऐसी  ही  है  ।  विटामिन  सो
 पर  साराभाई  केमिकल्स  की  मोंनोपोलो  भारी
 मुनाफा  कमाते  हैं।  इनकी  जी  मल  कीमत  हैं.  उसे
 को  बढ़ा  कर  ये  जो  कंपम्पनियां  हैँ  भारी  लाभ
 कमराती  है  ।  इस  मुनाफ़े  को  झाप  कम  करिये  श्ौर
 जो  हाथी  कमेटी  ने  भण्जेस्ट  किया  है  भौर  उस
 ्पोर्टो  की  ले  कर  जिन  जित  बातों  को  आप  ने
 स्वीकार  किया  है.  उन  के  अनुसार  शाप  कार्य-
 वाही  करेंगे  तो  में  समझता  हूं  कि  इस  में  जो
 हेमारी  कठिनाई  है  उस  कठिनाई  को  आप  ठीक
 कर  सकेंगे  ।  साथ  हो  साथ  जनता  को  सस्ते
 दामों  पर  जीवन  रक्षक  झौषधिरया  दे  सकेंगे  ।  बड़ी
 कम्पनियों  के  भारी  विज्ञापनों  पर  भी  प्रतिबन्ध  जरूरी
 *  |

 इस  वे  साथ ही साझ  जिन  ग्रौषधिंयों  का हेम
 रायात  बरते  है  स०  fo  सी०  के  माध्यम  से  या
 दूधरे  मायम  से  उनमें  मुनाफ़ेका  एक  निश्चित
 ब्रतिशत  होना  बाहिएः  ताकि  झांस  जनता  जिस
 के  लिए  आपये  प्रौषधियां  मंगाते  हैं.  तक  पहुंचते
 पहुंचते  अत्यधिक  कीमती  न  हो  जाएं  I

 इन  बातों  के  साथ-साथ  प्रब  मैं  कुछ  बातें  केमि-
 कलम  के बारे  में  भी  कहता  चाहता  हूं  और
 उन  की  तरफ  आप  का  ध्यान  झाकर्षित  करनो
 खबाहता  हैं!  सोडाएश  की  भ्रांज  देश  में  बहुत  कमी

 पौर  यह  भी  निरन्तर  बनी  हुई  है  शौर  उस  की
 मांग  भी  कॉफी  है  ।  कास्टिक  सोडा  के
 बारे  में  भी  श्राप  इन्कार  नहीं  कर  सकते  कि  उसे
 की  कमी  है  1  इसी  तरह  से  रेडफोस्फेट  की  भी  कमी  है,
 इस  से  ।प  इन्कार  नहीं  कर  सकेगी  |  सल्फूरिक  एसिड
 की  भी  कमी  है,  इसे  श्राप  इं  कार  नहीं  कर  सकते  धौर
 एल्मूनियम  फ्लो  राइंड  की  भी  कमी  है  जोइतना  झावश्यक
 हैं,  जोकि  छोटे  छोटे  उद्योकों  के  काम  में  भी
 झांता  है  ।  सोडा  एश  और  कास्टिक  सोडा  आादि  ये
 ों  चीजे  हैं,  थे  सब  ती  दैनिक  उपभोग  की  चीज़ें  हैं  भौर
 आम  लोगों  के  उपयोग  की  चीज़ें  है।  रेडफोस्फेट  भीं
 ठौक॑  इ  से  प्रकार  ी  चीज़  है  ौर  इन  सब  चीजों  की
 जो  कमी  बनीं  हुई  है,  उस  को  दूर  करते  का  झाप  प्रयत्त
 करें  a  कुछ  कम्पनी ज  ऐसी  हैं,  जो एक  ठेकेदार  सी  बन  गई
 हैं  भ्ौर  वे  इन  को  बनाती  है  |  इसलिए  शौर  कंम्पनीज
 को  भी  इस  में  लाने  की  श्राप  कोशिश  करे  और  उत्पादन
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 क्षमता  को  बढ़ाने  की  कोंशिश  कंरें  जिस  से  वांछित
 माता  में  ये  चीज  लोगों  को  उपलब्ध  हो  सके।  इन  चीज़ों
 में  प्रभाव  की  स्थिति  है,  यह  कालाबाजरी  को  जन्म  देती
 है  और  कालांबाजारी  इन में  प्रारम्भ  हो  गई  है  सोडा
 एश  कास्टिक  सौंडा  व  सल्पयूरिक  एसिंड  का  उत्पादन
 बढ़ाने  की  दिशा  में  योग्य  प्रथत्न  जररीं  है  |

 शब  मैं  माननीय  मंत्री  जौं  का  ध्यान  वेस्टीसाइड्स
 की  सरफ़ं

 ग
 करना  चाहूंगा  |

 स
 [नियम
 ह्

 कारबाइड
 एक  मल्टी-नैशेनल  हैं।  यह  जो  द  मोनीपली
 को  में  कर,  चलती

 है,  बह  ठीक
 नहीं

 4
 हैमारी  जो

 प्रपनी  कम्पनीज  हैं  या  aaa  प्रतिष्ठान  हैं,  चने  को  भी
 ास  श्राना  चाहिए  और  मांग  के  झ्रनुरूष  पेस्टीसाइड्स
 चाहे  वे  सार्वजनिक  स्वास्थ्य  के  काम  में  भायं  यां  ऐंग्री-
 कल्चर  में  काम  ज्ावें,  ये  जौ  शाप  लोगों  के

 री
 शाने

 बोली  बस्तुए  है,  उने  कां  उत्पादन  टींक॑  से  होना
 प्रौर  ज्यादा  उत्पादन  के  जरिये

 श्र
 हैं,  उंस  को  प्रा

 करें  |  लोगों  की  झावश्यकताझों  के  अनुभपं  इस  तरह
 की  जीजें  उपलब्ध  हो  सकें,  ऐसा  प्रयत्न  आप  कौ  करना
 चाहिए  तथा  एकाधिकार  के  पंजे  से  मुषित  की  कार्य-
 वाहीं  की  जानी  चांहिये  |

 फर्टीलाइजर्स  की  तरफ़  भी  मैं  माननीय  मंत्रीजी
 का  ध्यान  दिलाना  चाहंगा  शौर  उस  के  साथ  साथ
 एलपी,  गैस  के  विषय  में  भी  कुछ  कहना  चाहुंगा  ।  झाप
 अपने  उपभोक्ताओं  के  साथ  बड़ा  प्रन्याय  करते  हैं
 जब  एक  भादमी  रैंस  का  कनेक्शन  लेता  हैं,  [तो  उसे  के
 साथ  ही  सिलेन्डर  सें  रेग्यलेटर  जब  शुरू  में  लगाए  जाते
 हैं,  उन  को  रेग्यूलेटर  या  नियंत्रक  भाप  चाहे  कोई  भी  संज्ञा
 दें,  तो  उपभोक्ता  को,

 शूर  निक
 कुछ  रुपया  डिपो-

 जिंद  करना  पड़ता  afer  उंस  पंर  कौई  डन्ट्रस्ट
 नहीं  दिया  जाता  है,  आधा  प्रतिशत,  एंक  प्र तिशेत,  दो
 प्रतिशत  चार  प्रतिशत  कोई  इन्ट्रेस्ट  उसको  नहीं
 मिलता  है  जबंकि  वह  200  यो  300  रुपया

 ॥  कहं
 मेमें

 डिपोजिट  करता  है  1
 हद

 तक॑  जस  का  डिपौजि
 कम्पनी  के  पास  रहता  हैं  लेकिन  उस  को  कौई  इन्टरेस्ट
 नहीं  मिलता  हैं  जंबंकि

 धर
 जगहों  पर  पॉस्ट-अऔराफ़िंस

 सेविंग  बैंक्स  एकाउन्ट  में,
 १23

 में  या  दूसरी  जगह  जो
 रुपया  कार  के  लिए,  ट्रक  के  लिए  या  किसी  शौर  चौज
 के  लिए  जमा  किंया  जाता  है,  तो  उन  को  इन्द्रेस्ट  मिलता
 है  |  कोई  भी  सामग्री  ही,  उस  पर  रुपया  जमा  कराने
 पर  इन्ट्रेस्ट  मिलता  है  लेकिन  यहां  पर  किसी  भी  प्रंकार
 का  कोई  इन्ट्रेस्त  नहीं  मिलता  है  ।  इस  के  साथ  साथ  इस
 के  वितरण  पर  भी  किसी  ट॑

 तुरहका
 का  चक  नहीं  है,

 उदांहरण  के  तौर  पर  यदि  मैँस  की  एजेन्सी  किसी  एंक
 निश्चित  स्थान  पर  है,  मान  लीजिए,  यदि  इंदौर  में  हैं  ती
 वह  एजेंसी  80  मील  दूर,  .00  मील  दूर  रहने.  वाली
 को  भी  गैंस  सप्लाई  करती  है  t  इन्दौर

 3४३८5
 नाम  रजिस्टर्ड

 है  लेकिन  सौ  मील  दूर  बाला  ॉँस  का  उप-
 भोग  कर  रहा  हैं  ।  मेरी  भाप  से  माँग  है  कि  उस  सौ
 मौल  दूर  वाले  स्थान  पर  पओआरपको

 ह
 एजेन्सी  देनी

 चाहिए,  भग्यथा  इस  में  बड़ा
 :
 भ्रष्टाचार  है  1  भाप  इसकी

 शभ्ाज  भी  चेक  करवा  सकते  ।  मैं  इस  बात  को  सिद्ध
 भी  कर  सकता  हूं  i  कई  एजेंसियाँ  ने  भ्रपने  ग्राहक  सौ-सौ
 धौर  पत्रास-पताम  मौल  कौ

 दूरी
 री  पर  भी  बना  रखे

 हैं।  वे  उसी  ध्थातों  के  बना  रखें  जहां  के  लिए  भापने
 एजेन्सी  दी  है  लेकिन  उपभोग  दूसरी  जगहों  पर  हो



 283  DG,  1979-20  APRIL  28,  979  Min,  of  Pet.  284
 Chem.  &  Fert.

 {sro  लछमी  नारायण  पांडेय]  भी  उपलब्ध  है।  उसके  आधार  पर  भी  हम  रासायनिक
 उर्वरक  के  नये  कारखाने  स्थापित  कर  सकते  हैं  ।  मैं

 रहा  है  और  उसमें  बड़ा  गोलमाल  ब  भष्टाचार  है  |  समझता  हूं  कि  फर्टिलाइजर  कारपोरेशन  के  संगठन  को
 वहां  पर  गैस  की  आवश्यकता  को

 वेव हुइ
 7  बाप  इस  चार  भारों  में  बांदा  गया  है  कुप्रबंध  के  लिए  बांटा

 को  ठीक  करेंगे,  रेशूलराइज्ड  करेंगे,  मुझे  श्राप  है  लेकिन  राज  भी  उसमें  कुप्रबंध  की  कमी  है  ।  उस
 से  भाषा  है  और  मांग  है  कमी  के  विस्तार  में  में  नहीं  जाना  चाहता  हैं  ।

 लेकिन  फिर  भी  मैं  यह  कहना  चाहता  हूं  कि  श्राप  देश
 मैं  झपती  इस  मांग  को  फिर  दोहराना  चाहुंगा  की  प्रा वश्य कता  को  देखते  हुए  रासायनिक  उबर  के

 कि  मध्य  प्रदेश  का  एक  पिछड़ा  जिला  मन्द सौर  है  जो  नये  कारखाने  स्थापित  कर  सकें  तो  देश  को  बहुत  लाभ
 औद्योगिक  दृष्टि  से  पिछड़ा  जिला  है।  जिसकी  वर्षों  मिलने  व  ला  है।इस  से  बाहर  से  जो  हम  आयात  करते
 से  यह  मांगे  रही  है  कि  वहां  पर  गैस  की  उपलब्धि  हो।  हैं  उससे  भी  हम.  निरन्तर  घटा  कर  प्राइम  निर्भर  उसे
 छापने  अपनी  रिपोर्ट  में  यह  कहा  है  कि  श्रावक  पास  हैं  उन  सकेंगे  ।
 गैस  उपलब्ध  है  कौर  उसके  आधार  पर  आप  प्राय

 सदी  एजेंसी  दे  तथा  [ने  में  हम  ज़बानों  के  नाम
 के  बे  कुछ  बातें  कौर  सुझाव  मैने  रखें  है।  मेरा

 pee
 ne

 a  बिमान
 है  मंत्री  जी  इन  पर  ध्यान  देंगे  । कनैक्शन दें  नहें  ही  रेशुलराइज्ड  कर  दीयजए  ।  जिससे

 कि.  वहां  की  स्थिति  में  कुछ
 दूध

 ही  ।  इस  से  वहां  की

 कर नेकी  भी  मांग  भाप  से  करता  हूं  t  HALDER  (Durgapur):  Mr.  Chairman
 Sir.  the  Ministry  of  Petroleum,

 हमारी  रिफाइनरी  ने  ठीक  से  काम  करना  Chemicals  and  Fertilivers  plays  a
 प्रारंभ  कर  दिया  8)  कई  रिफाइनरी  में  गड़बड़ी  very  important  role  in  the  life  of  the
 के  बाद  मथुरा  रिफाइनरी  का  काम  भी  काफी  तेजी  people  of  this  country.  This  Ministry
 से  चल  रहा  है।  बम्बई  हाई  से  जो  गैस  प्राकार  मिली  है  deals  with  fuel  for  modern  aviation
 उसे  बड़ौदा  तक  देने  की  बात  की  है।  गर  भाप  इस  and  transport,  diese]  for  running  rail-
 का  “था  कर  झबरा,  रतलाम  तक  कर  दे  ता  यहां  way  engines,  trucks,  tractors  and
 पर  भी  गैस  सप्लाई  करने  में  सुविधा  होगी  झालाना  pump  sets  for  agriculture,  kerosene
 में  काफी  राक  क्रिकेट  है  कौर  वहां  पर  भी  फटी-  -for  use  in  the  remotest  of  villages.
 लाइजर  कारखाने  की  स्थापना  की  मांग  है।  It  also  dealg  with  life  saving  drugs

 ang  fertilizers  for  increasing  agricul-
 दूसरे  छापने  कोयले के  प्राकार  पर  का  रखाने  स्थापित  tural  produce.  Of  the  petroleum

 करने  की  बात  कही  है  भ्रापने  कहा  था  ताल चर  कौर  ‘products  needed  by  this  country,  cnly
 रामगुडम  का  एक्सपेरिमेंट  कर  रहे  हैं।  में  समझता  one-third  is  produced  in  the  country
 हैं.  कि  आपका  वह  एक्सपेरिमेंट  कब  तक  पूरा  हो  and  two  thirds  have  to  be  imported.
 गया  होगा  ।  उस  एक्सपेरिमेंट  के  आधार  पर  नैफ्था
 के  बजाए  कोल  बेस्ड  फॉटलाईजर  कारखाना  कुछ
 भ्र धिक  उपयोगी  होगा  कौर  कुछ  कम  खर्च  वाला  होगा।
 इस  प्रकार  के  आंकड़े  राज  जो  हमारे  सामने  शाये  हैं
 उनके  झाड़दार  पर  अगर  हम  यह  करते  हैं  तो  हमारे  देश
 में  तेल  का  संकट  देखते  हुए,  इसमें  काफ़ी  सफल  हो  सकते

 In  view  of  this,  it  is  necessary  to
 look  after  the  job  of  oil  exploration
 with  greater  vigour.  Of  course,  the
 hon.  Minister  is  looking  after  it  quite

 है  क्योंकि  हमारे  देश  में  कोयला  उपलब्ध  है  तेल  की  effectively  but,  even  then  greater
 निरंतर  कम  उपलब्धि  की  तलवार  हमारे  सिर  effort  is  necessary.  At  present  about

 पर  लटक  रही  है  क्यों  खाड़ी  के  देशों  में  कठिन  two.thirds  of  our  indignous  produc-
 नाइयों  चल  रही  हैं  आपस  के  झगड़े  भी  चल  रहे  हैं,  tion  of  petroleum  comes  from  Assam,
 तेल  की  कमी  निरन्तर  चलने  बाली  है  i  इसलिए  मैं  Meghalaya  etc.  in  the  Eastern  regions,
 समझता  हूं  कि  तेल  की  उपलब्धि  हमारे  लिये  कठिन  There  is  much  promise  of  oi]  in  West
 सी  हो  जायेगी  |  इस  को  देखते  हुए  जो  कोल  वेस्ट  कार-  Bengal.  I  do  not  want  to  go  into
 area  की  स्थापना  भ्र धिक  उपयोगी  है  उनमें  ड्राप  grea;  details  in  this  regard  as  the  time
 कोरबा  की  तरफ  भी  ध्यान  दें  जिसके  ऊपर  आपने  30  at  my  disposal  is  very  limited.  Sir,
 करोड़  रुपया  खर्च  किया  है  भ्रापको  धीरे  धीरे  इस  in  reply  to  a  question  by  Shri  Jyotir-
 तरफ  बढ़ने  की  दृष्टि  को  छोड़  कर  तेजी  से  बढ़ना  Moy  Bosu  in  1969,  the  then  Minister

 चाहिए  ।  हमारे  देश  में  सामाजिक  उर्वरक  फी  काफी  of  Petroleum,  Shri  Triguna  Sen  has
 झरा वश्य कता  है,  उसकी  पूति  भी  हमें  करती  होगी  tv  said  that  flouroscent  sand  mixed  with

 हमारे  राजस्थान  के  इन्दर  राक  फास्फेट  है,  झा बता  oil  have  been  found  Diamond  Harbour
 में  भी  उपलब्ध  है  और  देश  के  प्राय-प्राय  भागों  में  as  a  result  of  drilling.  Analysing

 +Original  notice  of  the  question  received  in  Hindi.
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 those  results,  the  Russian  and  Ameri- can  experts  expressed  firm  convic-
 tion  about  the  existence  of  oil  there.
 The  Russian  experts  particularly  have
 opined  that,  Calcutta,  the  Sunderbans,
 my  constituency  Galsi  in  Burdwan
 District  etc.  are  virtually  floating
 on  oil  Keeping  this  in  view  I  will
 say  that  whatever  work  of  oj]  explo-
 ration  has  taken  place  in  the  past  in
 the  Suderbans,  Galsj  in  Burdwan
 District,  Bogra,  Bakultala,  Burdwan
 etc.  have  all  been  done  in  a  half-
 hearted  manner.

 All  the  drilling  in  those  areas  were
 varried  out  with  PD  3  rigs  which
 cannot  drill  to  any  great  depth.  They
 were  practically  obsolete  for  decp  dril_
 ling.  According  to  many  there  might
 have  been  a  conspiracy  behind  this,
 the  object  being  that  our  country
 may  not  become  self-sufficient  jn  pet-
 roleum  production.  That  was  the
 reason  why  drilling  was  not  done  to
 a  depth  of  5000  or  6000  metres  where
 finding  of  oil  was  certainty,  In-
 stead,  drilling  was  done  only  upto
 ‘500  or  2000  metres  and  then  given
 tp.  Of  course  some  time  back,  I
 long  with  Shrj  Dinen  Bhattacharya,
 M.P.  met  the  hon.  Minister,  and  he
 has  assured  us  that  on  shore  and  off
 shore  drilling  in  the  Bay  of  Bengal
 will  be  done  to  a  depth  of  5500  metres,
 U  have  no  doubt  that  if  you  drill  to
 a  depth  of  5500  or  6000  Metres  you  will
 strike  oil.  I  will  like  the  hon,  Minis-
 ter  to  assure  us  again  in  this  regard
 when  he  replies  to  the  debate.  _  Sir,
 we,  the  people  and  the  Government  of
 West  Bengal  are  grateful  to  the  Centre
 for  all  the  cooperation  they  have  ex-
 tended  to  us  and  we  have  got  very
 8006  relation  with  the  Centre.  You
 all  know  that  West  Bengal  is  today
 passing  through  a  severe  power  crisis.
 As  a  result,  the  people  of  Calcutta,
 Howrah  and  those  living  in  the  rural
 areas  have  all  to  depend  on  kerosene
 for  lighting  lanterns  ete..  The  stu-

 ‘dents  are  also  dependant  on  lanterns
 for  their  studies.  I  will  therefore
 request  on  behalf  of  the  people  of
 West  Bengal  that  the  quota  for  West
 Bengal  in  respect  of  kerosene,  diesel
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 etc,  may  be  substantially  increased  :to
 tide  over  the  difficult  situation.  There
 is  acute  shortage  of  these  products  as
 can  be  seen  from  the  picture  of  long
 Q's  published  in  the  newspapers.  I
 hope  the  hon.  Minister  will  respond to  our  appeal  and  increase  the  quota
 for  West  Bengal.  Sir,  the  eastern
 region  of  our  country  igs  producing
 one-third  of  our  indigenous  petroleum
 products.  We  are  importing  these
 ‘tems  at  a  high  price.  Therefore  a
 ‘vatch  has  to  be  kept  so  that  the  price
 of  these  commodities  do  not  go  up.  iA
 price  parity  should  be  maintained.

 Sir,  those  who  are  in  the  manage-
 ment  of  public  sector  establishments
 like  the  ONGC,  do  not  realise  the
 human  problems  of  those  workers
 who  are  working  in  far  off  places
 under  difficult  conditions.  This  has
 resulted  in  qifficulties  and  complica-
 tions  for  the  workers.  Sir,  in  the
 Indian  Institute  of  Petroleum,  Dehra
 Dun,  there  are  a  number  of  employees
 who  are  working  on  daily  wages  for
 the  last  2  or  4  years.  Their  ser-
 vices  have  not  yet  been  made  perma-
 nent.  There  were  agitations  ‘and
 when  Dr.  Ss.  N.  Sharma,  who  is  a  lea-
 der  of  the  scientific  workers  Associa-
 tion,  tried  to  mediate  he  was  suspend-
 ed.  Many  more  persons  were  sus-
 pended  for  trade  union  activities.

 One  more  thing  Sir,  the  Bureaa  of
 Public  Enterprises  is  creating  impedi-
 ments  in  the  implementation  of  bipar-
 tite  agreements.  2  bi-partite  agree-
 ment  was  signed  in  Balmer  Lawrie
 and  Co.,  Bombay.  The  Ministry  as
 well  ag  the  Bureay  of  public  Enter.
 prises  created  obstacles  to  its  imple-
 mentation.  I  wil]  urge  upon  the
 Minister  that  the  Government  should
 honour  all  bi-partite  agreement;  and
 settlements  in  public  sector  under-
 takings,  as  matter  of  policy.

 As  the  ‘Caltex’  Co.  was  nationalised
 all  the  privileges  enjoyed  by  its  em-
 ployees  were  curtailed.  The  bonus
 that  they  were  getting  previously  was
 denied  to  them.  This  matter  should
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 be.  reconsidered  and  proper  décisions
 taken.

 .  Sir,  we  are  importing  life  saving
 drugs  for  the  good  of  our  people.  I
 support  the  drug  policy  announced  by
 the  Minister  some  time  ago,  but  I
 want  to  point  out  that  lot  of  spurious
 drugs  aré  still  being  produced  in  the
 country.  Although  the  production  of
 sub-standards  and  adulterated  drugs
 is  on  the  decline,  yet  strong  and  deter.
 rent  steps  have  to  be  taken  against
 this.

 There  are  stilj  about  3  mu'tination-
 al  drug  companies  functioning  in  our
 country  who  hold  over  40  ver  cent
 equity  shares.  Seven  of  them  have
 been  asked  to  bring  down  their  fore-
 ign  share  holdings  to  below  40  per
 cent,  So  we  see  that  efforts  are
 afoot  to  Indianise  these  foreign  mul-
 tinationals.  But  I  will  urge  that  in
 our  national  interest,  and  with  the
 view  that  our  poor  masses  may  get
 quality  drugs  at  a  cheap  price,  all
 these  foreign  drug  anid  chemical  ccm-
 panies  should  be  nationalised.

 I  would  congratulate  the  hon,  Minis.
 ter  for  giving  hig  approval.  for  the
 petro-chemical  complex  at  Haldia.  I
 will  also  Hike  to  thank  him  for  his
 taking  over  the  Bengal  Immunity  Co.
 and  the  Bengal  Chemicals  wnich  is
 associated  with  the  memory  of
 Acharya  Profulla  Chandra  Roy.  Fur-
 ther  steps  should  however  be  taken
 for  their  economic  revival  py  provid-
 ing  taw  materials  and  marketing
 facilities  etc.  These  companies
 should  not  be  handed  over  again  to
 the  previous  management.  Bengal

 was  at  one  time  pioneer  in  the  field
 of  chemicals  and  pharmaceuticals.
 These  companies  which  date  back  to
 that  age  should  be  nationalised.  I
 should  also  demand  that  the  IDPL
 must  pay  more  attention  to  the  deve-
 lopment  of  the  drugs  and  chemical
 industries  in  West  Bengal.

 Now  a  word  about  fertilizers,  .  Sir,
 we  are  still  importing  fertilizers.  But
 if  we  can  use  of  full  capacity,  then
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 production  can  go  up  considerably.
 About  the  Durgapur  Fertilizer  plant
 Sir,  the  union  and  myself  had  written
 to  him  about  some  drawbacks  in  its
 working.  Although  we  have  reccived
 a  twenty  two  point  reply,  it  does  not
 solve  the  redressal  of  all  the  griev-
 ances.  I  will  urge  a  propor  enquiry
 in  the  affairs  of  experts.  So  we
 have  to  think  of  alternative  srrange-
 ment  from  now  itself.  You  ४०४९६  set
 up  coal  baséd  fertilizer  plants  at
 Taicher  and  Ramagundam.  I  wilt
 therefore  demand  that  coal  based
 fertilizer  plants  may  be  set  up  at
 Raniganj  coal  belt  when  there  is
 abundant  supply  of  coal.  Similar
 plants  can  be  set  up  at  Jharia  also.
 Sir,  the  Fertilizer  (Planning  &  Deve-
 lopment)  .India  Ltd.  has  iis  head
 office  at  Sindri.  There  are  abovt
 4000  employees  in  this  organisation
 and  ३६  has  capacity  to  construct  about
 900  tons  of  Amonia  per  day.  They
 have  acquired  the  technical  knew  how
 to  produce  ammonia  upto  900  tons  per
 day.  The  four  fertilizer  plan‘s  tnat
 going  to  be  set  up  West-Coas:  with
 Bombay  gas  is  likely  to  be  allotted
 to  foreign  multinationals.  Where  will
 these  4000  employees  go?  You  are
 talking  of  producing  350  .ons  0०
 amonia  per  day  there.  If  we  buy
 the  technical  know  how  from  foreign
 countries  and  hand  it  over  to  these
 people  then  that  will  be  a  bis  step
 towards  achieving  self  sufficiency.  I
 will  therefore  demand  that,  if  nc:  all
 the  four,  at  least  three  of  these  plants
 may  be  handed  over  to  the  FPDIL.
 In  one  plant  you  may  go  jn  for  foreign
 collaboration.  In  this  concern  Sir,
 there  js  no  managing  director  for  tne
 last  0  months.  Appointment  may
 soon  be  made  to  this  post  to  076
 after  the  affairs.

 Sir,  I  demand  that  the  Durgapur
 Fertilizer  Employges  Union  whi-h  Is
 the  biggest  union  may  be  accorded
 recognition.  With  the  coming  of  the
 Janata  Party  in  power  there  has  been
 a  change  in  the  political  gcene,  This
 union  has  now  become  the  ‘biggest
 union  and  should.  be  recognised  with-
 out  delay.  Side  by  side  the  fertilizer’
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 workers  federation  of  India  now  re-
 presents  more  than  20,000  workers.
 33  recognised  unions  are  affiliated  ६०
 this  federation.  I  will  therefore
 demand  for  the  immediate  recogni-

 tion  of  the  Fertilizer  workers  Federa-
 tion  of  India.  Sir,  I  had  many  other
 points  to  speak  on,  but  since  the  bel)
 ig  being  rung,  I  will  conclude  now.
 I  will  only  hope  that  you  will  direct
 the  policies  in  a  way  that  we  may
 become  self-sufficient  in  petroleum,
 chemicals  and  fertilizers  in  tie  inter-
 est  of  the  whole  nation,  and  you  will
 strive  for  improving  the  human  rela.
 tions  with  the  workers  in  your
 Ministry.  The  human  problems  of
 the  workers  should  be  sympathetically
 studied  and  remedied,  If  you  can

 do  that,  I  assure  you  fullest  coopera-
 tion  from  our  side  also.  With  that
 Sir,  I  conclude  my  speech.

 tt  जगदोश  प्रसाद  माथुर  (सोकर)  :  सभापति
 महोदय,  में  अपने  चुनाव  -क्षेत्र  और  प्रांत  के  प्रभुत्व *  के  आधार  पर  मंत्री  महोदय  को  बताना  चाहता  ह
 कि  प्रन्तर्राष्ट्रीय  कम्पनियां  किस  प्रकार  से  इस  मंत्रा-
 लय  के  निर्णयों  को  प्रभावित  करती  हैं।  बे  हमें
 अपने  देश  में  उपलब्ध  खनिज  सम्पदा  का  दोहन  ने
 करने  दे  कर  प्रिया  माल  बेचने  के  लिए  इस  मंत्रालय
 को  प्रभावित  करती  हैं  ।

 इस  मंत्रालय  की  रिपोर्ट  में  बताया  गया  है  कि
 हमारे  पांच  यूनिट्स  द्वारा  जिस  और  कापर  मेटल्स
 के

 मैनकैक्चर
 फे  की  बाई  प्रोडक्‍ट्स  से  लाख  टन

 सल्फ्यूरिक  एसिड  का  निर्माण  i978  तक  होने  लगेगा  ।
 राजस्थान  में  खेतड़ी  के  कापर  के  कारखाने  और
 उदयपुर  के  जिंक  स्मेल्टर  में  इन  दोनों  मेटल्स  को  बनाया
 जाता  है  ।  इस  मंत्रालय  के  अन्तर्गत  पाइ राइट्स,
 फ़ासफ़ेट्स  एण्ड  कैमिकल्स  लिमिटिड  काम  कर  रहो  है  |
 इस  रिपोर्ट  के  पैराग्राफ  3.79  से  पता  चलता  है  कि
 सलादीपुरा  की  पाइ राइट्स  की  खानों  के  आधार  पर

 सता
 यूरिक  एसिड  बनाने  के  लिए  एक  पायलट  प्लाट

 करने  के  बारे  में  कभी  तक  निर्णय  नहीं  लिया
 गया  है।  सल्फ  रिक  एसिड  बनाने  वाली  कुछ
 अन्तर्राष्ट्रीय  कम्पनियां  सोराकों  और  जोड़ने  आदि
 देशों  से  कच्चा  माल  निर्यात  करती  हैं  ।  यह  खेद
 की  बात  है  कि  हमारे  देश  में  वह  माल  बनाने  की  कोई
 व्यवस्था  नहीं  की  गई  है  ।

 चार  साल  पहले  जब  मैं  राज्य  सभा  का  सदस्य
 था,  तो  सलादीपुरा  पाइराइट्स  खान  के  बारे  में
 मेरे  प्रश्न  का.  जो  उत्तर  दिया  गया  था,  उस  में  बीच
 यह  एडीशन  किया  गया  है  कि  सरकार  ने  एक  पायलट
 प्लॉट  बनाने  का  निश्चय  किया  है,  जिसके  प्राधार  पर  वह
 तय  किया  जायेगा  कि  क्‍या  सलादीपुरा  पाइ राइट्स  से

 67l  LS—I0.

 VAISAKHA  3,  90  (SAKA)  Min.  ्य  Pet.  290
 Chem.  &  Fert,

 creates
 safes  एसिड  बनाता  कास्ट की  दृष्टि से  ठोक  रहेंगा

 या  नहीं।  पायलट  प्लांट  के  बारे में  निर्णय  लिये  हुए  एक
 साल  हो  गया  है।  इस  बारे  में  जो  कमेटी  बसी  थी,
 उसके  सदस्यों  से  मुझे  कुछ  जानकारी  मिली  है

 ्तो लगता  है  कि  अन्तर्राष्ट्रीय  कम्पनियां  सरकार  के
 को  प्रभावित  करती  हैं,  वर्ना  कोई  कारण  नहीं  था  कि
 पायलट  प्लांट  को  जल्दी  स्थापित  न  किया  जाता  मंत्रालय
 से  खुद  स्वीकार  किया  है  कि  हां  पर  6  लाख  टन
 सल्फ्यूरिक  एसिड  बन  सकता  है  ।

 मेरी  जानकारी  है  कि  दस  बरस  पहले  भी  इंगलैंड  ..
 की  एक  कम्पनी  ने  यहां  शा  कर'  हचादीए स  की  कार.
 की  जांच  की  थी  और  अपनी  रिपोर्ट  मंत्रालय  को  दी  थी  4
 मालूम  नहीं  कि  वह  रिपोर्ट  मंत्री  महोदय  के  किस
 बस्ते  में  दबी  हुई  पड़ी  है  1  भ्रमर  वह  उसका  निकाल
 कर  देखें,  तो  उन्हें  मालूम  होगा  कि  उस  कम्पनी  ने
 यह  रिपोर्ट  दी  थी  कि  वहां  पर  जो  सल्फ्यूरिक  एसिड
 बनेगा,  वह  चीपर  होगा  और  सरकार  को  उसका
 काम  प्रारम्भ  कर  देना  चाहिये  ।  हमारे  देश  में  सल्लू-
 यूरिक  एसिड  की  आवश्यकता  है,  मगर  हमको  दूसरे
 देशों  पर  निर्भर  करना  पड़ता  है।  हमको  कच्चा
 माल  निर्यात  करने  वाले  जो  देश  हैं,  हमें  उनकी  नीति
 से  प्रभावित  नहीं  होना  चाहिये  ।  में  चाहुंगा  कि
 मंत्री  महोदय  इस  प्रोजेक्ट  के  बारे  में  पूरी  सूचना  दें
 शौर  बतायें  कि  वह  उसको  कब  स्थापित  करना
 चाहते  हैं।  वहां  पर  इसके  आधार  पर  एक  बड़ा  भारी
 फर्टिलाइजर  प्लांट  भी  लगाया  जा  सकता  है।  इंगलैंड
 की  कम्पनी  ने  इसका  टेक्नो-हकानोमिक  सरे  किया
 है  1

 जहां  तक
 ड  ्

 र  के  प्लांट  का  सम्बन्ध  है,  मंत्री
 महोदय  कह  सकते  हैं  कि  जिस  के  प्लांट  का  उनके  मंत्रा-
 लय  से  सम्बन्ध  नहीं  है,  .लेकिन  वहां
 से  जो  सल्फ्यूरिक  एसिड  बिकने  के  लिए  आता  है,
 उसका  सम्बन्ध  इस  मंत्रालय  से  है  |  मंत्री  महोदय  इस
 बात  की  जानकारी  प्राप्त  करें  कि  किस  प्रकार  का-
 भयंकर  घोटाला  उदयपुर  में  निमित  होने  बाले  सल्लू-
 यूरिक  एसिड  के  देखने  में  हुआ  है  ।  वहां  पर  300.
 टन  सल्फ्यूरिक  एसिड  बिना  किसी  प्रकार  का  टेंडर.
 काल  किये  ev  चार  पाटियों  को  360  रुपये  प्रति  टन
 के  हिसाब  से  बेच  दिया  गया  ।  जब  कि  उस  समय
 मार्केट  का  प्यार  रेट  देखा  जाय  तो  वह  हजार  से:
 2  सौ  रुपये  प्रति  दन  था  ।  समाचार  पत्रों  में  बाजार,

 &  रेट  जो  निकलते  रहते  हैं  विभिन्न  चीजों  के.  उस  में.
 इस  का  भाव  i  हजार  से  2  सौ  रुपये  प्रति  टन  था.
 कौर  फिर  जिन  लोगों  को.  यह  दिया  गया  वह  कोई:
 सल्फ्यूरिक  एसिड  को  ले  कर  उस  के  1  « कोई,
 काम  करने  वाले  नहीं  थे.!  वह  तो  .बिचौलिये.  थे.
 शौर  उन  बिचौलियों  ने  जो  ऐसि लिय री  -ग्रूनिट्स  वहां.
 पर  हैं  उन  को  800  रुपये  प्रति  उन  के  भाव  से  बेचा +
 हस  तरह  इतना  मुनाफा.  उन्होंने  तुरन्त,  कमा  लिया:
 जो  .कि  सरकार  की  मिल  सकता  था  अगर  सरकार-
 सीधे  देखती  और  मार्केट  रेट  से  बेचती  ।  बह  प्रश्न.
 पहले  भी  माननीय  मंत्री  जी  की  नजर  में  कराया  होगा:
 लेकिन  प्रभी  तक  भी  इस  सम्बन्ध  में  कोई  एंक्वायरी
 नहीं  कराई  गई  कि  किस  प्रकार  तीन  महीने  तक
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 सगातार  3  सो  टन  सत्पयूरिंक  एसिड  330  रुपये
 ब्र्ति हन  के  हिसांव  से  बेचा  गया  ।  ईंसे  प्रकार
 से  करोड़ों  रुपये  का  चादा  इस  विभाग  के  अधिन
 कोरियों  ने  दियाँ  है.।  श्रव  वह  झा  के  विंभांग  के
 अधिकरी  थे  था  स्टील  एंण्ड  माइन्स  के  थे,  पेहू
 में  नहीं  कहती  लेकिम  सल्फ्यूरिक  एसिड  का  जहां  तक
 सवाल  है  मैं  समझता  है  कि  इस  सम्बन्ध  में  सानिनीय
 मंत्री  जी  को  भी  चिन्ता  होनी  चाहिये  कि  उन  के  विभाग
 में  काम  में  झाम  वालो  चीज  का  इस  प्रकार  से  दुर्पयोग
 किया  गया  और  उस  में  ब्लैंक  मार्बवोटिंग  की  गई  ।
 जिन  लोगों  में  ऐसा  कियां  है  उनके  ऊपर  श्राप  ऐक्शन
 लेंगे,  ऐसी  मैं  झाशा  करता  हूं  1

 अब  मैं  एक  और  महत्व  के  सवाल  की  ओर
 ध्यान  दिलाना  चाहता  हूं  जो  कि  माननीय  मंत्री  जी
 के  प्रदेश  से  भी  सम्बंन्धित  है,  मेरे  प्रयने  प्रदेश  से
 सम्बन्धित  है  और  मध्य  प्रदेश  से  सम्बन्धित  है।  श्रमी
 आपका  जो  गैस  का  उत्पादन  हो  रहा  है,  ताप्ती  गैस
 और  गुह  &  जौ  गेस  बन  रही  है  चौर  जो  नये  नये
 सौर  कर  रहे  हैं  उन  के  झाधार  पर  जो
 के  की रेखाने  बनाएं  जाने  की  योजना  है  उस  में  अभी  तक

 सहारा
 के  झन्दर  पौर  दो  गजरात  के  अन्दर

 बनाने  की  सरकार  ने  स्वीकृति  दी  है।  लेकिन
 झाज  जो  गैस  की  अंवेलेबिलिटी  है,  अभी  एसोसिएटेड
 गैसे  4  मिलियन  क्यूबिक  मीटर  आती  है  भौर  फ्रो
 गैस  साऊथ  बेसिन  झोयल  फोल्ड्स  के  ग्रन्दर  i0
 मिलियन  मीटर  पग्रवेलेबल  है;  इस  प्रकार  में  4
 सिलियत  क्यूजिक  मोटर  गैस  इस  समय  लाइकली
 ्बी  झ्वेलेबल  है।  इस  में  भौर  बडोतरी  हो  सकतो
 है।  जिस  प्रकार  से  श्मो  हमारे  वैज्ञानिक  इस  की
 खोज  में  सगे  ह्  हैं  उस  सें  इस  में  बौर  उद्धि  हो  सकती
 है।  एक  बाद  के  कारखोते  को  दृष्टि  से  5  मिलि-
 यग  कक्‍्यूविक  मीटर  गैस  की  प्रावश्यकता  होती  है  ।
 ह ६  यह  गुजरात  में  लगे,  मंहाराष्ट्र  में  लगे

 मजे
 उस

 में  कोई  श्रापेति  नहोंहै।  लेकित  मंननोथ  जौ
 स्व  इस  बात  को  जॉसते  हैं  कि  ाद  का  जी  उपभोग
 है उस  उपभोग  का  क्षेत्र

 ह
 ्य  से  गंगा  और  सिन,

 के  बीच  को  मैदानी  इलाके  है  जिस  में बंजाब  राजस्थान,
 प्धि  प्रदेश,  उतर  प्रेदेश  शीर  बिहार  का  लाका
 झीता  है  1  खाद  के  उपभोग  को  दृष्टि  से  यह  सेब

 बेश  इलाका  है।  त  के  अन्दर  सास  तौर
 अंध्यल  कमींड  के  एरिया  जो  विकसित  हो  रहें
 और  राजेंस्वीन  कैनाल  जी  हम  पूरी  केरतै  जी

 उस  की  बोद  हन  1...  में  खाद  को  जो  जव
 होगी  सेकी  पति  इन  कारेखानों  से  नहीं  ही

 पाई  लॉइन  के  हारी  1
 पूग  जो  सकती  है  भौंर  चि

 श्राजे  भी  जहां  तक॑  मेले  जॉन
 क्यूबिक  भीटेंरे  नेस  बेस्

 उसका  कोई  उंपैधीग  नहीं  है।  उसे
 पुर  दर  भानेंगीय  जली  जो  इस  को  पूरी

 कंवींकि  जि  अगर  पाईप  लाइन  तहीं
 और  गैस  कीप  को  मिल  गई  तो  सिवापिं  इस  के

 री  'अलानी  जायें  z=  कोई  स्त्री  नहीं  हीगी 1
 सांप  के  पतें  प्रोन्‍्त  में  दो  खाद  के  कारंजोनों  को,

 ध श

 4

 in
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 दो  कारबानों  की  राजस्थान  में  शौर  दो  की  मध्य
 ह्

 बाबर
 गुंजरात पौर  मंहाराष्ट्र  में  पाँच

 हैं  लेकिन  उन  को  माल  हुमारे  इन  फ्
 जा  सर्कंगा  और  उस  से  ईन  प्रदेशों  की  प्रावश्यकता
 की  पूर्ति  हो  पाएगी,  यह  संभव  नहीं  है।  खाद  का
 बांजम्पशन  जिस  गति  से  गंगा  और  सिन्ध  के  मैदान
 के  प्रन्दर  हो  रहा  है  और  जिस  प्रकार  से  यह  सारा
 इलांका  विकसित  हो  रहा  है,  जिंसे  प्रकार  से  राजस्थान
 को  विकांस  हो  रहा  है,  जिंस  रोजस्थान  को  पहले
 रेगिस्तान

 २
 करते  थे,  हमारी  जनती  सरेकारं  के

 आने  के  बाद  में  कह  सकेता  हूं  कि  झाज  दो  फसली  इलाका
 बह  होता  जा  रहा  है,  सारे  इलाके  की  भौगोलिक
 स्थिति  बदलती  जा  रही  ह  ऐसी  स्थिति  में  जितनी
 खाद  की  प्रविश्यकता  इन  इलाकों  को  होगी  उस  श्राव-
 प्रयकता  कौ  पूति  के  लिए  झगर  माननीय  मंत्री  जी
 योजना  नहीं  बनायेंगे  तो  मैं  समझता  हूँ  कि  1:11:
 वाले  भविष्य  की  जो  पीढ़ी  होगी  वह  माननीय  मंत्री
 जी  को  इंस  के  लिए  दोषी  टहराएगी  ।  इसलिए
 ये  छः  खाद  के  कारखानें--दो  उत्तर  प्रदेश  में,  दो
 मध्य  प्रदेश  में  धौर  दी  राजस्थान  में  निर्माण  करने  का
 प्रयत्न  वह  करें  |  मैं  समझता  हूं  इस  सम्बन्ध  में
 कोई  निर्णय  माननीय  मंत्री  जी  बहुत  जर्दी  करेंगे  |
 इस  विषय  पर  राजस्थान  के  मुख्य  गंत्री  श्राप  से  मिले  भी
 हैं  श्राप  ने  उन  से  प्राश्वासन  भी  दिया  था  कि  इस  बारे
 सें  मिल  कर  के  प्रयत्न  करेंगे  ।  तो  ान  मिल  कर  के
 प्रधत्त  करें,  यह  मेरा  ग्राप  से  क्‍नुरोध  है  ।

 दवाइयों  के  सम्बन्ध  में  चाबड़ा  साहब  ते  भी
 झ्रभी  कहां  है,  में  भी  प्रापका  ध्योन  दिलाना  चाहता
 हैं  कि  जो  छोटे  उद्योग  हैं  उनके  सामने  बड़े  उद्योगों  के
 कारण  से  संकट  ग्रा  रहा  है  ।  कुछ  दबाइयों  पर  तो
 शाव  प्रतिबन्ध  लगाते  हैं  और  कुछ  को  फ्री  छोड़
 देते  हैं।  शस  सम्बन्ध  से  छोटे  उद्योगों  ने  अपनी
 कठिनाइयां  झापके  सामने  प्रस्तुत  की  हैं  ।  में  एक
 छोटी  सी  चर्चा  करना  चाहता  हूं  कि  एल-बेस  जो  एक
 केमिकल  है  उसके  आधार  पर  छोटे  छोटे  उद्योग  पहले
 ऐंटीबायंटिक  बनाते  थे  ।  i960  तक  तो  मल्टी-
 नशतल्स  बनाते  थे  n  इससे  की  क्लोरमफेमिकोल
 बनंता  है  उसके  बारे  में  प्लापने  जो  निर्णय  लिया  है,
 इसमें  आप  जो  संब्सोडी  देते  हैं  वह  एंण्ड  प्राडक्ट  पंर
 सब्सौडी  देंने  की  बाते  जो  पने  की  है  बहु  उचित
 नहीं  है।  इस  पर  भ्ापकों  विचार  करता  चाहिये
 दूसरों  जो  लिप्तेनमाईट्ट  नामक  बस्तु  है,  इसको  बनाते
 के  लिए  जो  विटैमिंन  है,  इसमें  पहले  थ्रीसाईलॉपइड
 बनती  थी  लेकिन  ह. | ल  उसेक  ऊपर  झापनि  ब्र्तिबिसा
 लेगा  दिया  है।  पहैले  50  कारखाने  इसकों  बतेति
 यें  बौर  लगमंग  90  रुपमे  Bo  जी०  में  बहु  बन  जंती
 थी  ।  भब  नई  टेक्तीक  प्रंपनोी  करें  2.50
 करोड़  से  जो  पाप  बनी  रेहे  है,  उसमें  ाप  झोयोत
 करेंगे  तो  वह  30  रुपये  Potro  में  भी  ह अ  जांतों  था
 उसमें  आपको  क्‍या  विक्कत  थी  इसकी  सफाई  करनी
 अपहिये।

 आपने  जो  दो  मिनट  और  दिए,  ह...  लिए  झा पिको
 धन्यवाद  |
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 *SHRI  A,  MURUGESAN  (Chidam-
 baram):  Mr.  Chairman,  Sir,  on  bahalg
 of  All  India  Anna  D.M.K.,  I  wish  to
 say  a  few  words  on  the  Demands  for
 Grants  of  the  Ministry  of  Petroleum
 and  Chemicals.

 At  the  very  outset,  I  would  refer
 to  the  acute  scarcity  of  kerosene  in
 Tamil  Nadu.  In  semi-urban  cities  of
 Tamil  Nadu  people  are  standing  for
 hours  and  hours  in  three  mile  long
 queue  for  a  bottle  of  kerosene.  In
 rural  areas  for  days  together  not  even
 a  drop  of  kerosene  is  available.  In
 Marirag  city  the  people  are  appeasing
 their  hunger  by  eating  bread;  they
 cannot  light  their  stove  for  want  of
 kerosene.  When  coal  is  also  in  short
 supply,  the  paucity  of  kerosene  as-
 sumes  serious  significance.  The  hon.
 Minister  has  been  saying  that  kero-
 sene  would  soon  be  imported  from
 Russia.  He  recently  visited  West
 Asian  countries  also.  We  cannot
 excuse  ourselves  by  saying  that
 imports  of  oil  from  Iran  have  stop.
 ped  resulting  in  this  unforeseen  skort-
 age.  We  should  endeavour  to  mect
 the  basic  fuel  requirement  of  crores
 of  our  people  in  the  country.  There
 is  also  diesel  shortage  in  Tamil  Nadu.
 I  would  like  to  request  the  hon.
 Minister  to  apprise  the  House  of  the
 steps  he  proposes  to  take  to  make
 available  kerosene  to  the  common
 people.

 ‘Nutan’  stove  is  being  manufactur-
 ei  by  the  Indian  Oil  Corporation.
 This  stove  js  available  only  in  north-
 mn  States.  Whenever  my  friends
 come  to  kiiow  that  I  am  coming  to
 Delhi,  they  pester  me  for  this  Nutan
 Stove.  I  would  like  to  request  the
 hoh.  Ministér  to  see  that  Nutan  stove
 is  made  avilable  in  Tashil  Nadu.  I
 also  einand  that  8  tactoty  shtulll  be
 se  wb  in  Madras  for  fanuMctiring
 this  Nutén  stove.

 It  is  inexplitable  to  me
 why

 sud-
 denly  the  off  exploration  In  Canvéry
 Basin  fins  “been  ‘stoppet.  Of  the
 off-shore  bf  Corotnotidal  Coast,  parti-

 caer  ae neraeterenrsenreetitteryanimecnetiteniaensrttat eens

 VAISAKHA  3,  390  (SAKA)  Min,  of  Put,  294
 Crim,  &  Fert,

 cularly  off  the  Karaikkal  cost,  oil  |  ex-
 ploration  should  be  started  with  verve
 and  vigour.

 co

 Some  fertiliser  units  had  come  to  &
 standstill  for  want  of  furnace  oil
 The  use  of  HSD  in  the  generators
 operated  by  private  people  has  been
 aaa  Yet,  our  hon  Energy
 inister  hag  stated  that  the  Thermal

 Power  Stations  should  start  using
 fiirnace  oi],  I  would  like  to  know
 what  steps  are  béing  taken  to  migke
 available  in  substantial  quantities  the
 furnace  oil  for  running  industrial
 units  like  the  fertilizer  factories.

 The  duties  on  chemical  fertilisers
 were  reduced  in  1979-80  Budget  88  an
 inducement  for  the  farmers  s0  that
 they  can  use  more  quantities  of  ferti-
 lisers.  But  on  account  of  faulty  qis-
 tribution  arrangements,  the  fertilisers
 do  not  reach  the  farmers,  at  the  ap-
 propriate  time.  By  the  time  the
 farmers  are  able  to  get  the  chemical
 fertilisers,  they  are  also  made  to  pay
 high  prices  because  the  middle-men
 eat  away  the  concessions  being  given
 by  the  Government.

 Two  days  before  I  came  across  a
 news  item  that  the  Government  pro-
 pose  to  import  00  tonnes  of  analgin.
 I  wonder  what  has  happened  to  the
 LD.P.L.  Could  they  not  produce  anal-
 gin  or  its  equivalent?  I  would  also
 like  to.know  what  steps  have  been

 taken  to  utilise  fully  the  installed
 capacity  of  L.D.P.L,

 With  these  words  I  conclude  my
 speech.
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 *The  original  speech  was  delivered  in  Tainil.
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 भी  खमदास  सिंह]

 चीज़ों  श्लौर  पेट्रोलियम  के  बारे  में  तो  हम  स्वावलम्बी
 अभी  नहीं  हो  सके  हैं  -  इस  के  लिए  प्रयास  जारी
 हैं  भौर  जैसा  हमारे  अन्य  मित्तों  ने  कहा  कि  देहातों
 की  क्‍या  हालत है  ?  देहातों की  ही  महीं,  मैं  दिल्‍ली की
 बात  कर  रहा  हूं  -  इतने  भ्रधिक  दामों  पर  कैरोसियन
 झायल  मिल  रहा  है।  गांवों  में  तो  तेल  का  मिलता
 दुभर  हो  गया  हैं।  इस  की  व्यवस्था  ठीक  रूप  में
 झगर  जल्दी  नहीं  की  गई  तो  जिन  मकानों  में  बिजली
 नहीं  है,  उन  की

 हालत  बहुता
 दयनीय  हो  जाएगी

 ,  वहाँ  की  हालत  झाज  देखिए  ।  बिहार,  बंगाल
 झौर  पूर्वी  क्षेत्र  की  जो  हालत  है,  वह  हालत  शाप  के
 समक्ष  है  लेकिन  मैं  मंत्री  महोदय  का  ध्यान  एक  विशेष
 विषय  की  झोर  ले  जाना  चाहता  हूं  t

 एफ0  पी0  ¥ro  ato  एल0,  जिस  ने  सिन्दरी
 में  अपने  काम  से  ज्याति  प्राप्त  की  है,  एक  साल  हो
 गया,  उस  में  भ्रमी  तक  मैनेजिंग  डाइहरेक्टर  की  नियुक्ति
 नहीं  हुई  है।  वहां  के  काम  में  इतनी  गड़बड़ी  है  कि
 वहां  की  जो  इंजीनियर्स  एसोसियेशन  है,  i8  अप्रैल,
 को  मंत्री  महोदय  को  उस  ने  एक  विज्ञापन  दिया  है
 जिस  में  व्याप्त  अध्टाचार  के  विषय  में  उल्लेख  करते
 हुए  और  उस  को  दुरुस्त  करने  के  लिए  आवेदन  पत्र
 की  दिया  है  लेकिन  मंत्री  जी  ने  भ्रभी  तक  उस  का  कोई
 भी  जवाब  नहीं  दिया  है।  उन  को  उस  का  कोई
 जवाब  नहीं  मिला  है।  एफ0  पी0  to  भाई  0  एल  0
 झौर  विशेष  कर  जो  विदेशी  कम्पनी  हैं,  जो  बम्बई
 हाई  में  प्लाण्ट  प्रोजेक्ट  करने  जा  रही  हैं,  उन  के  विषय
 में  करीब  चार  महीने  से  भारत  के  हर  एक  पेपर  में

 ्
 न  कुछ  ग्राता  रहता  है  चाहे  वह  साप्ताहिक  पेपर

 ही  शौर  चाहे  बह  दैनिक  पेपर  हो  ।  इसलिए  उस
 तरफ  ध्यान  देना  बहुत  प्रावश्यक  है  ।  उन  पेपरों  की
 सूचनाझों  के  झाधार  पर  यह  भ्राभास  होता  है  कि  हमारे
 देश  में  कुछ  व्यक्ति  जो  जंचे  पदों  पर  हैं,  वे  विदेशी
 कम्पनियों  की  एजेन्सी  करते  हैं  झौर  हमारे  देश  में  जो
 अच्छी  पब्लिक  भ्रण्डरटेकिगस  हैं,  जो  संस्थाएं  काम  करती
 हैं,  उन  को  हतोत्साहित  करते  हैं।  इस  ढंग  का  उल्लेख
 समाचार-पत्नों  में  मिला  है  और  उसी  की  तरफ़  मैं
 मंत्री  महोदय  का  ध्यान  दिलाना  चाहता  हूं  ।

 1965  से  970  तक  इस  उर्बरक  संस्था  को
 विश्व  कोष  से  कोई  मदद  नहीं  मिली  और  एफ0
 पी0  डी0  श्राई0  एल0  श्रपने  पैरों  पर  खड़ी  हुई  है
 झौर  उस  ने  कई  प्रोजेक्ट  स  अपने  डिजाइन  किये
 हैं,  प्लान  किये  हैं  भौर  उन  को  सफलतापूर्वक  कमीशन
 किया  है  t  दुर्गापुर,  बरोती,  नामरूप,  गौरखपुर,
 ट्रोमवे,  .  नोगल  'एक्सपेंबन  और  सिन्दरी  सोडरेनाइ-
 जेशन!  जिन  में

 से  प्रभु
 हैं।  महू  बात  ठीक  है  कि

 प्रोजेक्ट्स  का  न्हाऊ  होता  है,  बहू  दूसरे  देशों
 से  लेना  होता  है  शौर  दुनिया  में  ऐसी  कोई  कम्पनी
 नहीं  है  जो  इस  का  निर्माण  सारे  का  सारे  अपनें  यहां
 करती  हो  जौर  इस  ने  भी  नो-हाऊ  उसी  तरह  से  लिया
 लेकिन  उस  छी  कोमत  कितनी  देनी  पढ़ती  हैं।  जब

 भारी  कोई  संस्था  बाहुर  के  दूसरे  देशो ंसे  एक्सपर्ट
 न्हाक लेती  है,  तो  उस  में  8,  0  करोड़  रुपये  खर्च
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 होते  8  लेकित  विदेशी  कम्पतीनियों को  जब
 काम  सौंपा  तब  यहां  के  लोगों  ने  30  से  40  करोड़
 रुपया  खर्ल  किया  ।  i97:  में  जब  यह  कम्पनी
 चल  रही  थी  तो  यकायक  विदेशी  बैंकों  ने  दूसरी  मल्टी
 नेशनल  कम्पनियों  ने  इस  से  छेड़छाड़  करना  शुरू  किया  t
 1970-71  में  एफ0  पी०डी0  श्राई  0  एल  0  के  दी  बरिष्ठ

 आफिसर  जो  उस  समय  मैनेजिंग  डायरेक्टर  के  रुप  में
 काम  कर  रहे  थे--एक  श्री  के०  आर०  चक्रवर्ती  भौर
 एच०  एन०  सेठना  उनके  विरोध  के  बावजूद
 भरी  भटिण्डा  और  पानीपत  का  काम  जापान  की
 कम्पनी  को  सौंपा  गया  ।  उसके  साथ  दो,  ह... अ  कार-
 खानों  सिन्दरी  माडरेनाइजेशन  और  नागल  एक्मपेंशन
 का  काम  देशी  संस्था  (FPDIL)  को  सौंपा  गया  t
 अब  देखिए  कि  उन  विदेशी  कम्पनियों  को  ज्यादा  खर्चे
 पर  काम  सौंपा  गया  और  उन्हें  27  महीने  में  काम  खत्म
 करने  को  कहा  गया  ।  उन्होंने  27  महीने  पूरे  होने
 के  बाद  36  महीने  और  बीत  गये  हैं  लेकिन  उन्होंने
 भी  तक  काम  पूरा  नहीं  किया  ।  हमारे  देश  के
 इंजीनियरों  श्र  वैज्ञानिकों  ने  निर्धारित  समय  पर
 निर्धारित  मूल्य  के.  भप्रन्दर  दोनों  कामों  को  समय
 से  पहले  पूरा  किया  श्रौर  वे  'लांट  चाल  है  1  इस
 तरह  से  हमारे  देश  के  अच्छे  से  अच्छे  इंजीनियरों
 बौर  वैज्ञानिकों  को  हतोत्साहित  किया  जाता  हैं  t
 दूसरे  देश  की  कम्पनी  वाले  यहां  के  भ्रधिकारियों  को
 रिटायर  होने  के  बाद  विश्व  बैंक  में  प्रधिक  तंबवाह  पर
 नौकरी  देने  का  लालच  देते  हैं  श्रीर  इस  तरह  से  हमारे
 देश  के  इंजीनियरों  और  वैज्ञानिकों  को  हतोत्ताहित
 किया  जाता  है  ।

 उस  समय  श्री  के0  ध्रार0  अक्रवर्तोीं  मैनेजिंग
 डायरेक्टर  थे  और  एच०  एन०  सेठना  चेयरमैन  थे  ।
 श्री  चक्रवर्ती  फेटेलिस्ट  रिसर्च  के  बहुत  बड़े  वैशानिक
 थे।  श्री  एच0  आर0  सेठना  को  पद्म  श्री  को
 उपाधि  से  विभूषित  किया  गया  था।  मगर  इन
 दोनों  श्रधिकारियों  को  ऐसा  मजबूर  किया  गया  (क
 श्री  चक्रवर्ती  और  सेठना  को  वहां  से  नौकरी  छोड़नी
 पड़ी  ।  हमारे  देश  की  यह  इतनी  बड़ी  संस्था  है
 जिससे  कि  बर्मा,  सीलोन,  श्राबूधाबी,  फिलिपाइस्स
 में  जा  कर  काम  किया  है  और  बां  पर  एफ०  पी०  डी०
 अाई०  एल ०.  को  ख्याति  मिली  है  और  इसका  नाम
 इण्टरनेशनल  कम्पनियों  में  आता है  |

 लेकिन  ट्
 ग्यि

 है  कि  उसकी  काम  न  दे  कर  विदेशी  के  को
 काम  दिया  जा  रहा  है।

 कहा  जा  रहा  है  कि  गैस  पर  प्राधारित  प्लाण्ट  बनाने
 १  हमारे  देश  में  क्षमता  नहीं  है।  मैं  पाप  से

 कहना  चाहता  हूं  कि  झगर  हम  9-9  सौ  प्रति  दिन
 क्षमता  वाले  6  प्लाण्ट  बनायें  तो  हमारा  काम  पर्रा
 हो  जाएगा  ।  आपने  कहा  है  कि  350  दन  तर्के
 क्षमता  के  श्राप  चार  जगह  प्लाण्ट  बनासा  चाहते
 हैं।  झापके  मंत्रालय  के  प्रध्तिकारियों  में  श्रगर  निश्वय
 ही  कर  लिया  है  तो  मेरी  दरदवास्त  है  कि  इन  प्लाण्ट्स
 का  काम  विदेशियों  कम्पनियों  को  देते  समय  इसका

 प्रतइम  कांद्रेकन्ट  एफ0  पी0  ही  0  झाई0  एल0  को  दिया
 जाए  ताकि  हमारी  टेक्नोलोजी  झौर  ह्ली-हाऊ  सुर्दढ
 हो  सके  भर  एक  साल के  बादय!  दो  साल  के  बाद  हमारे
 देश  के  लोग  ही  इस  प्लाण्ट  को  लगा  सकें).  झगर
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 इनमें  कोई  खराबी  भा  जाँच  तो  हमें  विदेशों  को  न
 भागना  पड़े  सौर  बीजों  का  इम्पोर्ट  ने  करना.  पढ़े  ।
 बरौनी  प्लाण्ट  में  एक  कंडेनसर  टूट  गया  ,  तीन  महीने
 से  भी  अधिक  समय  इटली  से  पार्ट्स  मंगाने  में  लगा  ।
 तब  तक

 सवो,
 का  काम  बन्द  रहा  ।  अगर  हम  इस

 तरह  से  सभी  पुर्जे  विदेशों  से  मंगाते  रहेंगे  तो  हमारे
 कारखानों  का  भविष्य  कया  होगा  ?  लोगों  को
 काम  कहां  मिलेगा?  आपने  योजना  में  लिख  दिया
 है  कि  हमारा  लक्ष्य  बेरोजगारी  को  समाप्त  करता  है
 लेकिन  जितने  काम  हो  रहे  है  वे  बेरोजगारी  को  बढ़ाने
 वाले  हो  रहे  हैं।  भी  ड्राप  से  दरख़्वास्त  करता  हूं  कि
 जार  पांच  विषयों  के  ऊपर  बाप  आयोग  बिठाएं,  इन-
 क्राकरी  गठित  करें  कौर  जो  दोषी  व्यक्ति  हैं  उनकी  आप

 सका
 दें

 ताकि
 1.11 ै  देश  का  काम  सुचारु  रूप  से  चल

 भारत  के  अधिकारीगण  या  अन्य  लोग  जो
 विदेशी  कम्पनियों  को  भारत  में  जाने  के  लिए,  व्यापार
 करने  के  लिए  दरवाजे  खोलते  हैं  कौर  जो  देशी  क  कम्पनियां
 हैं  या  पब्लिक  भ्रण्डरटेकिंग  हूँ उसको  हतोत्साहित  करते
 हैं  या  हमारे  वैज्ञानिकों  शौर  इंजीनि  घरों  को  हतोत्सा-
 हित  करते हूँ  कौर  विश्व  बैंक  में  वायु  0  एस0ए  0  इरादी
 की  किसी  फर्म  में  ऊंची  तनख्वाह  पर  रिटायर  होने
 के  बाद  नौकरी  पा  जाते  हैं,  उनके  लिए  आप  एक  जांच
 कमेटी  बिताएं  या  इस  प्रयोग  को  यह  काम  सौंपें  ।

 इस  झायोग  को  दूसरा  विषय  यह  सौंपा  जाना
 चाहियें  कि  एसपी  ०डी  ०  पीआईएल  सिंदरी  को  बम्बई
 हाई  में  रेस  के  काम  के  लिए  प्राइम  कांट्रेक्ट  नहीं  बनाया
 गया  इसका  पता  लगाएं  ।  श्री  उसको  झापने  मल्टी
 नेशनल  को  दे  दिया  है  और  इस  तरह  से  भारत  में
 उनके  काम  करने  का  दरवाजा  खोल  दिया  है।  दोषी
 जो  व्यक्त  हैं  यह  भ्रायोग  इस  बात  हाल  पता  लगाए  और
 उनको  सज़ा  दे  1

 यह  भ्रायोग  इस  बात  का  भी  पता  लगाए  कि  जिन
 लोगों  ने  फर्टिलाइजर  प्लांट्स  के  मामले  में  विदेशियों
 को  भारत  में  काम  करने  के  लिए  बलाया  है  कौर  उनके
 लिए  दरवाज़ा  खोल  दिया  है  जिस  का  विरोध  डा०  एच  0
 कार  चक्रवर्ती  प्र  श्री  एस०  एल०  सेठना  जैसे
 लोगों  ने  किया  था धौर  उसको  डिज़ाइन  करके  भागता
 पड़ा  है,  उनको  ऐसा  किन  परिस्थितियों  में  करता
 पड़ा  है  और  उन  पर  क्‍या  गुजरी  है  इसका  पता  भी
 यह  आयोग  लगाए  |

 भरी  श्यो०  पी०  खंगर  जो  चीफ  इंजीनियर  थे
 सिंदरी  में,  उनको  डेढ़  लाख  रुपया  नाजायज़  रूप  से
 दिया  गया  है  ।  जब

 ५
 देने  का  नहीं  था

 तो  क्या  आपने  जानकारी  दी  है  कि  उनको  क्यों  दिया
 गया  ?  इसका  पता  भी  यह  आयोग  लगाए  ।

 ये  जो  चार  पांच  विषय  राज  भारत  में
 हु

 बुद्धिमान
 आदमी  के  मुंह  पर  हूँ  कौर  जिनकी  चर्चा  दैनिक  पत्तों
 में  होती  रहती  है  कौर  उसका  विश्लेषण  भी  हु  भा
 है  शौर  मापकों  देश  के  जाने  माने  इंजीनियरों  भौर
 वैज्ञानिकों  ने लिख  कर  भी  दिया  है,  उसकी  उपेक्षा  भाप
 ने  करें  और  इस  विषयों  के  बारे  में  आप  प्रयोग  का
 गठन  करें  ताकि  देशी  कारखानों  ौर  हमारे  देश  के
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 इंजीनियरों  श्लोक  वैज्ञानिकों  का  उत्साह  बढ़े,  उनका
 मनोबल  बढ़ें  कौर  उनके  उत्साह  भौर  मनोबल  को
 बढ़ाने  के  लिए  भाप  यथोचित  कारगर  कदम  उठायें,
 यही  मेरी  ड्राप  से  प्रार्थना  है।

 SHRI  K.  A.  RAJAN  (Trichur);  Mr,
 Chairman,  Sir,  this  Ministry  ig  deal-
 ing  with  various  sectors  which  have
 got  a  very  prime  importance  in  the
 over-all  development  of  our  economy
 and  its  performance  has  got  a  vital
 bearing  on  the  industrial  growth  of
 this  country  and  on  the  day  to  day
 social  life  of  the  people.  Within  the
 limited  time  at  my  disposal,  I  would
 just  like  to  mention  a  step  which  the
 Ministry  has  taken  regarding  the  de-
 centralisation  of  the  Corporation.  I
 welcome  that  step.  In  the  best  inte-
 rest  and  for  the  proper  and  efficient
 running  of  these  industries,  decentra-
 lisation  is  a  must.  While  we  wel-
 come  this  decentralisation,  88  pointed
 out  by  my  colleague,  Mr.  Saugata
 Roy,  if  we  just  review  the  whole  uti-
 lisation  capacity  of  these  industries
 and  if  we  see  the  figures  for  the  last
 three  or  four  years,  we  will  find  that
 it  ig  not  satisfactory.  But  what  is
 the  real  problem  regarding  under-
 utilisation?  It  is  a  problem,  which,
 T  feel  is  entirely  regarding  the  up-
 keep  and  maintenance  and  operation
 of  the  plant.  The  middle  manage-
 ment  has  to  be  geared  up,  if  you  want
 proper  utilisation  of  the  plant.  Pro-
 vided  the  middle  management  fully
 understands  the  working  and  the  ope-
 ration  of  the  pant,  I  think,  the  utili-
 sation  problem  can  be  very  easily
 solved.  By  taking  this  step  vic.  de-
 centralisation,  if  the  hon.  Minister
 wants  #o  achieve  the  object  of  this
 step,  proper  stream-lining  of  the

 whole,  middle  management  regarding
 the  up-keep  and  maintenance  is  quite
 necessary.

 Then  I  come  to  the  other  problem
 regarding  petroleum.

 4.00  hrs.

 As  regards  petroleum  product,  even
 though  this  year,  we  had  a  very  an-
 xioug  time  regarding  the  whole  ener-

 gy  problem  facing  the  country,  this
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 part  of  the  energy  in  a  problem  which
 is  really  beyond  our  control  unleus
 we  become  self-sufficient  in  that.  If
 we  achieve  self-sufficiency  in  this  par-
 ticular  product,  of  course,  we  wil]  be

 able  to  stand  on  our  own  legs.  The
 OPEC  is  dictating  its  own  prices  with
 its  own  intentions.  Fortunately,  the
 Soviet  Union,  as  usual,  has  come  for-
 ward  to  our  help.  With  the  last

 visit  of  Prime  Minister  Kosygm  to
 India,  it  is  reported  that  they  have
 offered  a  good  amount  of  this  pro-
 duct  to  us.  But  sensational  reports
 aré  coming  in  the  press  and  even  to-

 day  also  it  has  been  reported  that  we
 are  facing  a  very  bad  situation.  I

 hope,  the  hon.  Minister  in  his  reply
 will  just  clarify  the  position  because

 the  people  should  be  made  to  under-
 stand  what  is  the  real  situation  re-

 garding  the  petroleum  product  in  the

 light  of  gensational  reports  appeating
 in  the  papers.

 On  the  distribution  side,  we  are
 facing  a  lot  of  difficulties,  specially
 in  my  State  of  Kerala,  Our  State

 ig  a  maritime  State  from  where  90  per

 cent  of  maritime  exports  are  made.

 The  last  report  that  we  got  is  that

 more  than  3000  motor  boats  plying  in

 the  sea  could  not  go  for  catch  be.
 cause  of  the  non-availability  of  diesel

 oil.  Not  only  diesel  oil  but  kecosene

 has  also  become  a  problem.  Even

 though  we  have  got  a  network  of

 ration  shops—We  used  to  maintain  a

 good  public  distribution  system—still
 we  are  facing  a  problem  regarding  dis.

 tribution  of  kerosene,  This  pro-

 blem  is  to  be  tackled.  I  hops,  as  we

 are  envisaging  the  public  distribution

 network  on  a  grand  scale  from  Ist

 July,  we  will  be  able  to  find  some

 rational  way  of  supplying  kerosene

 so  that  the  people  are  satisfied  and

 their  requirements  are  met.  ie  is

 the  village  people  specially  who  are
 in  need  of  kerosene.  In  most  of  the

 villages,  the  people  have  to  depend
 un  kerosene  oil.  I  woulg  request  the

 hon.  Minister  to  think  over  this  dis-

 tribution  problem  end  to  meet  the

 requirements  of  the  people.

 Min.  of  Pei.  320
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 As  regards  drugs,  in  a  poor  coun.
 try  like  India,  the  performance  of  a
 pharmaceutical  unit  needs  to  be  judg-
 ed  by  the  social  utility  of  the  product
 or  package  of  products  made  by  it
 rather  than  the  increase  in  the  value
 of  its  output.  796  Hathi  Committee
 which  was  appointed  five  years  ago
 to  tackle  the  problem  of  evolving  a
 suitable  price  policy  for  drugs  had
 drawn  up  a  list  of  77  essential  drugs
 whose  production,  was  to  be  permitted

 by  the  Government  even  while  their
 prices  were  regulated  in  order  to
 benefit  the  broad  masses  of  people  in

 the  country.

 There  is  an  allegation  that  the
 drug  policy  that  was  announced  last
 year  and  the  Drug  Price  Control  Or-
 der  issued  last  month  did  not  adopt
 the  Committee’s  recommendation  re-

 garding  essential  drugs.  It  is  said  that
 the  Government  introduced  a  four-

 fold  categorication  of  drugs.  The  first
 and  second  categories  have  been  al-
 lowed  price  mark-ups  of  40  and  55

 per  cent  respectively  whereas  the
 third  category  has  been  allowed  an
 attractive  mark-up  of  200  per  cent
 and  the  fourth  category  has  been  left

 outside  the  purview  of  their  control

 altogether.  Why  has  it  been  out  of

 the  DPCO  altogether?

 An  analysis  of  the  new  categories
 introduced  ghows  that  little  over  half
 of  the  drugs  characterised  by  the  “athi

 Committee  as  essential]  have  been

 list.  and  in  the  high-priced  and.  high-

 profit  list,  as  a  result  of  which  they

 are  beyond  the  reach  of  the  common

 people.
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 So,  I  would  like  the  hon.  Minister  to
 clarify  whether  this  particular  issue
 raised  through  various  media  as  well
 88  by  responsible  quarters  is  correct,
 whether  it  igs  a  deviation  from  the
 Hathi  Committee’s  Report  and,if  so,
 on  what  grounds  the  deviation  took
 place  and  whether  that  deviation  real-
 ly  affects  the  ordinary,  common  citi-
 zen,  Because  this  is  in  the  larger
 interests  of  the  Ministry  and  also  in
 the  best  interests  of  the  people,  this
 hag  to  be  clarified.

 Along  with  this,  I  would  like  to
 raise  three  or  four  points  connected
 with  certain  industries  in  my  State.
 I  have  already  expressed  my  views
 in  various  ways  in.this  House  and  also
 represented  regarding  the  diversifi-
 cation  of  FICT  Udyog  Mandal.  This

 Udyog  Mandal  is  one  of  the  oldest
 public  sector  units  in  Kerala,  em-

 ploying  two  thousand  and  odd  work-
 ers.  The  plant  is  obsolete:  it  is  quite
 out-of  date  and  is  working  at  a  loss
 of  Rs.  50  crores  (if  I  am  correct).  So,
 the  produ:tion  should  be  diversified.
 We  have  mentioned  that  a  caprolac-
 tum  project  is  a  feasible  one,  for

 which  we  have  enough  market.  I

 would  like  to  highlight  that  problem
 at  the  present  juncture  because  it  is
 a  very  vital  project,  affecting  the

 whole  economic  development  as  well
 as  the  employment  problem  of  our
 State.

 The  second  issue  which  I  would

 like  to  highlight  is  regarding  the

 petro-chemicals  complex  for  which
 the  project  report  has  already  been
 submitted  by  the  Government  of
 Kerala  and  the  technical  or  expert

 study  report  has  also  been  cent.  If

 that  project  comes  up,  it  will  give  an

 impetus  to  the  over-all  development
 of  petro-chemical  industries  and  it

 also  hag  an  employment  potential  for

 nearly  5000  workers,  it  is  said.  It

 will  make  a  very  valuable  contribu-
 tion  to  the  over-all  development  of
 Kerala  also.

 ‘Along  with  this,  I  would  like  to,
 mention  that,  for.  some  time,  we  have
 been  able  to  keep  good  industrial
 relations  in  the  fertilizer  projects,
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 especially  in  Kerala,  Fully  ‘knowing
 the  present  position  in  which  the
 industry  is,  the  trade  unions  gs  well:
 as  responsible  workerg  are  cooperate
 ing  to  see  that  the  full  utilisation  of
 the  machinery  and  the  plant  is  main-
 tained  and  there  is  no  obstruction  ts
 prodttion.  But,  unfortunately,  in
 the  FICT  unit  of  Ambalamedu  Le.
 Unit  I,  there  is  a  problem  regarding
 bonus,  I  brought  this  up  before.  the
 Minister  earlier  also.  Two  years
 back  they  made  a  4  per  cent  ex-gratia
 payment  but  this  year  it  is  going  to
 be  deducted  from  the  payments  to:

 be  made.

 THE  MINISTER  OF  PETROLEUM,
 (SHRI  प्र,  N.  BAHUGUNA):  Do  ४०७
 want  to  keep  the  factory  running  or
 not?

 SHRI  K.  A.  RAJAN:  It  can  rua,
 with  the  good-will  of  the  company  and
 the  cooperation  of  the  workers.  For
 two  years  you  made  ex-gratia  pay-
 ments  and  they  could  produce  more,
 and  the  utilisation  has  also  increased;
 there  is  no  industrial  unrest.  So,  this
 4  per  cent  should  not  be  deducted:
 that  is  my  submission.

 SHRI  PURNANARAYAN  SINHA
 (Tezpur):  While  supporting  the  de-

 mands  of  the  Ministry.  of  Petroleum.
 I  have  to  make  certain  observations.
 We  have  every  sympathy  with  the
 Ministry  which  is  trying  to  make
 India  self-supporting  in  petroleum
 but  then,  there  are  certain  observa-
 tions  which,  even  coming  from.  this
 side  of  the  House,  should*be  voiced.

 The  Assam  Oil  Company  which  is

 private-owned,  is  producing  not  only
 crudg  hut  refining  also.  At  one  time
 it  produced  only  petroleum  and
 kerosene  and  paraffin.  There  was
 consensus  in  this  House  that  perhaps
 the  ownership  of  private  oil  indus-
 tries  should  be  taken  over  by  the
 public  sector,  All  the  other  0 ‘if  un-
 dertakings  have  come  under  the

 public  sector.  The  only  joint  venture
 is  Oil  India  Limited  with  the

 Burmah  Oil  Company.  But  we  have

 got  sufficient  control  over  it;  though

 our  Ministry  shoul@  have.  been  able

 to  appoint  8  Chairman  from  our:
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 side  in  the  last  year  ang  also  this
 year  for  the  Oil  India  Ltd..

 The  Assam  Oi]  Company  should
 not  have  been  allowed  to  continue  in
 the  private  sector.  This  should  have
 een  taken  over.  There  was  some
 discussion,  some  negotiation;  but  it
 failed.  But  I  would  expect  that  our
 Ministry  would  be  eble  to  take  over
 this  undertaking  within  the  next
 twelve  months  or  less,  in  the
 current  financia,  year.  With  the

 taking  over  of  that,  the  last  vestige
 of  the  British  legacy  in  India,  in  so
 far  as  oil  is  concerned,  will  have  been
 removed.  At  the  same  time,  Qi)
 India  should  also  purchase  alt  the
 shares  that  are  still  held  by  the
 Burma  0]  Company  and  bring  the
 whole  thing,  oil  exploration,  refining
 and  all  that,  under  the  public  sector
 for  the  benefit  of  the  people  of  India.
 No  amount  of  profit  made  by  these
 oi]  companies,  oi]  interes!s,  in  India
 should  go  out  of  this  country,  and
 the  resources  should  be  built  up
 within  the  public  sector.

 India  is  not  lagging  behind  in  the

 production  of  crude  and  oil.  [  find
 from  the  Report  for  1978-79  that  the
 crude  reserves  in  India  have  increased

 by  7.07  million  tonnes  and  the
 natura]  gas  has  increased  by  4.28
 billion  cubic  metres.  In  this  way  the
 production  in  India  wil]  increase.  In

 a  vast  couritry  like  India,  we  may
 not  be  self-supporting  in  oil  and

 particularly  in  petroleum  products,
 ‘but  we  can  go  a  long  way  in  mecting
 our  own  needs  instead  of  depending
 on  the  Middle-East  and  North-
 African  countries  for  our  crude  and

 purchasing  it  at  a  very  high  price.
 We  have  been  producing  oil,  but
 then  we  have  still  to  think  of  ra-

 tioning  the.  use,  curtailing  the  use,

 of  motor  transport  which  is  very

 essential  for  the  development  of  this

 country.

 Another  point  i,  this.  The  ONGC

 and  the  Oil  India  Ltd,  which  are

 responsible  for  exploration  of  crude,
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 have  conducted  some  surveys  here
 ang  there,  but  I  feel  that  the  o;era-
 tions  are  not  systematic,  The
 north-eastern  areas  are  oil-bearing..
 The  ONGC  and  the  Oil  India  shouid
 concentrate  more  than  50  per  cent  of
 their  plant,  equipment  and  man-
 power  jn  order  to  explore  more  and
 more  oi}  in  that  part  of  the  country,
 so  that  We  may  know  what  are  our
 total  reserves.  We  are  expecting  to
 have  more  and  more  Oil;  it  is  also
 estimated  that  we  have  got  con-
 siderable  oil  reserves.  But  the
 point  ig  to  what  extent,  what  is  the
 life-time  so  far  as  oil  is  concerned,
 for  how  many  more  decades  or
 centuries  We  may  continue  to  find
 petrol  and  petroleum  products  in
 India  and  we  can  conceive  of  deve-

 loping  our  eConomy  and  our  trans-
 port  needs  without  depending  on
 foreign  countries,  so  that  we  can  plan
 for  the  future.  For  that  purpose,  I
 should  say  that  the  ONGC  and  the
 Oi}  India  Ltd.  should  concentrate
 their  exploration  in  particular  areas
 and  estimate  reserves  for  a  few

 decade,  and  then  extend  its  opera-
 tions  elsewhere.  Now  they  are  doing
 everywhere;  off-shore  and  on-shore
 in  Bombay  it  is  there  and  in  other

 parts  and  also  here  and  there  in  the
 north-eastern  area.

 Another  thing  is  a  strange  pheno-
 menon  in  India  and  particularly,  in

 my  area.  We  produce  tea  there  but
 it  is  sold  out  side  since  there  is  no

 management.  The  centre  for
 management  is  at  Calcutta.  Even
 the  Tea  Board  is  located  in  Calcutta.
 So  also  in  Assam,  oil  is  found  but
 refining  is  done  at  Baraunj  or
 Bongaigaon

 SHRI  H.  N.  BAHUGUNA;  You  are

 forgetting  Gauhati.

 SHRL  PURNANARAYAN  SINHA:
 I  am  _  not  forgetting.  Digboi  has  9

 capacity  of  0.50  million  tonnes.  When
 they  wanted  to  locate  a  refinery
 gemewhere  in  Assam  people  went  to

 jail  in  protest.  I  have  spoken  about
 this  also  previously.  Gauhati  Re-

 finery’s  capacity  is  below  3३  million
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 tonnes.  It  is  only  0.80  million
 tonnes.  Out  of  2.70  million  tonnes

 ‘of  crude  produced  in  the  North-
 eastern  area,  2.68  million  tonnes  go
 out  to  SBarauni  refinery  excepting
 0.50  and  0.80  million  tonnes  refined
 in  Digboi  and  Gauhati.  The  Bongai-
 gaon  refinery  is  under  construction
 and  its  capacity  will  be  l  million
 tonnes.  Assuming  we  produce  3
 million  tonnes  we  will  not  be  allow-
 ed  to  refine  all  the  crude  found
 inside  our  territory.  There  is  an
 agitation  by  the  people.  Crude  we
 produce  but  refining  is  not  done
 here.  Tea  we  grow  but  its  business
 is  somewhere-else.  So  whatever  hene-
 fits  the  local  people  may  get,  and
 only  few  jobs  they  may  get,  that  also

 they  are  deprived  of.  How  much
 wage  you  pay?  Rs.  5  ७  day.  Is  it
 enough  for  the  workmen?  But  _  that
 is  also  not  guaranteed.  Our  people
 are  deprived  of  all  these  things  and
 so  there  is  a  feeling  of  frustration
 among  the  people.

 Another  point  which  is  important
 in  this  respect  is  the  natura]  gas.  I
 have  also  agitated  in  thi,  House,  For
 the  last  0  years  natural  gas.  is
 flared  away—not  only  in  Assam  but
 I  have  recently  read  in  a  magazine,
 in  Gujarat  also.  In  flaring  away  the
 gas,  the  Minister  said  that  it  is
 somewhat  necessary,  Sir,  this
 natura]  gas  has  immense  potential
 for  generating  power.  I  do  not
 understand  the  technology  of  flaring
 it  away.  It  can  be  used  to  produce
 power  which  can  be  the  prime  mover
 of  industries.  I  hope  the  natural
 gas  which  is  being  flared  away  will
 be  captured  into  pipelines  ang  taken
 to  areas  where  it  can  be  used  for
 the  purpose  of  developing  indus-

 tries.  In  Assam  they  have  tried  and
 tea  factories  are  being  run  with  the

 help  of  natural  gas  but  their  diffi-

 culty  ig  that  it  is  not  required  for

 all  the  2  months  in  a  year.  The

 suppliers  insist  that  the  consumption
 should  be  all  round  the  year.  Even

 with  whatever  constraints  are  there,
 it  can  be  piped  for  the  purpose  of

 converting  it  inte  LPG  which  is  very
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 much  in  want  in  India  for  cooking.
 15000  applicationg  are  pending  in
 Delhi  alone  for  supply  of  LPG.
 Crores  of  cylinders  of  LPG  are
 necessary  for  replacement  of  kero-

 cone  and  fuel  wood  system  of  cook-
 ing  and  thereby  we  can  improve  the
 lot  of  our  masses  with  our
 resources  of  gas,  I  think  something
 will  be  done  not  only  in  Assam  but
 also  in  Gujarat  to  convert  this
 natura},  gas  into  LPG  and  from  the
 west  and  the  extreme  north-eastern

 ‘parts  of  the  country  cylinders  will
 start  moving  into  the  metropolitan
 cities  where  it  is  necessary  for  the
 purposes  of  cooking.

 About  paraffin  wax,  I  find:  from
 this  Report  as  also  from  My  per-
 sonal  knowledge,  that  candleg  are
 made  from  out  of  the  paraffin  wax.
 They  are  very  much  in  need  in  areas
 Where  there  is  load  shedding,  es-
 pecially,  in  West  Bengal.  It  is  in
 those  areas  where  candle  ig  abso-
 lutely  necessary.  Instead  of  kero-
 sene,  the  poor  people  can  uSe  candles
 made  out  of  paraffin  wax.  For  that
 purpose,  the  paraffin  wax  that  is
 produced  here  is  not  sufficient  and  so
 we  have  to  import  it  from  elsewhere
 and  supplieq  at  the  pooled  price
 fixed  by  Government.  I  hope  the
 Ministry  will  take  some  action  to  see
 that  more  and  more  paraffin  wax  can
 be  produced  in  the  refineries  at
 Bongai  Gaon  and  Assam  Oil  Re-
 finery  at  Digboi.  In  these  refineries
 the  Ministry  should  see  that  enough

 ‘of  paraffin  wax  is  produce  for  the
 purpose  of  making  candles  to  be  used

 by  the  poor  people.

 Last  but  not  the  least  is  abou:  the
 employment  of  Scheduled  Castes  and
 Scheduled  Tribes  people  in  our
 country.  For  the  last  two  years  or
 so,  I  had  the  honour  to  serve  on  the
 Committee  on  the  Welfare  of  Sche-
 duled  Castes  and  Scheduled  Tribes
 as  gq  Member.  Our  Committee
 examined  many  employers  in  the  Oil

 ang  Petroleum  Ministry.  We.  found
 that  these  backward  people—Sche-
 duled  Castes  and  Scheduled  Tribes—

 had  not  been  trained  out  to  take  te
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 Class  If  and  Class  I  posts  in  the
 ‘Indian  Off  Corporation  and  ether
 publie  undertakings.  I  hope  that  in
 the  Gauhati  and  Dibrugarh  Uni-
 versities  near  where  crude  oil  is
 found,  some  course  in  oi]  technology
 may  be  introduced  for  the  purpose
 of  training  these  people  ang  other
 youngmen  in  Oil  Technology.

 For  that  purpose,  I  had  placed  my
 demand  earlier  also.  But  no  res-

 ponse  has  come  from  the  Ministry
 for  introduction  of  such  course,  of
 studies.  I  not  only  confine  my  de-
 mand  to  my  region  but  alsy  to

 ‘regions  in  Gujarat—in  Saurashtra
 University—or  wherever  there  is  oil
 production.  There  the  locay  people
 may  pursue  the  courses  of  study  in
 the  oil  technology.

 Thank  you  very  much  for  extend-
 ing  my  time  to  enable  me  to  make  a
 few  observations,  in  respect  of  certain
 demands  that  we  are  making  from
 the  backwarq  region.  I  hope  the
 Minister  will  accept  them  and  see
 that  some  more  improvement  is  made
 in  the  field  ang  in  the  development
 of  our  regions,

 SHRI  8,  8.  DAMANI  (Sholapur):
 Mr.  Chairman,  the  Minister  is  in
 charge  of  very  important  items  like
 the  Petroleum  Products,  Fertilisers
 and  Chemicals.  These  are  very  im-
 portant  for  agriculture,  for  industry,
 for  transport  and  in  every  walk  of
 ife.

 I  am  happy  that  the  Ministry's
 working  during  the  course  of  this
 year  is  satisfactory;  there
 is  improvemeint  and  I  hope  that
 next  year,  there  will  be  further  im-
 provement.  The  hon.  Minister  is  a

 very  dynamic  person  and  he  has.  got
 Many  qualities  with  his  sweet  tongue.
 And  he  can  get  the  work  done  by
 anybody  because  of  this.  In  all  these
 items,  the  country  is  not  self-suffi-
 cient;  the  country  has  to  spend  a
 huge  amount,  say,  about  Rs.  2,500
 ctores  in  import  of  these  items.
 According  to  me,  of  Rs.  2500  crores,
 fifty  per  cent  of  the  country’s  cx-
 pert  earnings,  out  of  whieh,  about
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 Rs.  800  crores,  are  being  spent  on
 the  import  of  crude’  oil  only.

 As  far  as  crude  oil  is  concernéd,
 as  a  matter  of  fact,  the  country  has
 sufficient  capacity  for  refining  the
 crude  that  we  7९९७  and  also  more  of
 capacity  ig  being  added.  So,  we
 have  not  to  depend  on  otherg  {or
 refining  purpose  but  as  far  as  crude
 oil  is  concerned  we  have  to  depend
 to  a  great  extent  on  the  imports.
 Sir,  when  the  supply  of  this  vital
 material  is  in  the  hands  of  a  few
 suppliers,  it  becomes  difficult  for  the
 hon’ble  Minister  to  maintain  the
 supply.  Therefore,  I  would  like  to
 say  that  it  is  very  essential  that  all
 attention  should  be  given  to  increase
 the  production  ag  welj  ag  contro]  the
 consumption.  It  is  only  by  attack-
 ing  this  problem  from  both  sides
 that  this  problem  can  be  solved.  It
 will  take  some  yearg  before  we  -an
 solve  this  problem  and  become  well-
 sufficient.

 a

 Sir,  at  present  our  total  consump-
 tion  of  petroleum  products  is  about  28
 million  tonnes  out  of  which  2.50
 million  tonneg  are  being  produced  in
 the  country  and  the  rest  16  million
 tonne  are  being  imported  for  which
 we  have  to  pay  such  q  staggering
 amount  of  Rs.  1,800  crores.  No  doubt,
 ONGC  are  doing  their  best  yet  on
 the  exploration  side  the  working
 should  be  speeded  up.  In  this  con-
 nection,  I  woulg  like  to  know  if
 there  ig  any  plan  with  the  Govern-
 ment  as  to  how  this  exploration  can
 be  speeded  up.  The  hon’ble  Min-
 ister  must  be  knowing  that  many  of
 our  youths  are  working  in  the  same
 field  in  foreign  countries  and  during
 my  recent  visit  abroad  I  came  across
 some,  friends  who  are  heading  the
 petroleum  products  decisions  in
 other  countries.  All  such  experts
 should  be  induced  to  come  back  and
 take  up  the  work  of  making  our
 country  self-sufficient  in  this  field.
 One  of  the  difficulties  to  be  faced  in
 this  connection  is  that  our  scales  are
 very  low.  We  do  not  pay  more  than
 Rs,  2000/.  p.m.  to  an  expert  whereas
 outside  they  are  getting  2,000  dollars
 per  month.  For  these  technicians

 -and  specialists  higher  grades  should
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 be  introduced  so  that  they  can  come
 back  ang  work  here  and  also  help
 the  country  in  increasing  the  pro-
 duction  which  is  very  badly  needed.

 Mr,  Chairman,  the  second  point
 that  I  would  like  to  make  ig  about
 wasteful  consumption.  There  is
 wasteful  consumption  of  petrol
 in  transportation  of  coal  by  roaq  and
 so  also  fertilisers,  cement  and  steel.
 Lot  of  diesel]  oil  gets  consumed  in
 transporting  these  items.  We  can
 sae  a  lot  of  it  if  they  are  transported
 by  rail.  Therefore,  it  is  very  essen-
 tial  that  such  consumption  should  be
 restricted  and  stopped.

 Now,  I  want  to  make  a  point  about
 fertilisers.  We  are  also  importing
 fertilisers  to  the  tune  of  Rs.  400  to
 Rs.  500  crores  in  a  year.  This  thing
 can  be  avoided.  If  proper  action  is
 taken,  certain  things  can  be  avoided
 and  they  should  be  avoided.

 I  wish  to  point  out  that  the
 total  installed  capacity  of  fertilisers,
 of  nitrogenous  phosphates  in  the
 country,  is  about  43  lakhs  tonnes,
 The  production  ig  72  per  cent  only.
 That  means  that  the  capacity  utilisa-
 tion  is  only  72  per  cent.  In  the

 Report  of  the  Ministry,  the  capacity
 utilisation  of  the  individual  units
 has  not  been  shown  in  respect  of
 fertilisers.  In  the  Report  of  the
 Petroleum  Ministry,  the  refining
 capacity  of  the  individual]  units  has
 been  given.  But  I  fail  to  understand

 Why  the  capacity  utilisation  of  the
 different  fertilizer  units  has  not  been
 shown.

 I.know  that  there  are  different

 units  which  are  running  with  only
 40  per  cent  capacity  utilisation.

 Nearly  60  per  cent  capacity  is  re-

 maining  idle.

 Sir,  if  the  capacity  utilisation  is
 increase  then,  in  that  case,  We  can
 avoid  the  import  and  we  can  save
 lot  of  foreign  exchange  also.  I  am
 sure  the  hon.  Minister  ig  trying  to

 do  his  best  to  improve  this  capacity-
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 utilisation.  I  hope  that  he  will  ex-
 plain  what  action  he  has  taken  or

 he  is  going  to  take  for  better
 Utilisation  of  capacity  all  round.
 Whatever  imports  we  make,  they
 should  be  properly  planned.  In
 Bombay  port,  certain  fertilisers  came
 during  monsoon  time  and  they  all
 got  washed  away  due  to  the  rains.
 Those  fertilisers  were  wasted,  What
 I  wish  to  point  out  in  this.  Hf  i¢  is
 necessary  for  you  to  import,  import
 it  in  time  80  that  the  farmers  can
 get  them  and  utilise  them  and  there
 will]  be  no  wastage.  I  believe  fhat  in
 future  there  will  be  proper  planning
 in  these  matters.  I  don’t  think  that
 import  of  fertilizers  is  necessary,  but
 if  you  think  that  import  ig  a  must,
 you  please  see  to  it  that  whatever
 you  import  is  not  wasted  so  that  the

 farmers  may  take  advantage  of  these
 things.

 Then  I  come  to  my  next  point,  and
 this  is  regarding  the  chemical  indus-
 tries,  Here  also  you  find  that  there
 are  large  number  of  items  which  are
 still  being  imported.  In  thig  connec-

 tion,  I  would  like  to  know  as  to  what

 are  the  reasons  due  to  which  no  new
 units  are  coming  up.  Why  is  capital
 so  shy?  Why  are  no  new  units

 coming  up  so  fay  as  Caustic  Soda
 and  Soda  Ash  etc.  are  concerned?
 All  these  things  are  still  in  short
 supply.  But  we  find  that  in  the  past
 two  years,  no  new  units  have  come
 up.  So,  in  this  connection,  some-

 thing  should  be  done  so  that  produc-
 tion  can  increase  and  we  can  meet
 the  increasing  demand  of  our  peaple.
 Long-term  planning  is  required  in

 thi,  respect.

 Then  I  wish  to  say  something  about
 drugs.  There  is  fall  in  the  produc-
 tion  of  a  sulpha  drugs..  Their  pro.

 duction  ig  going  down.  I  wish  to

 ask  the  hon.  Minister;  What  are  the
 reasons?  I  wish  to  draw  the  attention
 of  the  hon.  Minister  to  this  important

 point.  While  replying,  I  request  the
 hon,  Minister,  to  give  reasons  for.  the

 low  production  of  sulpha  drugs.  in
 the  country  and  to  tel]  us  what  is  it
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 that.  he  ig  doing  te  increase  their

 production.  ;

 With  these  words  I  conclude  my
 speech  and  I  hope  that  the  hon.  Min-
 ister  will  reply  to  all  the  points
 which  I  have  raised.  Thank  you.

 चौधरी  बलजोर  सिह  (होशियारपुर):  यह  बहुत
 बड़ा  कौर  अहम  महकमा  है  हिन्दुस्तान
 की  इकोनोमी  और  इंसानी  ज़िंदगी  इस  पर
 बेस्ड  है  दवाइयां  तेल  पैट्रोल  सब  इसके
 जिम्मे  है  ।  फटिलाइजर  यह  बनाता  है  ।भ्रमर
 फर्टिलाइजर  न  हो  तो खूराक  जितनी  हम  पैदा
 कर  सके  हैं,  अनाज  जितना  हम  पैदा  कर  सक  हैं
 हम  नहीं  कर  सकते  थे  ।  सब  से  अहम  बात  यह  है
 कि  यह  हूँ वी  वाटर  भी  बनाता  है  जिस  की  हमें
 सब  से  ज्यादा  जरूरत  है  a  बाहर  से  मंगाना
 पड़ता  है  तो  उस  के  लिये  हमें  कितना  मोल  देना
 पढ़ता  है  उसको  तो  भाप  छोड़  दें  हम  को  जलील
 भी  होना  पड़ता  है  कौर  कौमी  इज्जत  को  भी  ताक
 पर  रखना  पड़ता  है  ।  इस  के  लिए  हमें  बहुत
 परेशानी  उठानी  पड़ती  है  ।  हैवी  वाटर  की  पैदा-
 बार  और  ज्यादा  ड्राप  बढ़ाएं  ।  दूसरी  चीजें  थोड़ी  कम
 भी  हो  जाएं  लेकिन  इसकी  तरफ  आप  जरूर  ध्यान
 दें  क्योंकि  यह  न्यूक्लियर  पुल  के  काम  में  जाता

 है
 और  कभी  अमरीका  से  और  कभी  फ्रांस

 थनी  लीगल  राव  (बैरकपुर)  हैवी  वाटर  एनर्जी
 मिनिस्ट्री  के  भ्रंडर  भ्राता  है  |

 खो धरो  बलदार  सिह:  प्रा पकी  कभी  शादी  हुई
 है  और  भाप

 द्
 गए  हैं  कि  यह  नंगल  का  जो  प्लांट  है

 बहा  बनता  1 वहां  फर्टिलाइजर  फैक्ट्री  है।
 उस  के  साथ  ही  प्लांट  है  नंगल  में  जहां  यह  बनता
 है,  गुजरात  में  भी  बनता  है  ।  इस  को  बढ़ाने  के
 लिए  जितनी  बाप  कोशिश  कर  सकते  हूँ  करें।

 सौगत  राय  जी  बीबी  औए हैं  उन  की  बीबी  की
 भ्रांखें  खराब  हो  जाएं  इस  वास्ते  जितने  भी  हमारे
 मिडल  क्लास  या  लोअर  मिडल  क्लास  के  लोग
 हैं  और  गरीब  लोग  हैं  उत  को  बाप  गैस  के
 कनेक्शन  दें  t  बड़े  [लोग  जिनके  घरों  में  नौकर
 रोटी  पकाते  है  और नौकरों  कीजिन  के  धर  में
 फौज  है  कौर  जिन  को.  धर  में  खाना  बनवाने
 को  ठीक  भी  नहीं  होती  है|  बाहर  से  जिन  के
 लिए  झा  जाता  है  उनको  कोई  फर्क  नहीं
 पढ़ता  है  |  .जिन  के  घरों  में  बीवियां  रोटी
 पकाती  हैं  और  दस  खाने  वाले  और  भा  जाते  हैं
 और  वहां  अगर  मै सका  साधन  नहीं  है
 कौर  सकती  वगैरह  जलाई  जाती  है  तो  उस  के
 झुलसे  झ्रांख  खराब  हो  जाती  है  ।  श्री  सौगत
 राय  केलिए  भी  श्राप  गैस  को  कोशिश  क  रें
 धौर  मिले  लेवल पर  भी  आप  गैस

 ्
 की  भी
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 व्यवस्था  करें  t  दिल्ली में  बहुत  ज्यादा  लोगों
 के  पास  हैं  7  दूसरे  जो  शहर  आदि
 हैं  जहां  पर  कल्क  नादि  बेचारे  काम  करते  हैं  या  उसे  से
 नीचे के  लोग  हूँ  उन  को  श्राप  गैस  के  कनेक्शन  दें  1
 टाटा  को  आप  ने  बम्बई  में  दिया  है  ।  वह  क्‍या
 बनाएगा  1  प्र  क्या  नहीं  पता  नहीं  ।  सारी  की
 सारी  गैस  बम्बई  में  गरीब  झोपड़ी  बालों
 तक  आप  पहुंचा  देते  जिन  को  जरूरत  गीतों  मह
 जनता  पार्टी  कीं एक  बहुत  .बड़ी  प्रतिवर्ष  होती
 जब  श्रीमती  इंदिरा गांधी  गद्दी  पर  बैठीं  थीं  तब  डा०
 लोहिया  ने  कहा  था  कि  में

 ताज  ममी
 कि

 एक  भारत  यही  पर  बैठी  है  भभोर  वह  का
 ख़्याल  करती  है  अगर  कोई  ऐसा  चूल्हा  बन  जाएगा
 जिस  @  धुंधा  ह.  निकलता  हो  ।  गैस का जो
 चूल्हा  है  इस  से  धुंधला  नहीं  निकलता  है  ।
 इस  को  तरतीब  से  रख  कर  और  इस्तमाल  करके
 घर  में  जगह  को  भी  बचाया  जा  सकता  है,
 बहुत  ज्यादा  जगह  की  उस  के  रास्ते  रसोई  घर  में
 जरूरत  नहीं  होती  है  t

 बड़े  बड़े  घरों  में  तों रसोई  घर  हैं।  उन  के
 यहां  किचन  अलहदा  होती  है  ।  लेकिन  एक  गरीब  के
 यहां  तो  एक  ही  कमरा  सब  कुछ  है  ।  ट्रंक  दूसरी  तरफ
 हटा  कर  उस  पर  दरी  बिछा  दी  जाती  है  तो  वही
 तब्ल पोश  हो  जाता  है  |  कौर  उन  को  हटा  कर  उनके
 नीचे  शौर  ऊपर  चारपाइयां  दे  दें  और  बच्चे  उन  के

 'नींबू  लेट  जांच  तो  वही  उनका  बैडरूम  बन  जाता
 है  1  इसलिए  ऐसे  लोगों  के  लिये  भी  सोचिये  ny
 उन  के  लिए  गस  क्रि  सुविधा  कप  मुहैया  करा  दें  तो
 बाप  जनता  पार्टी  के  फेस  को  निखार  सकते
 हैँ  t  मेरी  दरख़्वास्त  है  कि  लोगों  को  कम  से  क
 यह  सहूलियत  मिलनी  चाहिये  1  म

 भ्रम  में  अपने  इलाके  को  बात  करना  चाहत
 हैं.  ।  ज्वालामुखी  में  तेल  निकालने  के  लिये  ड्रिलिंग
 हुई  वहां  खों दा गया  है  फोन  बार  खुदाई  हुई
 लेकिन  उसे  बीच  में  ही  छोड़ते  रहे  ।  इस  बार  फ़िर
 होंने  छोड़  दिया  था  ।  एक  रूस  का
 ऐक्सपर्ट  पाया  और  उत ने  कहा  कि  अगर  चिलिंग
 करनी  है  तो  5  000  फ़ीट  के  नीचे  कीजिये  तब
 जा  कर  तेल  मिलेगा  ।  उनकी  रिपोर्ट  आपको
 मिल  गई  होगी  ।  वहां  एक  बार  तय  हो  जाय  कि
 गस  है  कि  नहीं  ।  मेरा  ख़्याल  है  कि  वहां
 गस  जरूर  है  जिसका  सबूत  वहां  की  ज्योति
 है  जो बराबर  चलती  रहती  है  ।  वहां  आपको
 क्र  तेल  भी  मिलेगा  ।  सनातन  धर्म  बाले  कहले  हैं
 कि  यह  ज्योति  देवी  की  यह  शक्ति  का  चमत्कार  है।
 तो  में  किसी  की  नाभिक  भावना  को  ठेस  नहीं

 हब थाना  चाहता,  लेकिन  मेरी  राय  में  वह  गैस का
 चमत्कार  है  ।  इसीलिये  वह  ज्योति  जलती  है  ।
 कौर  जब  वहां  ड्रिलिंग  हुई  तो  मैस  निकली  है।
 यकीन  कस शियल  तौर  पर  नहीं  निकल
 सकी  तो  रूस  वाले  ने  कहा  है  कि  यहां गैस कौर  तेल  का  भंडार  है  पभ्रौरइस के  लिये  500
 मीटर  के  नीचे  डीलिंग.  करती  होगी  im  ca
 wrt  साइंटिस्टों  से  तजुर्बा  कराइये  .
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 हमारे  देश  में  पैट्रोल  की  कमी  है  लेकिन
 शा  और  शीरा  बहुतायत  में होता  है  |  इस  से
 ऐलकोहाल  बता  कर  पट्रोल  में  शामिल  कर  के  उसको
 इस्तेमाल  करसक  तो  भपभ्रच्छा  रहेगा  खाने
 के  चूल्हे  में  वह  काम  श्मा  सके  तो  अच्छा
 है  nl  किसी  ढंग  से  उसका  कोई  तनासुब
 बनाया  जाय  जो  मोटर  में  काम  झा  सके
 जैसे  कि  ब्राजील  में  है  तो अच्छा  रहेगा  ।
 राज  गन्ने  वाले  किसान  झपना  गन्ना  जला  रहे
 हैं  ।  क्योंकि  गन्ने  से  हम  इस  की  कमी  को  पूरा  करें  ।
 कभी  तो  कुड  बाहर  से  मेगान  में  काफ़ी  पैसा
 खर्च  करना  होता  है  |  यहां  जो  चीज़  बहुतायत
 में  है  उस  को  हम  इस्तेमाल  कर  सकते  हैं  ।  इस
 बारे  में  रिसर्च  होनी  चाहिये  t

 अरब  मुझे  दवाइयों  कं  बारे  में  कुछ  कहना  है  |
 दवाइयां  सब  के  लिये  जरूरी  हैं  और  खास  कर
 आपकी  उम्र  के  लोगों  के  लिये  ।  किसी  बड़े
 फिलासफ़र  ने  कहा  था:

 Those  who  fall  sick  are  scoundrels.
 Criminals  break  the  law  of  the  land
 and  the  sick  man  breaks  the  law  of
 the  Lord,

 तो  दवाइयां  आपके  पास  हों  ।  लेकिन  जब
 किसी  डाक्टर  के  पास  मरीज  जाता  है  कौर
 जब  डाक्टर  पर्ची  पर  लिख  देता  है  कि  यह  दवाइयां
 ले  शराधों ध्ौर  उस  पर्ची  को  लेकर  मरीज  जब
 केमिस्ट  कं  पास  जाता  है  भर  वह  कहता  है  कि
 539.8  ले  कर  आइये  .

 पर्ची  लेकर  दवाई  लेने  जाने  वाला  यह  देखता  है  कि  यह
 539  रुपये  बचा  लूं  या  उसकी  जान  बला  लूं,  यह

 बहुत  बड़ी  बात  है।  मगर  हम  दवाई  की  कीमत  कम
 नहीं  कर  सकते  तो  हमें  सब्सीडाइज़  करना  चाहिये  ।
 में  ध्रापकी  कमेटी  का  मेम्बर  भी  हूं,  कीमतें  जिन  हालात
 में  राज चल  रही  हैं  इसके  बारे  में  वहां  भी  बात  चली  |
 मल्टी  नेशनल  के  बारे  में  वहां  भ्रामक  बेबसी  देखकर
 कई  बार  तरस  भी  प्राता  है।
 मल्टी  नेशनल  आपके  लाइसेंस  की  परवाह
 नहीं  करते,  वह  अपनी  मर्जी  से  बनाते  है,  इन्स्ट्रक्शन्ज
 को  रह  कर.के  भ्र पना  काम  करते  हूँ  और  श्राप  वहां
 हेल्पलेस  है।  यह  राज  भी  चल  रहा  है  शौर  कांग्रेस
 के  राज्य  में  भी  चल  रहा  था।  आप  इसको  तरतीब
 से  बनाने  की  कोशिश  कीजिए,  इन  पर  रोक  लगाइये
 कौर  जहां  तक  हो  सके  सस्ती  दवाइयां  मिलें,  इसके
 लिये  कोशिश  कीजिए  ।  जितनी  देर  तक  वहां  बनने
 वाली  दवाइयां  सस्ती  न  मिल  सकें,  उतनी  देर  तक
 शाप  दवाईयों  में  सब्सिडाइज्ड  कीजिए  1

 'दवाईयां  सस्ती  हों,  या  मैडिकल  इंश्योरेंस
 हो,  लकिन  महफ़िल  इंश्योरेंस  की  आपक  यहां

 कोई  स्कीम  या  महकमा  नहीं  है।  दवाई!  सकी मत
 पर  होनी  चाहिये  जिससे  झाम  भ्रामक  उसे  खरीद
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 सके।  राज  दवाई  इतनी  हंग्री  है  कि  खरीदने  वाला
 बराबर  सोचता  है  कि  500  रुपये  की  दवाई  लेकर
 एक  मरीज  की  जान  बचा  लूं  या  जो  बच्चे  हुए  लोग
 घर  में  हैं,  उनकी  रोटी  का  साधन  करूं  ।  इन्सान
 को  ज़िन्दगी  तराजू  की  तरह  चलती  है  जिसमे  एक
 तरफ़  एक  भ्रामक  को  ज़िन्दगी  है  कौर  दूसरी  तरफ
 महंगी  दवाई  खरीदने  के  बजाय  रुपये  बया  कर  परि
 वार  के  दूसरे  लोगों  की  जिन्दगी  चलाने  की  बात  होती
 है  ।  इसलिए  वह  सोचता  है  शौर  इधर  मरीज
 इन्तजार  करते-करत  मर  जाता  है  कि  डाक्टर  की
 दबाई  लेकर  जाता  होगा  |

 मेरा  निवेदन  है  कि  महकमें  को  तरतीब  देने
 की  कोशिश  कीजिए,  जो  मेरे  तुच्छ  सुझाव  हैं,  उन  पर
 कमल  करने  की  कोशिश  कीजिए  तभी  हम  जनता  पार्टी
 द्वारा  बताये  कामों  को  पूरा  कर  सकते  हूँ  ।

 SHRI  B.  K.  NAIR  (Mavelikara):  I
 am  very  happy  to  participate  in  this
 discussion,  particularly  so  because
 this  is  one  of  the  few  Ministries
 which,  I  consider,  has  done  its  job
 properly.  That  does  not  mean  that
 much  more  does  not  remain  to  be
 done;  yes;  a  lot  more  remains  to  be
 done;  but  so  far,  they  have  done  the
 work  properly.  (Interruptions)

 For  example,  production  has  improv-
 ed  in  regard  to  fertilizers.  They  have
 expandeq  the  area  of  exploration  for
 oil,  They  have  completed  the  laying
 of  the  pipeline  in  the  sea  connecting
 Bombay  and  Bombay  High.  In  regard
 to  drugs,  they  have  evolved  a  new
 policy  to  ensure  the  availability  of
 drugs  to  the  common  people  at  rea-
 Sonable  prices,  In  all  these  aspects
 they  have  done  a  good  job.

 But  when  somebody  does  a  good
 job,  normally  people  expect  him  to
 do  a  better  job.  I  compliment  the
 Minister  and  other  people  also  who
 are  working  hard  in  our  outlying
 areas  e.g,  in  the  exploration  work
 and  particularly  the  scientists  for  evo-
 Iving  new  methods  of  production  and
 who  are  doing  very  intelligent  rese.
 arch.  I  want  particularly  to  make
 this  point  and  I  expect  Mr.  Bahu-
 guna  will  openly  congratulate  his
 team  of  staff  and  scientists,  because
 there  is  hardly  any  occacsion.  when
 such  people  get  a  good  worg  from
 the  Ministers.  Many  of  the  latter  in-
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 dulge  in  condemning  them  or  insul-
 ting  them  and  saying  that  they  are
 working  for  money.

 Our  scientists  have  done  an  excel.
 lent  job,  and  they  deserve  all  encou.
 ragement  and  support,  In  any  case
 they  are  doing  a  much  better  job
 than  many  of  us  politicians  here  and
 others  outside.  They  are  building  up
 the  nation;  they  are  the  people  who
 have  sustained  the  nation.  While  I
 am  paying  compliments,  I  want  to
 draw  your  attention  to  the  drawbacks
 and  the  jobs  that  still  remain  to  be
 done.  Many  friends  have  raised  their
 voice  of  criticism  about  the  under-
 utilization  of  capacity.  At  the  same
 time,  We  are  importing  fertilizers,
 For  example,  the  capacity  utilization
 is  only  some  60—80  per  cent:  and  at
 the  same  time,  we  are  importing  fer-
 tilizers  on  a  large-scale.  That  is  a
 ridiculous  paradox.  Why  shoulg  we
 not  put  all  our  efforts  to  increase
 capacity  utilization  to  the  fullest  ex.
 tent?  Many  industries  are  doing  it.
 I  hope  next  year  the  Hon.  Members
 will  be  able  to  report  to  us  that  cent
 per  cent  utilization  hag  been  accom-
 plished.

 Fertilizer  is  the  key  to  all  our  pro-
 gress,  We  are  laying  More  and  more
 stress  oh  nitrogenuous  fertilizer.
 Hereafter  we  have  to  turn  to  phos-
 phatic  and  potassic  fertilizers  also.
 These  aré  two  fields  are  not  stil
 explored  to  the  full  extent.  Nitroge-
 nous  fertilizer  of  course.  is  there
 but  the  other  fertilizers  have  to  be
 utilised  to  a  larger  extent.  I  feel
 that  they  have  not  been  given  the
 importance  that  they  deserve.  Sir,
 our  fertilizer  factories  are  located  in
 areas  where  they  are  at  all  not  re.
 quired,  In  our  State,  we  have  plan-
 tations,  tea,  rubber,  cardamom,
 coffee  and  paddy.  All  sorts
 of  adriculbur al  crops  are  grown  in
 Kerala  ६  the  same  time,  we  are
 at  the  consuming  end.  Our  own
 production  so  far  ag  fertilizers.  are
 concerried  ig  limited.  ‘We  have  to
 get  them  from  Madras,  .  Tuticorin,
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 Mangalore  and  Bombay,  It  means  a
 Colossal  waste  of  money  in  _  trans-
 portation  and  improper  use  of  the
 materials  like  petrol.  Why  not  have
 new  factories  to  be  set  up  at.  places
 where  they  are  not  located  in  ade-
 quate  number  so  far?  Even  now
 there  is  a  lot  of  scope  for  the  pro-
 duction  of  fertiliers;  and  putting  up
 One  or  two  more  units  in  Kerala  will
 not  be  above  the  requirement;  even
 they  will  not  be  able  to  meet  our
 needs  fully  but  they  will  help  us  to
 some  extent.

 As  for  modernisation  and  expan.
 sion,  I  hope  the  hon.  Minister  will
 five  proper  attention  to  the  launch-
 ing  of  the  working  programme  for
 the  modernisation  and  expansion  of
 the  FACT  unit.  In  regard  to  oil  ex-
 ploration,  as  I  said  ‘they  have  been
 doing  a  very  fine  job.  But  this  is
 the  time  to  explore  our  own  resour-
 ces,  not  to  exploit  them  to  the  full.
 Our  slogan  should  be  “to  explore,
 not  to  exploit”  because  our  resources
 in  this  respect  are  limited.  They  may
 not  last  more  than  20—-30  years.  Even
 the  western  Asian  countries  they  say
 that  their  resources  may  be  exhausted
 within  50  years.  We  have  no  ex-
 plore  our  resources  to  the  fullest  ex-
 tent  possible.  And  as  far  our  current
 needs  they  have  to  be  met  more  by
 import,  even  if  it  means  spending
 some  extra  money,

 There  was  some  talk  of  exploring
 the  Kerala  coast.  It  appears  that
 the  project  Has  been  dtopped  after
 the  last  monsoon  although  we  were
 assured  that  it  would  be  resumed
 after  some  time,  But,  so  far,  no  step
 has  been  takén  in  this  ditection.  I
 do  not  say  that  in  evéry  bit  of  our
 coastal  lirie  should  Se  explored.  But
 if  it  is  possible,  we  sHould  try  to  ex.
 plore  the  area  in  Kerala

 Looking  to  the  broad  features  of
 the  producing  areas  like  Arab  coun~-
 tries  I  am  just  taking  a  suggestion
 that.  Rajasthai.  area  i8  worth  explor-
 ing.  It  has  not  been  adequately
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 covered.  Even  areas  in  Sahara  De-
 sert  has  begun  to  yield  crude  oil  and
 Saudi  Arabia  desert  is  also  yielding

 That  is  one  of  the  biggest  cen-
 tres  of  crude  oil.  So,  Rajasthan  may
 be  explored.  But  it  is  a  matter  of
 high  technology  and  mine  is  only  a
 layman  suggestion.  There  are  some
 specific  points  which  I  should  iike  to
 mention,  first  about  fertilizer  pro.
 duction.  I  refer  to  two  units.  One
 is  the  SPIC  in  Tuticorin,  Yesterday
 there  was  reference  to  the  mis-
 management  that  was  going  on  there.
 Crores  of  money  had  been  invested
 and  a  lot  of  hopes  were  raised.  T
 remember  that  it  was  started  at  the
 same  time  as  the  Mangalore  Fertili-
 zers.  While  Mangalore  has  gone  into
 commercia]  production,  SPIC  is  still
 limping;  they  are  getting  on,  mainly
 with  distribution  of  imported  ferti-
 lizers.  Enquiries  should  be  made
 whether  mismanagement  has  actuaily
 taken  place  and  how  it  can  be  im.
 proved.

 The  other  is  Ramagundam;  i¢  was
 essentially  an  experimental  effort
 and  as  Bahugunaji  said  being  an
 experimenta]  affairs,  it  shold  not
 have  gone  in  for  it  on  such  a  big
 size,  But  it  is  no  use  now  thinking
 on  those  lines  now.  There,  progress
 has  not  been  satisfactory.  It  is  still
 far  from  the  point  5f  take  off.  Some
 Production  units  have  been  complet.
 ed;  some  remain  to  be  completed
 Even  those  completed  units  are  not
 working  to  the  full,  in  the  proper
 way.  Breakdowns  are  common,  At
 the  same  time.  the  foreign  te:hnicians
 who  are  there,  it  seems,  are  keeping
 away  and  they  are  Jictating  their
 terms  and  charging  exorbitant  fees
 Our  own  ferlilizer  experts  in  the
 FPDIL  do  not  seem  to  be  adequate-
 ly  equipped  to  complete  the  work

 0,  I  suggest,  even  if  it  means  spénd-
 ng  some  more  money,  why  not  get

 It  going,  Time  is  important  in  Rarna-
 8indam,  riot  money.  On  Ramgundam
 depends  the  fate  of  Talchar  and  other
 Units  We  are  at  an  advantage  in
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 Ramagundam,  it  is  based  on  low
 quality  coal  of  which  we  have  abun
 dant  supply.  Ramagundam  is  worth
 all  the  risk  which  we  can  take.  Now
 that  it  is  in  the  take  off  stage,  why.
 not  speed  it  up.  It  was  expected
 that  production  would  start  in  July
 or  August;  it  is  much  too  optimistic
 now  to  say  that  it  would  start  even
 in  January.  So  all  cffort;  should  be
 made  to  speed  up  commencement  of
 production  in  Ramagundam.

 I  was  talking  about  research,
 Even  today,  this  morning,  news  has
 appeared  about  alcohol  being  ured
 along  side  with  petrol  for  Motor  car.
 If  you  give  our  scientists  enough
 encouragement  and  facilities,  they
 should  be  able  to  do  a  good  job  of  it
 and  that  will  put  us  in  a  position  to
 cover  a  substantia]  portion  of  our
 petro!  shortage  by  the  production  of
 alcohol.  We  are  in  a  position  to
 produce  alcohol  from  various  sources,
 not  only  from  bagasse  but  also  from
 wheat,  potato  and  other  agricultural
 produce.  Enough  attention  should  be
 paid  to  production  of  synthetic  alco-
 hol  so  that  our  petrol  shortage  may
 be  covered  up.

 My  State,  Kerala,  is  a  backward
 State,  industrially;  it  is  one  of  the
 most  backward  in  this  respect  even
 though  it  has  enough  water,  land
 electricity  and  skilled  workmen.
 Shri  Bahuguna’s  department  can  play
 a  leading  roles  in  helping  us  in  this
 regard,  Because  in  the  abserice  of
 raw  materials  like  coal,  chemical  in-
 dustries  have  vast  scope,  chernicals
 fertilizers  and  drugs.  ‘They  have

 got a  state  unit  for  drugs;  it  is  success
 but  it  is  small.  It  requires  a  lot  of
 expansion.  When  we  think  of  in.
 dustrialisation  of  Kerola,  it  is  this
 Ministry  that  can  be  of  help.  [  fer-
 vently  hope  that  Bahugunaji  and
 his  Ministry  will  comeé  to  our  help

 35.00  hrs.

 PROF.  P.  G.  MAVALANKAR>
 (Gaiidhinagar):  Like  what  !  dia  last
 week  whén  I  was  speaking  very
 briefly  on  the  Ministry  of  Commerce
 dethahds  I  am  ufraid,  J  am  taking
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 the  same  risk  of  speaking  on  too
 many  things  in  too  many  ©  short
 minutes,  But  nonetheless  I  thought
 I  should  take  the  liberty  and  the
 occasion  of  speaking  on  these  mat-
 ters  ‘because  they  concern  not  only
 the  interests  of  my  own  State,  but
 what  is  more  important  the  interests
 of  the  country  at  large.

 This  is  a  very  important  Ministry
 and  my  friend  Shri  Saugata  Roy
 talks  about  this—that  this  is  like  an
 empire,  I  would  say  it  is  no,  like
 an  empire,  it  is  more  than  an  empire!

 5.0l  hrs.

 [SHRIMATI  PARVATHI  KRISHANAN  in
 the  Chair]

 It  only  depends  upon  two  things.
 One  is,  who  is  presiding  over  the  em-
 pire?  What  is  his  attitude  and  whe.
 ther  he  is  able  to  contro]  the  persons
 sitting  in  the  empire  to  do  the  job  in
 time  and  on  the  basis  of  national
 interest  and  as  per  the  concrete  pro-
 jects  and  programmes  available  with
 regard  to  national  development  of
 economy.  With  these  words  I  feel  I
 ought  to  say  that  the  Ministry  of
 Petroleum,  Chemicals  and  Fertilizers
 which  Shri  Bahuguna  is  presiding
 these  days  is  a  very  important  Min-
 istry  which  is  concerned  with  many
 vita]  interests  and  crucial  decisions.
 Because  it  is  concerned  wiih  mary
 vital  interests  and  crucial  decisions,
 I  want  to  suggest  in  the  very  begin-
 ning  that  time  factor  is  important,
 Unless  decisions  are  taken  on  time,
 crores  of  rupees  worth  loss  can  be
 incurred  and  [  do  not  think  that
 should  be  allowed  or  tolerated.

 _Shri  Bahuguna  is  known  as  an
 enterprising  and  energetic  Minister
 He  has  an  art  of  being  very  articulate
 in  not.only  presenting  his  point  of
 view,  but  disarming  his  critics,
 partly  by  facts  and  partly  by  his
 charm!  Therefore,  this  Minister  has
 hecome  not  only  bahurupi  but  also
 bahuguni  and  bahumukhi,
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 Now,  Madam  Chairman,  my  ques.
 tion  is:  what  about  Bombay  High
 gas?  I  am  sure  he  will  give  some-
 time  in  expressing  this  in  detail  as
 to  what  is  happening.  There  is  a
 feeling  in  my  State,  and  I  share  that
 feeling,  that  Bombay  High  gas  which
 was  to  be  supplied  to  Gujarat
 through  marine  line  at  the  appointed
 time  of  May  979  is  not  being  done.
 To  ask  us  to  wait  for  three,  four,
 five,  six  years  and  then  say,  first
 give  us  your  requiremenis  and  then
 we  will  give  you  gas  is  not  fair,  all
 the  more  when  you  have  given  gas
 to  Bombay  and  industries  around
 Bombay.  I  am  not  sorry  that  you
 have  given  gas  to  Bombay.  It  is
 good  that  you  have  given  it  to  Bom-
 bay,  You  kept  the  target  of  May
 978—from.  Bombay  High  otf  shore
 to  Uran,  near  Bombay,  Then  why
 could  you  not  keep  the  target  date
 for  Gujarat,  which  was  May,  1979?
 At  least  give  an  assurance  that  the
 line  placed  will  be  somewhere  located
 in  Gujarat  and  you  will  do  it  very
 early.  I  am  sure  Bombay  High  is  on
 priority  list,  and  it  is  something
 which  you  must  deal  almost  on  a  war
 footing,  because  you  cannot  afford  to
 have  such  a  tremendous  waste  of  im-
 portant  natural  raw  material  which,
 fortunately,  we  have  got  in  abun.
 dance  in  the  whole  country.

 The  Minister  knows  and,  perhaps,
 the  House  knows,  and  yet,  it  needs
 repetition  that  Gujarat  has  already
 claimed  through  various  :epresenta-.
 tions  to  the  Central  Government,  its
 needs  for  the  gas  supplies  in  terms
 of  million  cubic  metres  daily,  At
 Hajira,  near  Surat,  two  new  ferti-
 lizer  plants  will  require  three  mil-
 lion  cu.  metres  daily.  For  the  Guia.
 rat  Narmada  Valley  Fertilizer  Cor-
 poration  which  is  gas’  based,  it  will
 require  3.5  million  cu.  m.  Gujarat
 State  Petro-Chemical  complex  will
 require  another  50  and  the  existing
 units  in  Gujarat,  whicn  are  finding
 deficit  in  terms  of  gas  supply  their
 need  is  0,80.  It  means  a  total  of  6.8
 million  cu.  metres  daily  requirement
 of  gag  is  already  there.  Why  is  he,
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 then  waiting  for  this  kind  of  argu-
 ment—that  first  show  us  the  demand
 needs  and  then  we  will  give  you  the
 gas,  In  this  there  is  a  natural  and
 genuine  feeling  of  suspicion  or
 doubt—that  you  do  not  mean  hbusi-
 ness  or  that  you  are  not  in  earnest.
 I  am  not  saying  that.  But  that  is
 the  feeling  in  my  State  and  that  is
 what  I  have  to  say  about  you,  and  it
 is  no  use  having  this  fecling  conti-
 nue  for  a  long  time,  especially  when
 Janata  Government  is  in  power  in
 Gujarat,  Janata  Party  is  in  power  at
 the  Centre  and  my  esteemed  friend,
 the  Chief  Minister  of  Gujarat,  Shri
 Babubhai  Patel  comes  repeatedly
 here  and  he  has  sent  very  many  re-
 presentations  to  Government  of  India
 on  all  these  matters  and  so  I  would
 like  the  Petroleum  Minist>r  to  80
 into  this  question  very  quickly,  The
 question  of  royalty  on  crude  oil  is
 also  something  which  bothers  us  andi
 hare:  cs;  us  completely.  At  one  time,
 an  75th  October,  1962,  the  then
 Prime  Minister  gave  an  award  fixing
 the  royalty  at  Rs.  5  ser  tonne.  On
 Sth  September,  966  before  the  ten
 year  term  was  over,  the  royalty  was
 raiseq  to  Rs.  42.  Now  the  demand
 of  Gujarat  is  that  the  royalty  should
 be  fixed  at  a  level  which  has  ent
 Some  rationale  based  on  the  prices
 of  crude  in  the  international  market,
 I  do  not  know  why  the  Government
 ig  not  taking  a  decision  on  this  mat-
 ter.  They  are  saying,  we  will  do  it
 When  the  term  is  over.  But  I  believe
 the  term  was  over  on  =  3ist  March,
 ‘1979,  If  that  is  so,  I  would  like  the
 Government  to  consider  the  case  of
 Gujarat  for  a  proper  and  just  share
 of  royalty  on  crude  oil.

 Coming  to  ONGC,  there  are  many
 Operations  of  ONGC  in  my  own
 Constituency  of  Gandhinagar,  begin-
 ning  from  Sabarmati:  via  Shertha
 upto  Kalol,  which  is,  of  course,  not
 bart  of  my  constituency  but  Miss
 Maniben  Patel's  constituency.  So,
 the  operations  of  ONGC  are  there,
 About  the  price  of  gas  you  are  charg-
 ing  to  private  industry,  it  is  a  terri-
 ble  hike.  You  started  with  a  price
 of  Rs.  पल]  in  1968.  In  Apri],  978
 था  LS—24

 VAISAKHA  8,  90]  (SAKA)  Min  of  Pet.,  322
 Chein.  &  Fert.

 the  price  was  allowed  to  rise  to
 Rs.  504,  The  argument  given  is  that
 this  calculation  is  also  based  on  coal.
 Coal  supply  for  Gujarat  is  difficult.
 The  distance  is  long  and  wagons  are
 not  available.  Therefore,  if  we  get
 coal  by  transport,  it  will  cos’  us
 much  more,  apart  from  the  fact  that
 petrol  is  misused.  So,  some  sympa-
 thetic  thought  should  be  given  to  this
 problem  of  giving  gas  to  private  in-
 dustry  at  reduced  vrice  ang  not  at
 such  a  fantastic  rate,

 About  ONGC  Recruitment,  I  do  not
 say  that  at  the  top  or  at  medium
 leve]  or  managerial  level,  you  should
 do  anything  in  terms  of  a  compromise
 at  all.  You  must  appoint  people  wao
 are  qualified  and  you  must  go  strictly
 on  merit.  But  at  lower  levels  of
 watchmen,  chaprasis,  mechanics,  etc.,
 at  that  point  where  not  much  intelli-
 gence  or  technical  skill  is  required,
 why  don’t  you  apply  the  theory  of  the
 sons  of  the  soil?  I  am  not  parochial}
 minded  at  all  and  I  have  never  felt
 like  that  temperamentally.

 SHRI  H.  N.  BAHUGUNA:  I  agree
 with  you  on  that  point.

 PROF.  P.  G,  MAVALANKAR:  I  am
 glad  to  hear  that.  A  number  of  people
 from  my  constituency  have  told  me
 that  they  gave  land  and  other  things,
 but  in  return  they  are  not  getting  any
 employment  at  all.

 About  petrol,  the  Mirister  went  to
 Libya  recently  and  I  am  sure  he  will
 get  som:  success.  But  it  is  not  his
 responsibility  alone.  International
 prices  and  conditions,  are  there,  and
 therefore,  prices  will  be  increaseg  still
 further.  But  will  he  not  go  into  the
 question  whether  in  India  there  is
 scope--I  believe  there  is  socpe—for
 minimising  the  use  of  petrol  ang  other
 oils  by  avoiding  unnecessary  wastage?
 Why  can’t  you  get  more  petrol  supply
 by  avoiding  these  avoidable  wastages?

 About  the  Indian  Oil  Company  and
 other  companies  of  that  nature  deal-
 ing  with  supply  of  cooking  gas  to
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 various  consumers,  in  Ahmedabad
 only  yesterday  I  was  told  by  my
 friends  that  the  shortage  is  acute  and
 for  the  last  two  months,  trucks  are
 not  coming  from  Baroda,  not  only  to
 Ahmedabad  ang.  other  parts  of
 Gujarat  but  even  to  Madhyg  Pradesh,
 because  the  Indian  Oil  Company  is
 not  giving  a  proper  and  a  propor-
 tionate  rise  in  price  for  transportation.
 If  transportation  costs  have  gone  up,
 ६३९  trucks  Owners  cannot  be  comrel-
 led  to  accept  the  same  old  rate,  when
 prices  of  everything  have  gone  up,
 especially  that  of  petrol.  I  hope  he
 will  understand  there  is  a  case  for  it,
 Today  the  waiting  list  in  Ahmedabad
 is  as  large  as  20,000,  and  you  are
 telling  the  people  to  wait.  I  can  tell
 the  House  in  all  sincerity  that  I  have
 never  tried  to  jump  the  queue  saying,
 “Because  I  am  a  Member  of  Parlia-
 ment,  you  should  give  me  earlier”.
 But  there  is  a  limit  to  waiting  also.
 You  cannot  expect  me  to  wait  for  two
 months.  Then  we  had  better  not  have
 the  gas  and  go  back  to  coal.  But  if
 there  is  gas,  then  people  should  no;  be
 made  to  wait  for  two  or  three  munths
 like  that.

 Only  two  more  points  ang  I  have
 done.  Of  course,  he  has  said  muny
 things  about  drugs.  Only  last  March,
 he  had  announced  the  drug  policy.
 The  objectives  and  aims  that  he
 announced  then  are  all  wonderful.
 Nobody  will  disagree  with  him  on
 that  point.  But  the  question  is
 whether  self-reliance  is  an  objective
 which  you  ean  really  achieve  evel  in
 the  near  future.  I  believe  that  self-
 reliance  in  these  matters  is  g  distant
 dream  at  best.  Therefore,  what  is
 required  is  a  proper  ang  an  intelli-
 gent.  coordination  between  the  Indian
 companies  ang  foreign  multinationals
 who  are  allowed  to  work  here  and  to
 ensure  that  these  forcign  multinatio-
 naly  in  drug  companieg  are  not
 encouraged  to  drain  off  India’s  money
 abroad.  That  he  must  do.  We  want
 that  potizy.  If  that  is  so,  then  the
 Hathi  Crmmittee  recommendations,  I
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 am  afraid,  are  not,  in  spirit,  accepted
 by  the  Governent,  I  do  not  say  that
 this  is  my  charge  but  certainly  I
 would  say  this  is  my  criticism.  It  is
 for  the  Minister  to  tell  us  whether  I
 am  right  or  wrong  in  this  criticism.

 Lastly  I  woulq  say  this.  I  hope  4
 can  say  this,  and  I  trust  that  I  will
 not  be  misunderstood  for  saying  this.
 {  started  by  saying  that  this  Ministry
 is  more  than  an  empire.  Now,  IJ  get
 a  feeling  from  a  distance.  I  never
 meet  officials,  As  a  Member  of  Par-
 liament,  one  should  not  meet  the
 officials  but  one  should  only  meet  the
 Ministers  and  representatives  of  the
 Ministers  and  talk  the  matters  gyi  in
 Parliament  or  publicly  on  the  plat-
 form.  But  I  get  a  feeling  that  there
 is  some  kind  of  an  agreement  or
 collusion  between  a  large  number  cf
 officiais  in  his  Ministry  in  varicus
 Departments  with  the  Indian  ag  well
 as  foreign  multinationals  and  natio-
 nals  and  moneyed  people  and,  there-
 fore,  decision  are  either  not  taken  or
 are  allowed  to  be  taken  at  a  particular
 advantage  to  the  multinational,  or  the
 moneyed  people  concerned.  I  do  not
 think  that  such  a  charge  need  to  he
 even  for  a  day  allowed  to  remain
 there  in  practice.  Of  course,  if  you
 ask  me  to  give  proof,  I  must  tell  you
 in  fairness  that  I  cannot  give  proof.
 But  many  things  need  not  be  given
 proofs  about  yet  many  things  are
 right.  This  is  one  point  where,  I
 feel,  he  will  have  to  be  very  careful.
 The  honesty,  uprightness  and  integrity
 specially  of  those  who  are  incharge
 of  making  crucial  decisiong  in  his
 Ministry  should  pe  so  above  joard
 that  not  only  they  should  like  Caesar
 be  above  suspicion,  but  they  should  be
 more  than  Caesar  in  being  above
 suspicion,  so  that  multinational  cor*-
 panies  and  the  monied  people  shoul,
 not  take  advantage  of  poor  people.
 Why  should  the  poor  people  in  India
 suffer  in  terms  of  life  saving  drugs
 by  paying  high  price?  And  why
 should  the  rich  people  be  given  more
 drugs  at  higher  price  and  even  with
 them  make  them  die?  We  find  that
 poor  people  also  do  not  live  by
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 getting  more  drugs.  But  the  point  is
 that  the  poor  people  and  their  health
 depend  upon  essential  drugs  and  life
 saving  drugs.  I  feel,  therefore,  that
 there  is  a  case  for  going  into  this
 matter,

 I  referred  in  the  beginning  to  the
 point  of  the  time  factor.  It  is  here
 where  the  things  get  bogged  gown.  If
 this  is  not  taken  note  of,  then  there
 is  greater  scope  for  corruption  and
 bribery.  I  hope,  he  will  deal  with  it
 effectively  and  strongly  so  that  he
 wil)  earn  the  blessings  of  the  cor
 people  and  middle  class  people  of
 this  vast  country.

 श्री  दलपत  सिंह  परस्ते  (शहडोल)  :  सभा-
 नेत्री  जी,  में  आपका  शुक्रगुजार  हूं  जो  आपने  मुझे
 बोलने  का  समय  दिया ।

 सही  मायनों  में  अगर  देखा  जाये  तो  कृषि,
 उद्योग,  रक्षा,  परिवहन  से  सम्बन्धित  जिस  मंत्रालय  के
 हाथ  में  हो  ब्रोकर  बह  मंत्रालय  यदि  सजग  हो  तो  वह
 देश  का  विकास  बहुत  ही  अच्छे  ढंग  से  कर  सकता  है  ।
 में  आप  के  माध्यम  से  कहना  चाहता  हूं  कि  आज  देश
 ऐसी  परिस्थिति  से  गुजर  रहा  है'कि  मिट्टी  के  तेल  का
 बड़े  बड़े  व्यापारी  लोग  ब्लैंक  करते  हैं।  प्रतिकार
 गरीब  व बध्य  पिछड़े  लोग  देहातों  में  रहते  है।  गरीब
 लोग  जिस  का  उपयोग  करते  हैं  वह  चीज़  तो  उनको
 सामानी  से  मिल  जानी  चाहिये  ।  जब  सीजन  होता
 है  तो  मिट्टी  का  तेल  न  जानें  कहां  चला  जाता  है
 शायद  बड़े  बड़े  व्यापारी  स्टाक  करके  इसको  ब्लैक  में
 बेचते  हैं  जिससे  श्राम  लोगों  को  मिट्टी  का  तेल  प्राप्त
 नहीं  होता  है।  दूर  दराज  के  इलाकों  के  लिए  अलग
 समें

 चाहता  हू
 ह  कि  मंत्री  जी  प्रावधान  करें  ताकि

 जन  कौर  जुलाई  के  महीनों  मे  वहां  लोगों  को  यह  तेल
 आसानी  से  मिल  सके  धौर  बरसात  के  दिनों  में  वे
 इसको  जला  कर  रोशनी  में  बैठ  सकें  ।

 मिट्टी  तेल,  डीजल,  पैट्रोल  शादी  की  व्यवस्था  में
 गड़बड़ियां  है।  इनकी  एजेंसियां  बड़े  बड़े  पूंजीपतियों
 का  मिलती  हैं।  जब  से  जनता  पार्टी  को  सरकार
 शासन  में  कराई  है  तब  से  झ्रादिवासियों  शौर  हरिजनों
 के  कोटे  देंने  की  व्यवस्थित  ढंग  से  कोशिश  की  है  ।
 लेकिन  पिछले  तोस  अरस  में  ऐसी  कोई  व्यवस्था  नहीं
 हैं.  थी  कौर  यही  कारण  है  कि  आदिवासी  और
 हरिजन  तेल  की  एजेंसियों  को  नहीं  ले  सके  थे  और
 लाभान्वित  नहीं  हो  सके  थे।  मैं  चाहता  हुं  कि  भ्र धिक

 भ्र धिक  एजेंसियों  इन  जातियों  के  लोगों.  को  दी  जाएं
 ताकि  ये  भी  बड़े  बड़े  लोगों  से  भाथिक  क्षेत्र  में  कुछ
 मुकाबला  कर  सकें  1  अगर  ऐसा  नहीं  किया  गया  तो

 ठोस  बरस  तक  होता  रहा  है  वैसे  ही  होता  रहेगा
 शौर  छोटे  लोगों  को  कोई  लाभ  नहीं  हो  पाएगा  ।
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 में  यह  भी  चाहता  कि  झाई  डी पीएल  जो
 दवा  बनाने  का  कारखाना  है  उसको  मध्य  प्रदेश  में
 शी  खोला  जाए  ताकि  वहां  के  लोगों  को  दवाइयां
 ना साती  से  प्राप्त  हो  सकें  1

 मैंने  देखा  है  कि  डीजल  और  पैट्रोल  पम्प  मध्य
 प्रदेश  के  हरनेक  जिलों  में  नहीं  हैं।  जहां  पर  ये
 नहीं  होते  हैं  वहां  परिवहन  ठीक  तरह  से  नहीं  चल  पाता
 है।  इस  वास्ते  मेरी  प्रार्थना  है  कि  भारत  के  प्रत्येक
 जिले  में  डीजल,  पैट्रोल  पम्प  की  व्यवस्था  हो  कौर
 लोगों  को  यह  शासन  से  प्राप्त  हो  7  बड़े-बड़े  पूंजी
 'पतियों  को  नहीं  बल्कि  गरीब  व  ईमानदार  लोगों  को
 दिया  जाए।  प्रत्येक  की  सुविधा  के  लिए  यह
 'बहुत  जरूरी  है  '  भ्र वसर  देखा  जाता  हैं  कि  जिसका
 सोर्स  होता  है,  जिस  की  सिफारिश  होती  है  उसको
 यह  मिल  जाता  है।  यह  भ्र न्याय  है।  प्राम  लोगों
 को  सहज  में  पैट्रोल,  डीजल,  प्राप्त  हो,  इसकी  व्यवस्था
 भी  श्राप  करें।  उनको  पेट्रोल  पम्प  भी  प्राप्त  हो
 सब  इसकी  व्यवस्था  भी  शाप  की  तरफ  से  की  जानी
 चाहिये  ।

 कीट  नाशक  दवाइयां  खेती  की  सुरक्षा  के  लिए
 बहुत  जरूरी  है।  अगर  ये  दवाइयां  निम्न स्तर  की
 होती  है  और  इन  से  किये  नहीं  मरते  है  तो  किसान
 को  भयंकर  क्षति  उठानी  पड़ती  है  td  मैंने
 देखा  है  कि  जिन  लोगों  को  दवा  बनाने  प्रौढ़  कारखाने
 डालने  के  लिए  विदिशा  जिले  में  लाइसेंस  दिए
 गए  हैं  उन  में  से  बहुत  से  प्राइवेट  कारखानों  में  घटिया
 किस्म  की  दवाइयां  बन  रही  है।  उनकी  जांच  सर-
 कार  करें  और  दोषी  पाने  पर  दण्डित  करे  जिससे
 भविष्य  में  किसी  प्राइवेट  कारखानों  में  गलत  दवा
 न  बन  सके  1  ऐसे  कारखाने  डालने  वाले  लोगों  को
 शासन क॑  द्वारा  दंड  दिये  जायें  और  जांच  की  जाये  जिससे
 दवाई  अच्छी  बने  और  गरोबों  को  फ़ायदा  हो  t

 मंत्री  महोदय  का  ध्यान  इस  झोर  भी  आ्राकृष्ट
 करना  चाहता  हूं  कि  मध्य  प्रदेश  में  बम्बई  हाई  से
 कोई  अभी  पाइप  लाइन  नहीं  दी  गई  है  जिससे  सम्बन्धित
 उत्पादित  होने  बाले  कोई  भी  कल  कारखाने  स्थापित
 नहीं  हो  पाये  हैँ  ।  ऐसा  प्रावधान  किया  जाए  जिससे
 मध्य  प्रदेश  जैसे  आदिवासी  बाहुल्य  प्रान्त  का  भी
 उत्थान  हो  श्र  लोगों  को  सुख  सुविधा  प्राप्त  हो  सके  1

 एक  बात  कौर  कहना  चाहत;  कि  इस  मंत्रालय
 में  ज़रूर  गड़बड़  होती  है श्ौर ९  यह  कि  गैस  नहीं
 'मिलती  है।  इसके  लिये  लोग  6,  6  महीने,  साल,
 दो  दो  साल  तक  लटक  रहते  हैं  7  जिसका  सोर्स  है
 उसको  एक  महीने  में  ही  गैस  मिल  जाती  है।  क्या
 कारण  है  कि  जिसको  डाक्टर  लिख  कर  देता  है  उसको
 भी  गैस  नहीं  मिलती  है।  में  खुद  गया  मंत्रालय  में
 शौर  एक  अधिकारी  से  भी  मिला,  उसने  सीधे  मना
 कर  दिया  ।  इसलिए  मंत्री  जी  प्र पने  मंत्रालय  की
 थोड़ी  खिचाई  करें  शौर  लोगों  को  ठीक  तरह  से  गैस
 मिल  सके  इसकी  शरीर  ध्यान  दें  7  बस  मुझे  इतना  ही
 निवेदन  करना  है  t

 को  अहसान  जाकर  (अहमदाबाद)
 सभापति  भदौरिया,  मैं  थोड़े  वक्‍त  में  ही  अपनी  बात
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 कहूंगा।  बहुत  सी  बालें  गैस  शौर  गुजरात  के  सिल-
 सिले  में  माननीय  मावलंकर  जी  ने  कही  हैं,  उनमें  से

 झ्
 बातों  के  बारे  में  आपको  बतलाना  चाहता  हूं  ।

 तो  यह  बहुत  बड़ा  साम्राज्य  है,  लेकिन  शाप  यह
 नहीं  मानते  हैं  7  My  right  is  there
 to  dispute.  इस  पर  डिसप्यूट
 करने  क॑  लिए  मौजूद  है,  कौर  डिसप्यूट  आपके  सामने
 जाये  हैं।  बहुत  अच्छा  काम  चल  रहा  है,  लेकिन
 कुछ  दुश्वारियां  भी  सामने  पायी  हैं  और  उनको  हल
 करने  के  लिए  सभी  ने  कहा  है,  और  में  भी  कहता  हं कि  श्राप  उसमें  काफ़ी  तवज्जह  से  काम  को  पूरा  करना
 चाहते  हैं।  लेकिन  बाज़  जगह  कहीं  आपके  सैट  शप
 में  ही  खराबी  है।  देहरादून  में  शो  एन  ०  जी०  सी०
 इतने  बड़े  काम  को  नहीं  कर  पाता  है।  उसकी  आवाजें
 उठ  रही  है  |  कौर  माननीय  सौगत  राय  ने  कहा.

 कली  राजनारायण  (रायबरेली)  :  महोदया,  मैं
 एक  प्वाइंट  श्राफ  इनफॉरमेशन  चाहता  हूं  ।

 MR,  CHAIRMAN:  Is  it  a  point  of
 info-mation  or  point  of  order?

 at  राज  नारायण  :  माननीय  शा  ज़ाफरी
 साहब  बैठ  गये  है।  में  यह  जानना  चाहता  हूं  कि
 क्या  हम  लोगों  के  यहां  जो  दवाइयां  बनता  हैं  इल्म
 विदेशी  कम्पनियां  शामिल  होती  हैं,  ओर  जब  सोरेन
 मिनिस्टर  हमारे  रोज़  हो  बाहर  जाते  है  तो  क्या  हमारे मंत्री

 जी उनको  भी  कुछ  सलाह  देते  हूँ”  या लेते  हैं?

 MR.  CHAIRMAN:  Yes,  yes.  He  will
 answer  when  he  replies.  But  you
 Won't  be  here  to  hear  the  reply.  So.
 he  need  not  reply.

 (Interruptions)

 MR.  CHAIRMAN:  You  continue, Mr,  Jafri.

 fun  श्री
 सनराभल,

 :  में  इस  राय  का  हू  कि विदेश  मंत्री  हों  मुण्डा  कों  बना  दीजिए  ।

 शची  राज  नारायण  :  सन्‌  942  #  अन्दोलन  में
 जिन्होंने  भाग  त  लियां  ही  कौर  जो  जेल  से  भागे  हों, >  मिनिस्टर  मत  बनाइये।

 MR.  CHAIRMAN:  You  write  that  to
 the  Prime  Minister.  He  appoints  the

 Ministers,

 mt  श्रहसतात  जाफरी  :  माननीय  सदस्य  नें
 सुबह  आपका  ध्यान  इस  तरफ  खींचा  था  कि  नेशनल
 .एनर्जी  कमीशन  की  जरूरत  है  शौर  इतने  ही  को-
 आर्डिनेशन  की  जरूरत  है  या  तो  जो  भ्रापको  सलाह देते  हैं  था  जिनकी  सलाह  पर  भाधार  रखते  हुए  प्राय
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 पॉलिसी  बना  कर  यहां  कौर  इस  सदन  के  बाहर  बताते
 हैं.  उसमें  खामियां  नजर  प्रति  हैं  1

 गैस  के  मामले  में  बारहा  गुजरात  का  सवाल
 आया,  भागने  कहा  कि  गैस  कीमती  चीज़  है,  इसका
 इस्तेमाल  फर्टिलाइजर  और  पेट्रोकेमिकल्स  के  लिए
 करना  चाहिये  |  आपकी  इस  बात  से  में  सहमत  हूं,
 लेकिन  जब  कि  गैस  का  इतना  बड़ा  जत्था  हमारे  गुजरात
 में  जलता  है,  आपके  नाम  से  रोशनी  के  मीनार  चारों.
 तरफ  जलते हूँ  उसको  देख  कर  लोग  आपको  याद
 करती  हैं।  चाहे  बड़ौदा  चले  जाइये  या  गुजरात  में
 लाल,  मेहसाना  चले  जायें  आपको  रातों  रोशनी  के
 मीनार  नज़र  भागे  हैं  द्रोह  उसे  देखकर  लोग  प्रापको
 याद  करते  हैं  ।

 जब  आपके  मंत्रालय  से  यह  बात  निकलती
 है  कि  यह  बहुत  ही  कीमती  चीज़  है  तो  बॉम्बे  हाई  की
 गैस  बम्बई  के  प्रकार  रोज़ाना  4  लाख  व्यापक:
 मीटर  जलाई  जा  रही  है  जब  कि  इसकी  डिमांड  बहुत
 ज्यादा  है।  गुजरात  में  ग्र्भी  मावलंकर  जी  ने  कहा
 कि  काफी  जगहों  पर  इसकी  डिमांड  है  ।  हमने
 कहा  कि  गुजरात  में  फर्टिलाइजर  की  कम्पनी  को  इसका
 इस्तेमाल  करने  दीजिए,  उसके  विस्तुतीकरण  के  लिए
 हमने  इसका  इस्तेमाल  करना  चाहा,  गुजरात  में  कितने
 ही  पैदा-कैमिकल्स  और  दवाइयों  के  कारखाने  हैं,
 उनमे  गैस  की  मांग  हैं  -  कुल  मिला  कर  आपकी
 सरकार  से  ४  मिलियन  क्यूबिक  मोटर  पर  डे  की
 मांग  की  गई,  तो  यह  कहा  गय,  कि  इसको  इस्तेमाल
 करने  के  लिए  ग्राम  वक्‍त  नहीं  है,  इसकी  दूसरे  काम
 के  लिए  हमें  जरूरत  है,  इसको  जलाने  के  लिए  नहीं
 दे  सकते  हैं  7  मैं  पूछना  चाहता  हुं  कि  बताइये  रोजाना
 जो  4  लाख  क्यूबिक  मीटर  गैस  जल  रही  है,  इसका
 क्या  फायदा  मिल  रहा  है  ?

 थोड़े  समय  को  बाद,  जैसा  कि  आपके  मंत्रालय
 ने  बताया  कि  सितम्बर,  i980  तक  गैस  का  उत्पादन
 2.  ४  मिलियन  क्यूबिक  मीटर  पर-डे  होने  जा  रहा
 है भोर  साउथ  बैसित  और  मुहिम  में  जो  गैस  का
 इस्तेमाल  होगा  वह  0  मिलीयन  क्यूबिक  मीटर
 पर-डे  होगा  उसकी  बजाय  20  मिलियन  क्यूबिक
 मीटर  पर-डे  होने  जा  रहा  है  |  इतना  ही  ज्यादा
 क्रम  घायल  निकलेगा,  उतना  ही  एसोसिएटेड  गैस
 की  भी  उत्पादन-शक्ति  होगी  ।

 जब  हमारी  इतनी  क्षमता  होने  जा  रही  है
 तो  इस  गस  का  फौरी  तौर  पर  से  इस्तेमाल  करने  के
 लिये  भर  बेतहतरीन  यूज  करने  के  लिए  फर्टिलाइजर
 कौर  पैट्रोनौमिकल्श  के  लिए  इस्तेमाल  होना  चाहिये
 जब  हम  a  3  बरस  में.  इसकी  क्षमता  बढ़ाने  जा  रहे  हैं  तो
 हमें  इसका  सही  इस्तेमाल  करना  चाहिये  ।  आज
 जहां  इसकी  डिमांड  होती  है,  वहां  नहीं  देते  हैं  तो  इससे
 क्या  होने  वाला  है  ?

 गुजरात  की  तरफ  से  बारहा  कहा  गया  कि  हरे
 दीजिए।  लैण्ड  फाल  क॑  सिलसिले  में  कई

 द् की  गई,  यह  कहा  गया  कि  979  में  होगा,
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 आज  तक  कोई  जवाब  नहीं  मिलता  है  कि  लैण्ड  फाल
 कहां  लक्की  किया  जायेगा।  यह  गैस  पाइप  लाइन  द्वारा
 सी  शोर  तक  कब  लाई  जायेगी  कौर  कब  उसको  दस्ते-
 माल  करने  दिया  जायेगा  ।  नये  कारखानों  की  मांग
 आरती  है  यही  हालत  चलती  रही
 सो  एसोसियेटेड  गैस  जो  25  मिलीयन  क्यूबिक
 मीटर  पर  डे  980  में  हो  जायेगी  |  मगर  यह  सच
 है  तो  इसके  इस्तेमाल  कके  लिए  कोई  प्रोग्राम  बनना
 न्बाहिरे  लेकिन  वह  प्रभी  तक  नहीं  बन  रहा  है।  इसलिए
 मैनें  कहा  कि  जो  देहरादून  में  प्रापक  साहब  लोग  बैठे  हुए
 हैं,  उनसे  यह  पूरा  काम,  इतनी  बड़ी  सल्तनत  संभल  नहीं
 रही  है।  अगर  ह...  नहीं  कर  पा  रहे  हैं  जिसकी  वजह  से
 गैस  चारों  तरफ  जल  रही  है,  और  काम  में  नहीं  थ्
 या  रही  है  तो  क्या  फायदा  भ्रगर  इसका  इस्तेमाल
 हम  'फर्टिलाइजर  शरीर  पेट्रो-केमिकल्स  में  करें  तो  फायदा
 होगा.  1

 अगर  यह  कारखाने,  मध्य  प्रदेश,  राजस्थान,
 यूपी.  में  बताये,  और  आज  की  तमाम  फर्टिलाइजर
 कारखानों  की  जो  शक्ति  है,  उसको  डबल  करें  तो  इस
 तमाम  गैस  को  इस्तेमाल  कर  पायेंगे  और  बह  डबल
 करने  के  लिये  कम-से  कम  15  हजार  करोड़  रुपये

 'की  जरूरत  पड़ती  है।  अगर  इतनी  बड़ी  रकम  की  जरूरत
 पड़ती  है  तो  क्या  हम  अनक़रीब  में  इसे  कर  लेंगे  ?
 कहा  जाता  है  कि  1 5,  20  साल  दरकार  हैं  तो  में
 बिनता  करूंगा  कि  जो  गैस  ख्यामख्वाह  मुफ्त  में  जल
 रही  है,  इसको  बन्द  करें  कौर  श्राप  इसका  इस्तेमाल  एज
 ए  फ्यूल  करें,  इस  पर  हमें  सोचना  चाहिये  और  जो
 स्टेट  इस  काबिल  हैं  कि  इसका  इस्तेमाल  कर  सकें,
 उनको  यह  दी  जाये  t  इस  डिमान्ड  में  कुछ  सचाई  है  और
 इस  गैस  का  प्रापर  इस्तेमाल  हो  सकता  है,  यह  में  आपसे
 कहना  चाहता  हूं  ।  मैं  मंत्री  महोदय  से  कहना  चाहता  हूँ
 कि  वह  गुजरात  फ़ाटिलाइज़जज  कार्परिशन  के  विस्तार  की
 योजना  को  मंजूर  करें।  इसी  तरह  वह  गूजरान  नर्मदा
 वैली  फर्टिलाइज़र  कार्पोरेशन  को  नैफ्था  के  बजाये  गैस
 को  इस्तेमाल  करने  कौर  गैस-बेस्ड  एक्सटेंशन  करने
 का  मौका  दें  |

 सरकार  से  बारहा  अम्बई  हाई  के  लैंड-फ़ाल  को
 तय  करने  की  बात  कही  गई  है।  लेकिन  मी  तक  उसको
 तय  नहीं  किया  गया  है  ।  मंत्री  महोदय  इस  बारे  में
 जल्दी  फ़ैसला  करें  4

 मैंने  सुना  है  कि  बम्बई  में  पाइपलाइन  के  ज़रिये
 तीन  लाख  गैस  कनेक्शन  देने  की  बात  चल  रही  है  ।
 ग्राम  यह  बता  सही  है,  तो  मैं  सरकार  को  वाहवाही
 दंगा  ।  गैस  को  फ़ालतू  जलाने  के  बजाये  पाइपलाइन
 के  ज़रिये  सारे  शहर  को  सप्लाई  करना  बेहतर  है  ।
 लेकिन  क्या  यही  इन्तजाम  भरहमंदाबाद  शहर  के  लिए
 नहीं  किया  जा  सकता  है।  बड़ौदा  में  ऐसा  किया  गया
 है  i  veneers  में  कितने  ही  कुओं  का  गैस  ऐसे  ही
 जल  रहा  है।  वहां  पर  कैलिको  मिल  की  पाइपलाइन
 से  गैस  दी  गई  है  :  इसलिए  अहमदाबाद  शहर  को  भी
 पाइपलाइन  से  गैस  मुहैया  करने  की  बहुत  जरूरत  है।

 जो  कारखाने  मैय्या  प्रौढ़  फ्युअल  घायल  इस्तेमाल
 कर  रहें  हैं,  उन्हें  गैस  इस्तेमाल  करने  की  परमिशन  देनी
 चाहिए  a
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 इसके  चलाया  दूसरे  मित्रों  ने जो  कुछ  कहा  है,  मैं
 उसमें  उनके  साथ  शामिल  हूं  1

 मंत्री  महोदय  को  दवाओं  के  सिलसिले  में  खास
 ध्यान  देना  चाहिए  ।  आज  मल्टी-नैशनल  लोगों  का
 शोषण  कर  रह ेहैं  शौर  दवातों  की  शार्टेज  पैदा  कर
 रहे  है।  मंत्री  महोदय  को  उनकी  तरफ़  ध्यान  देना
 चाहिए

 इन  अलफ़ाज़  के  साथ  मैं  इस  मिनिस्ट्री  की  डिमांड
 की  ताईद  करता  हूं  और  उम्मीद  करता  हूं  कि  मंत्री
 महोदय  इन  बातों  पर  गौर  करेंगे  शौर  गुजरात  के  लोगों
 की  समस्या द्र ों  की  तरफ़  ध्यान  दे  कर  उनके  बारे  में
 फ़ैसला  करेंगे  ।

 SHRI  JANARDHANA  POOJARY
 (Mangalore):  Madam,  Chairman,  this
 IMinistrA  deals  ‘with  thqze  subjects
 viz.,  petroleum,  chemicals  and  fertili-
 zers.  I  know  my  limitation  that  I
 cannot  do  justice  to  all  the  three
 subjects  within  the  short  time  at  my
 disposal.  So,  I  will  confine  myself  to
 some  points  only.

 Madam  Chairman,  you  know  that  a
 few  days  back,  the  hon.  Minister  has
 stateq  on  the  floor  of  the  House  that
 the  country  must  learn  to  live  with
 the  available  oil:  I  understang  the
 difficulty  of  the  Minister,  but  0००६  the
 tphilbsophy!  behind  his  sayings  like
 this.  Is  it  the  policy  of  the  Janata
 Government  to  tell  the  people  that
 we  have  to  live  without  any  growth  in
 the  country?  It  is  the  duty  of  the
 Government  to  give  the  people  suffi-
 cient  food,  to  give  them  education  gnd
 to  provide  them’  everything  they
 require  to  the  extent  possible.

 My  point  is,  because  there  is  diffi-
 culty  in  importing  petrol  or  diesal,
 should  the  Government  keep  silent
 or  sleep  over  the  matter?  The  Gov.
 ernment  must  provide  gufficient  quan-
 tity  of  petrol  and  diesel  oil  to  the
 people  of  this  country,  I  am  not
 talking  about  the  rich  community,
 but  about  the  vilagers  and  the  vor
 people  of  this  country,  They  require
 kerosene.  I  may  also  mention  |  that
 Shortage  of  diesel  has  hit.the  Ashing
 industry.  Kerosene  is:  not  available
 to  the  villagers  and  at  some  places,  it
 is  not  at  all  available,  leave  alone  the
 question  of  making  it  available  at
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 rasonable  prices,  What  ig  the  duty  of
 the  Janata  Government?  It  is  the
 duty  of  the  Government  to  provide
 kerosene  in  sufficient  quantity  ta  the
 poor  people.  In  the  Report,  it  has
 been  stated:

 “A  scheme  for  subsidy  far  kero-
 sene  sold  in  remote  and  hilly  areas
 has  been  under  consideration  of
 Government...”

 Definitely,  we  can  commend  and  we
 can  applaud  and  say  that  the  Gov-
 ernment  is  proceeding  in  a  certain
 direction.  But  at  the  same  time,  what

 J  &  K  and  4  each  in  Madhya  Pra-
 desh  and  Orissa...”

 “Under  this  scheme,  the  oil  ccm-
 panies  will  be  establishing  29
 Taluka  Kerosene  Depots  at  various
 places.  There  will  be  4  depots  in
 U.P.,  6  in  Himachal  Pradesn,  i  in
 J&K  and  4  each  in  Madhya  Pradesh
 and  Orissa...”

 I  am  sorry  to  say,  not  in  a  sense  of
 confrontation  but  with  a  sense  of
 sorrow  and  pain,  that  in  other  States,
 particularly,  in  Karnataka,  because
 your  Janata  Government  is  noi  there,
 you  are  meeting  out  a  step  motherly
 treatment.  Why?  Is  it  your  argument
 that  there  is  no  hilly  area  in  Kerna-
 taka?  I  am  representing  Mangalore
 constituency.  A  part  of  my  constitu-

 ency  is  a  hilly  area,  There  is  Mairad
 area  in  Karnataka.  There  are  hilly
 areas  like  Shimoga,  Markara  and

 Chikmaglur  areas  in  Malnad.  If
 once  again  an  election  is  going  tv  he
 held  there,  they  will  say,  “We  are

 going  to  improve  the  Malnad  arect.”
 At  the  time  of  election  in  Chikmagiur,
 the  Minister  of  Industry,  Mr.  Gcozge
 Fernandes  came  there  and  said,  “We
 are  going  to  set  up  a  steel  plant  at
 Mangalore.”  When  I  asked  a  question
 here,  the  hon  Minister  of  Steel  and
 Mines,  Mr.  Biju  Patnaik,  stateq  that
 there  is  no  such  proposal.

 Is  it  a  political  gimmick?  I  am

 asking,  what  harm  has  the  Karnataka
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 people  done  to  you?  Azn.  I  no*  ju8ti-
 fied  in  saying  that  you.  are  meeting
 out  a  step-motherly  treatment  to.
 the  people  of  south  and,  particularly;
 to  the  people  of  Karnataka  becatse
 the  Janata  Government  is  not  there?

 Further,  I  submit,  about  setting  up
 a  petro-chemica]  complex  in  Karna-
 taka,  our  Karnataka  Government  has
 come  out  with  a  proposal.  I  know
 the  hon.  Minister,  Mr.  Bahuguna,  is
 an  efficient  man  and  about  his  capa.
 city,  my  hon,  friend,  Mr.  Mavalaukar,
 has  vividly  described  it.  I  also
 endorse  hig  views.  But  one  thing  is
 clear.  He  wanted  to  extend  his  co-
 operation  so  far  as  a  petro-chemical
 complex  in  Gujarat  is  concerned  but
 when  our  Industry  Minister  wanted
 to  have  his  cooperation  in  the  setting
 up  of  a  petro-chemical  compiex.  on
 the  floor  of  the  House,  he  stated,  “I  am
 not  going  to  do  if,”  Why?  Is  it  not  a
 step-motherly  treatment  to  Karna-
 taka?  When  the  Gujarat  Government
 came  forward  with  a  proposal,  he
 wanted  to  extend  his  cooperation.  That
 has  been  completed.  Now,  they  are
 going  to  have  another  Rs.  900  crores
 project  in  Gujarat  and  he  has  already
 stated  that  he  is  extending  his  co-
 operation.  Why  the  same  cooperation
 is  not  extended  so  far  ag  Karnataka  is
 concerned?  That  is  my  point.

 So  far  as  our  people  of  Karnataka
 are  concerned,  there  are  people  in  my
 constituency  who  have  been  clamour-
 ing  for  a  petro-chemical  complex  at
 Mangalore.  They  wanted  to  have  a
 oi]  refinery  at  Mangalore.  I  am  told
 that  some  survey  work  hag  been
 taken  up  in  the  past.  But  nothing  has
 been  done.  As  you  know,  Mangalore
 is  coming  up.  Mangalore  Harbour
 project  is  there;  Kudremukh  Ircen-Cre
 project,  is  there;  Mangalore  Chemical
 Fertiliser  Co,  is  there.  In  view  of  all
 these  things,  we  have  been  elamour-
 ing  for  oil  refinery  at  Mangalore
 because  it  is  closer  to  Arab  countries
 and  it  ig  also  closer  to  Cochin.  There
 is  already  raw  material  available  in

 Kasargod  on  the  west  coast.  So  far
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 -as  the  off-shore  oi]  drilling  at  Kasor-
 Zod  is  concerned,  it  is  said  that  at
 the  end  of  this  year,  the  oil  drilling
 work  will  be  taken.  up.  I  humbly
 appeal  to  the  hon.  Minister  to  start
 the  drilling  work  immediately,  as
 soon  83  possible,  and  take  up  the  work
 in  right  earnest.  The  Members  of
 Parliament  who  were  Members  of  the
 Hathi  Committee,  and  Hathi  himself,
 were  unanimous  in  recommending  the
 take-over  of  foreign  drug  firms.  But,
 unfortunately,  the  officials  were  still
 under  foreign  influence.  The  former
 Secretaries  Bhoothalingam  Rangana-
 than  etc.  who  are  now  aiding  foreign
 drug  firms,  appended  a  note  of  dissent
 without  asSigning  any  reasons.  In
 reality,  the  appointment  of  the  Hathi
 Committee  was  the  result  of  strong
 feelings  expressed  by  Members  of
 Parliaraent  about  the  unhealthy
 monoply  of  the  drug  industry  by
 foreign  firms  in  our  country.  There
 are  about  40  foreign  qrug  companies
 operating  in  our  country,  which
 includ:  9  American  and  10  British.
 Out  of  Ks.  450  crores  of  production
 by  the  industry  in  1973,  foreign  firms
 controlied  more  than  Rs,  26l  crores.
 The  Hathi  Committee  never  recom-
 mended  a  ratio  of  1:5  for  foreign
 firms.  The  remittances  of  forcign
 firms  ty  the  principals  in  the  name
 of  dividends,  royalties  etc.  amounted
 to  Rs.  20.50  crores  while  the  import
 of  raw  materials  amounted  to  Rs.  5.2
 crores.  Capital  goods  import  and
 assets  created  in  our  country  were
 of  the  same  amount,  When  the  take-
 over  of  foreign  drug  firms  was  recom-
 mended  by  the  Hahi  Committee,
 there  was  unanimity  among  Members
 of  Parliament  belonging  to  different
 Parties,  but  the  versions  of  the
 Ministry  was  that  take-over  was
 Possible  only  after  their  flouting  the
 provisions  of  the  Industries  (Develop-
 ment  &  Regulation)  Act.  Now,  is
 there  no  material  so  far  as  flouting  or
 violation  of  any  regulation  is  con-~
 cerned  I  know  you  have  got  much
 material  to  show  they  were  violated

 but,  still,  you  are  not  taking  action.

 Why  this  delay?  You  should  take
 action.  The  Hathi  Committee  had
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 also  unanimously  recommended  that
 drugs  and  pharmaceuticals  should  be
 removed  from  Appendix  I  but,  in  the
 name  of  high  technology  and  Jow
 technology,  bureaucrats  want  to  play
 further  mischief.

 Industries  which  are  not  included  in
 Appendix  I  are  required  to  bring
 down  their  foreign  equity  to  40  per
 cent,  but  even  then  the  general  pro-
 vision,  of  the  FERA  are  not  applied
 to  them.

 So,  my  submission  would  be  that
 it  is  better  to  take  over  the  foreign
 drug  firms.

 New,  coming  to  the  conmission
 given  to  petro]  dealers,  you  are  giving
 l  paise  per  litre  to  the  petrol  dealers.
 When  petrol  was  sold  at  56  paise  per
 litre  there  was  a  margin  of  profit  of
 nearlv  7  per  cent  but  after  the  increase
 in  petrol  price,  that  margin  has  been
 reduced  to  .3  per  cent.  But  still  you
 are  denying  them  an  increase  in  com-
 mission.  Why  so?  After  all,  all  the
 dealers  are  not  rich  people.  Scme  of
 them  are  dealers  under  self-employ-
 ment  schemes  also:  you  should  have
 given  some  encouragement  to  them

 by  increasing  it,  but  you  are  not
 doing  it.  During  your  election  speeches
 you  had  been  stating  that  your  Cov-
 ernment  is  going  to  reduce  petrol
 prices.  But,  unfortunatel:,  after  the

 budget  you  have  raised  it  by  52  pais2.
 So  I  request  you  and  appeal  to  you
 to  increase  the  commission  at  least  by
 one  paise  per  litre  to  the  petrol
 dealers.

 SHRI  K.  SURYANARAYANA
 (Eluru):  Madam  Charman,  I  am  very
 happy  that  the  hon.  Minister,  Mr.

 Bahuguna,  has  taken  some  interest  to
 explore  the  Oils  by  ONGC  particular-
 ly  in  the  coastal  line  of  Andhra  घ
 desh,  but  I  am  not  happy  about  the
 activities  of  hig  ether  Departments.
 In  his  empire  as  wag  said  by  some
 other  Hon'ble  member  without  the
 Minister's  knowledge,  behind  his  back,
 something  is  happening.  I  want  to
 bring  to  his  notice  one  thing,  about
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 Andhra  Pradesh.  Some  time  back,  the
 Minister  Shri  Bahuguna  promised—
 and  he  had  also  written  to  me—that
 no  project  concerning  IDPL,  no  office,
 would  be  shifted  from  Hyderabad.
 But  only  yesterady  they  have  com-
 plained  to  me  at  Hyderabad  that  the
 IDPL:  Engineering  Department  at
 Hyderabad,  which  hag  given  machi-
 nery  for  nearly  a  hundred  projects
 of  the  Government  of  India,  is  pro-
 posed  to  be  shifted  from  Hyderabad
 to  Gurgaon  near  to  Delhi;  they  cre
 planning  to  accommodate  it  in  the
 Seconi  Floor  of  the  new  building
 under  completion  in  ‘Gurgaon.  This
 is  going  on  behind  the  Minister’s  back.
 The  Chairman  and  Managing  Director-
 I  do  not  know  whether  he  is  in  the
 official  Gallery  or  not—is  doing  all
 these  things.  There  are  certain  com-
 plaints  against  this  gentleman.  They
 have  recruited  people  from  Hydera-
 bad  and  now  they  are  proposing  to
 shift  the  whole  department  to  Gur-
 gaon.  It  is  saiq  that  Government
 want  to  decentralise  everything.  But
 an  office  already  established  in
 Hyderabad  is  proposed  to  be  shifted
 to  Gurgaon!  People  are  not  happy
 about  this.  These  are  the  further
 developments  after  the  hon.  Minister
 had  given  an  assurance  that  he  would
 not  shift  any  office  from  Hyderabad.
 Even  though  a  number  of  letters  were
 written  to  recruit  more  staff,  the
 Chairman  and  Managing  Director  does
 not  cave  at  all;  on  the  contrary,  he  is
 reporteq  to  have  said;  ‘As  long  as
 you  sit  at  Hyderabad,  how  can  you
 expect  people  to  be  recruited?  He
 has  806  that,  unless  the  office  is  shift-
 ed  from  Hyderabad  to  Gurgaon,  they
 cannot  expect  to  have  people.  They
 always  recruit  people  from  a  particu-
 lar  place  and  then  shift  these  people
 from  Hyderabad,

 So,  }  want  to  make  this  request,
 that  thi  entire  Engineering  Depart-
 ‘ment  may  be  shifted  immedidiately  to
 Hydera\ad.  Then  only  everything
 will.  beset  right.
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 Coming  to  my  particular  district,
 West  Godavari,  the  entire  coastal  belt
 should  be  exploited  by  ONGC.  Now
 the  ONGC  is  doing  its  operation  only
 in  Naraspur,  But  all  the  officers  are
 staying  50  miles  away  from  Narsapur,
 in  Rajahmundry.  They  are  not  stay-
 ing  in  Narsapur  even  though  they
 have  facilities  to  stay  there.  Even
 the  Ministers  from  Centre,  when  they
 come  to  see  the  progress,  get  down  at
 Rajahmundry  and  are  taken  from
 there  to  Narsapur.  Every  time  they
 have  to  spend  petrol  for  going  from
 Rajahmundry  to  Narsapur.  In  order
 to  save  petrol,  especially  in  these  hard
 days,  these  officers  should  be  askeg  to
 stay  at  Narsapur  where  I  can  arrange
 for  accommodation,  if  there  js  any
 difficulty.

 One  more  thing  about  diesel.  Of
 course,  it  is  not  entirely  in  your  hands.
 Mr.  Minister,  the  Finance  Department
 also  comes  in  the  picture.  Only  the
 price  of  diese]  has  come  down.  Last
 month,  for  two  or  three  days,  in  my
 home-town,  Eluru,  no  petrol  was
 available,  no  diesel  was  availahic;  al
 the  lorries  were  held  up.

 There  is  a  demand  from  the  dealers
 of  Petrol  and  other  Oils  for  increasing
 their  commission.  This  demand  has
 been  there  for  several]  years.  Even
 though  the  prices  of  all  the  things
 have  gone  up,  the  commission  of  deal-
 ers  has  not  been  increased.  Our
 request  is  that  the  demand  of  these
 small  dealers  may  be  considered
 sympathetically  and  their  commission
 may  be  increased.

 Mr.  Anandam,  Member,  Rajya
 Sabha,  has  brought  to  the  Minister’s
 notice  about  the  gol-mal  that  is  go-
 ing  on  in  his  ministry:  some  lakhs  of
 rupees  are  being  given  aS  compensa-
 tion  to  private  company  or  agency
 after  the  nationalisation  of  Caltex.
 The  company  which  was  dealing  with
 the  agency  of  L.P.G.  calgas  or  some-
 thing  like  that  have  changeq  their
 name;  they  wanted  to  take  the  several
 lakhs  of  rupeeg  cheating  the  Govern-
 ment.  Mr,  Anandam  has  written  a  et
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 ter  to  the  minister  in  this  regard..  I
 do  not  want  to  go  into  all  those  de-
 tails  though  I  have  them  with  me
 here.  Mr.  Anandam,  MP  of  Rajya
 Sabha  himself  an  auditor  who  knows
 the  trucks  of  accounts  has  written  to
 you  Government  want  to  give  com-
 pensation.  After  your  nationalisation
 policy  of  Caltex  has  been  declared,  in
 this  way  your  officers  are  colluding
 with  the  company  and  they  want  oo
 give  the  company  more  compensation
 which  they  are  not  entitled  to.

 About  fertilisers,  only  one  word  I
 want  to  say.  I  do  not  know  whether
 it  is  under  your  contro]  or  it  comes
 under  Agriculture  Ministry.  There  is
 a  stock  of  importeg  fertilisers  in  my
 district.  It  was  imported  5  years
 back—some  2000  tonnes.  It  is  there
 stored  in  one  rice  mill  godowns  and

 they  are  paying  a  rent  of  Rs.  6000.
 The  unit  involved  is  the  Rashtriya
 Chemicals  Ltd.  ang  I  think  it  is  under
 your  control.  They  have  demanded
 vacating  the  godowns  and  the  shifting
 of  the  fertilisers  to  other  places  where
 there  js  a  demand  for  them.  Out  of
 these  stocks,  not  even  200  tonnes  have
 been  sold  and  you  are  paying  a  rent
 of  Rs.  6000.  This  is  the  way  things
 are  going  on.  To  facilitate  the  work,
 they  have  constituted  3  or  4  limited
 companies  for  fertiliser  distribution.
 T  wanted  to  mention  only  these  3  or  4
 points.  Behind  your  back  same  thing
 is  going  on.  You  were  there  in  the
 Congress  and  I  am  also  there.  I
 warn  that  the  same  thing  may  not  be
 repeated.  Otherwise  you  will  not  be
 there,  and  I  will  not  be  here.  Please
 take  care  of  that  regarding  official
 manipulations.

 SHRI  A.  K,  ROY  (Dhanbad):  Our
 Minister,  Mr.  Bahuguna  has  many
 qualities  and  one.  of  hig  qualities  is  to
 exact  and  extract  praise  from  the
 Opposition.  I  am  sorry  I  cannot  join
 that  chorus

 Madam  Chairman,  this  Ministry  of
 many  qualities  is  dealing  with  many
 quantities.  One  is  fertiliser,  another
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 is  petroleum  and  the  third  is  drugs
 and  each  is  of  vital  importance  and
 having  some  respectable  assets,  Fer-
 tiliser  is  having  Rs.  49.7  crores,
 standing  fourth  in  the  assets  of  the
 public  sector.  Indian  Oil—Rs.  707
 crores  and  ONGC-—Rs.  526.7  crores  are
 standing  as  the  6th  and  7th.  Such  big
 institutions  are  there  and  some  of  my
 friends  have  said  it  is  an  empire.  It
 extends  and  involves  both  solid,  liquid
 and  gaseous  states.  It  deals  with  gas,
 it  deals  with  fertiliser  and  it  deals
 with  petroleum.

 I  would  like  to  propose  firstly  the
 name  of  the  Ministry  should  be
 changed.  Instead  of  Petroleum,  Che-
 micals  and  Fertilisers,  its  name  should
 be  Fertiliser,  Petroleum  ang  Chemi-
 cals.  Fertiliser  must’  be  the  central
 point  and  the  focal  point  of  the  entire
 Ministry  and  focal  point  of  sur  econo-
 my.  I  think  all  our  industria]  endea-
 vours,  al]  our  basic  industries  and
 everything—as  all  roads  lead  to
 Rome—they  should  also  all  lead  to
 fertiliser,

 One  thing.  We  have  got  a  Minister
 who  has  the  misfortune  of  being  mis-
 understood  as  a  progressive  Minister.
 His  performance  has  dispeleq  his
 illusion.  The  thing  is  that  both  in
 qualitative  terms  as  well  as  in  quan.
 titative  terms,  it  has  failed.  I  say  it
 is  just  a  record  of  dismal  failure.  The
 whole  direction  is  wrong.  Madam,
 Chairman,  you  will  find  that  elsewhere
 he  said  that  there  was  .8  lakh  tonnes
 increase  in  fertiliser  production  at
 some  place.  But,  what  I  find  is  that
 the  rate  of  increase  is  only  the  mini-
 mum.  In  the  recent  years,  for  exam~
 ple,  in  1975-76,  the  production.  of
 introgenous  fertiliser  was  5.35  lakhs
 tonnes;  in  1976-77,  it  was  9  laks
 tonnes;  in  1977-78  it  wag  2i  lakhs
 tonnes  but  in  1978.79  it  was  only  2.8
 lakhs  tonnes.  That  means  the  rate  of
 increase  has  only  decreased.  This  is
 one  of  the  dismal  failures.  It  is  much
 more  painful  to  us.  Those  who  were
 associated  with  the  Fertilizer  indus-
 try  think  that  thig  js’  an  industry
 where  India  can.  attain  self-sufficiency.
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 -It  is  in  this  industry  in  which  we  can
 produce  a  completely  sophisticated
 fertiliser  plant;  we  have  got  all  the
 raw  materials;  we  have  got  our  tech-
 nical  personnel;  we  have  also  got  out
 know-how;  and  we  have  got  our
 catalysts,  There  is  no  reason  why  in
 this  industry  we  should  lag  behind?
 Not  only  are  we  not  in  a  position  to
 export  all  our  technology  to  other
 countries  but  our  policy  also  has  been
 a  suicidal  one.  Our  rate  of  progress
 has  slowed  down;  our  rate  of  self-
 reliance  has  slowed  down.  We  are
 becoming  more  and  more  dependent
 on  others.  I  would  like  to  ask  the
 Minister  ag  to  what  was  the  reason
 for  this  and  what  was  the.  compulsion
 under  which  he  went  in  for  a  super-
 fertiliser  plant  to  foreign  collaborators.
 It  is  a  shame.  I  would  like  to  impress
 on  you  that  this  is  a  shame;  it  is  no
 confidence  in  the  work  our  engineers
 and  chemists  are  doing  in  the  P&D
 and  now  the  A.P.D.I.L.  Madam,  Chair-
 man,  one  or  two  points  and  I  have
 done,

 MR.  CHAIRMAN:  You  please  con-
 clude  Mr.  Roy.  You  asked  for  a  little
 more  time.  The  time  was  given.  I
 have  given  some  more  time.  Don’t
 misuse  it.

 SHRI  A.  K.  ROY:  I  am  not  misusing
 it.  What  did  he  do  with  the  Sindri?
 When  we  are  now  thinking  to  have  a
 coal-baseq  plant,  in  the  coalbelt  field,
 they  are  making  it  a  naphthabased
 plant  which  is  completely  in  opposite
 direction.  TI  would  like  to  know  ag  to
 what  he  will  do  with  the  Sindri  Ferti-
 liser  Plant  which  has  already  been
 built  up.

 You  will  be  surprised  to  know  that
 the  coke  even  plant,  this  Ministry,  is
 Going  to  sel}  to  the  B.C.C.L.  He  is  not
 only  running  an  empire  but  he  is
 actually  presiding  over  the  liquidation
 of  his  empire  also.

 MR,  CHAIRMAN:  Please  conclude
 ‘now.  —
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 SHRI  A.  K.  ROY:  ॥  would  like  to.
 suggest  to  the  Minister  that  the  coke
 oven  plant  is  a  good  one.  And  that
 plant  may  be  transformed  into  a  che-
 mical  plant.  In  that  way,  a  chemical
 complex  may  be  set  up.  That  coke
 oven  plant  will  not  be  good  for  nothing
 after  the  naphtha  plant  comes  into
 operation.

 MR.  CHAIRMAN:  Mr.  Roy,  now
 you  conclude.  I  have  called  the  next
 speaker,  Mr.  George.  You  speak  now.

 SHRI  A.  C.  GEORGE  (Mukunda-
 puram):  Madam,  I  wanted  to  be  con-
 siderate  to  my  other  colleague.  J  am
 extremely  glad  to  be  happy  to  note
 that  you  have  given  me  a  few  seconds
 —I  do  not  mention  a  few  minutes...

 MR.  CHAIRMAN:  Don't  waste  that
 time.  You  continue  your  speech  by
 taking  these  few  minutes.

 SHRI  A.  C.  GEORGE:  Madam,
 according  to  me,  this  ministry  is  one
 of  the  most  vital  economic  ministries
 in  the  country.  The  other  two  are
 the  Stee]  and  Industry.  During  the
 past  two  years,  the  Janata  Rule  has
 given  it  the  name  of  mismanagement
 and  is  under  closest  scrutiny  of  its
 integrity.

 The  Industries  Ministry  is  not  a
 solid  ministry,  it  is  a  gaseous  ministry
 because  of  talk  and  because  of  peo-
 ple’s  taking  their  breakfast,  lunch  and
 dinner  only.  There  is  also  a  feeling
 even  in  the  Prime  Minister’s  mind  that
 something  more  is  to  be  done  to  find
 out  whether  the  ministry  is  running
 well  or  not.  I  wag  putting  a  lot  of
 hopes  on  this  ministry  because  I  never
 had  pinned  my  hopes  on  the  other
 two  ministries,
 6.00  hrs.

 {  was  pinning  my  hopes  on
 the  Commerce  Ministry  and  the
 Petroleum,  Chemicals  and  fertili-
 sers  Ministry.  Two  years  ago  when
 the  Commerce  Ministry  was  handed
 over  we  had  not  anly  a  growth  rate
 of  27  per  cent  but  also  a  trade  surplus
 of  Rs,  Bi  crores.  During  the  lest  two
 years  it  has  come  to.a  situation  where
 not  only  exports  have  eome  down  but
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 also  we  are  going  to  have  an  adverse
 balance  of  trade  to  the  tune  of  Rs.
 1,000  crores.

 Now,  I  come  to  the  Ministry  of
 Petroleum,  Chemicals  and  fertilisers.
 Afterall  Shri  Bahuguna  is  a  Congress-
 man  and  naturally  he  will  have
 common  sense.  Over  the  past  two
 years  I  was  pinning  all  my  hopes  on
 that,  I  have  not  yet  lost  my  hopes.
 It  is  a  ministry  of  ‘Srishti,  Sthiti  and
 Sanhar’.  All  the  three  stages  are  in
 this  Ministry.  I  am  sorry  to  note  that
 in  spite  of  the  Rs,  5,l22  crores  foreign
 reserves  that  we  have,  there  is  a
 shortage  of  diesel,  kerosene  and  LPG.
 J  think  our  dynamic  Minister  will
 take  early  steps  to  see  that  at  least
 within  the  next  two  weeks  these  basic
 items  are  made  available  in  this
 country  especially  when  lakhg  and
 lakhs  of  our  people  are  working
 abroag  and  the  Finance,  Commerce  &
 Petroleum  and  Chemicals  ministries
 are  in  a  comfortable  position  of  hav-
 ing  foreign  exchange  reserves.  At
 least  that  foreign  exchange  which  our
 poor  people  are  earning  in  deserts
 should  be  useq  to  remove  the  short-
 ages  of  these  items.

 Now,  Madam  Chairman,  let  me
 come  to  fertilisers  ang  there  I  speak
 with  8  little  more  than  the  knowledge
 of  a  layman.  I  started  my  life  as  a
 worker  in  a  fertiliser  industry,  viz.,
 FACT  Ltd.  With  this  little  knowledge
 at  my  command  I  would  like  to  say
 that  it  ig  high  time  that  we  thought
 of  changing  the  feed-stock  for  the
 fertiliser  industry.  Let  us  remove
 the  misunderstanding,  apprehension
 and  doubts  about  the  coal-based  ferti-
 liser  projects.  Remagundam  might
 have  had  teething  troubles  but  ulti-
 mately  in  the  context  of  this  country
 it  is  the  coal  based  fertiliser  industry
 which  is  going  to  succeed,  There  are

 always  teething  troubles  whenever
 any  innovations  are  made  but  let
 there  be  no  lingering  doubts  as  to
 whether  we  will  succeed  or  not.  I
 am  sure  Ramaguniam,  Telcher  and
 Korba  will  ultimately  succeed  as  a
 ‘coal-beseq  industry  since  our  ceun-
 try’s  mein  raw-material  source  is  thet.

 VAISAKHA  3,  90  (SAKA)  Min.  of  Pet.  3470
 Cnem.  &  Fert,

 Also  since  now  we  are  having  good.
 prospects  of  having  gas  I  may  suggest
 that  the  feed  stock  must  be  based  on:
 gas.  a

 Now,  Madam  Chairman,  I  come  to
 the  fertilisers.  I  know  the  Minister
 is  very  intelligent  and  dynamic,  I
 will  only  suggest  that  he  must  have  a
 closer  scrutiny  in  respect  of  FACT”
 Ltd.  There  is  lot  cf  smoke-screen
 and  paper  curtain  there.  It  is  true  it
 is  one  of  the  oldest  fertiliser  industries:
 ag  it  started  in  943  but  as  I  have
 worked  there  myself  I  know  that  the
 machinery  there  is  more  than  30  years
 old.  During  the  past  six  to  seven
 years  we  have  been  clamouring  for
 product  diversification,  that  is,  capro-
 Jactum,  methanol,  ammonia  sulphate
 and  ammonia  phosphate.  I  would
 suggest  in  the  Udog  Mandal
 unit  the  Minister  and  the  officials:
 must  thing  of  changing  the:
 old  machinery,  otherwise  they
 will  not  be  able  to  make  profit.
 Recently  there  ig  lot  of  publicity  as  to
 this  unit  having  made  profit  or  there
 is  reduction  in  loss  but  I  may  repeat
 that  there  is  lot  of  smoke-screen  and
 paper  curtain.  It  is  only  because  of
 the  capita]  re-structuring  that  the
 industry  wag  able  to  show  a  reduc-
 tion  in  loss.  I  quite  appreciate  the:
 point,  Regarding  Udyogmandal,  we
 should  have  a  closer  Jook  at  it.  May
 I  ask  the  hon.  Minister  that  he  should
 have  this  closer  look  at  it?  What  is
 the  licensed  capacity  of  the  plant  and
 what  has  been  the  actual  production
 achieved?  We  have  to  see  as  to  what
 hag  been  the  position  last  year  and
 year  before  last  in  terms  of  the  licens-
 ed  capacity  and  what  is  its  present
 production.  As  you  know,  this  is  the:
 touchstone  to  judge  the  success  of  any
 plant.  The  Cochin  Division  cannot
 say  that  their  machinery  is  old.  They
 can’t  say  that  because  they  are  having
 mew  machinery.  I  may  say  that
 Phase  II  of  the  programme  of  this
 Cochin  Division  has  been  a  colossal
 failure.  The  plant  of  Udyogmandal
 and  of  the  Cochin  Division  have  been
 failures  in  this  reapect.  I  will  not  go
 into  the  details.  ‘This  is  not  the  time
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 for  that.  I.hope  that  the  hon.  Minis-
 -ter  will  take  thig  clue  and  that  he  will
 -have  a  deeper  look,  a  penetrating  look,
 ‘and  an  X-ray  look  into  these  aspects.

 I  request  him  to  have  this  close  look
 because  we  should  not  end  up  by  clos-
 ing  down  of  the  units.  This  is  my
 -Tequest.

 Now  I  come  to  the  consumer  indus-
 .tries  and  here,  may  I  request  the  hon.
 -Minister  to  think  of  commercial  ex-
 ploitation  of  all  the  gases  that  are
 available  in  this  country?  With  the
 present  change  in  policy,  even  forest
 firewood  jis  not  available  to  the  peo-
 ple.  Kerosene  is  not  available.  The
 middle-classes  go  more  and  more  for
 LPG,  but  there  are  many  constraints

 -in  this  respect.  There  are  many  diffi-
 culties  faced  by  the  consumer  in
 regard  to  the  bottling  and  in  the  dis-
 tribution  of  the  LPG.  There  are  many
 ‘cases  where  pilferages  have  taken
 place  down  the  line.  These  things
 ‘should  be  avoided.  Diesel,  Kerosene
 and  LPG  are  the  three  most  important

 ‘things  which  are  needed  by  the  con-
 sumers,  and  unless  immediate  steps
 are  taken  within  the  next  two  or

 “three  weeks,  I  am  afraid,  the  whole
 economy  will  collapse.  For  the  past

 ‘two  years  of  course  we  had  been  in  a
 comparatively  comfortable  situation

 ‘in  the  matter  of  petroleum,  chemicals
 cand  fertilizers,  but  now  we  are  facing
 enormous  problems.  We  must  under-

 ‘stand  that  many  industries  are  based
 on  fertilizers,  petroleum  and  chemicals.
 Diesel  ig  needed  for  agriculture.
 Petre]  is  needed  for  the  entire  econo-
 my,  to  keep  all  our  industries  going.

 “These  are  very  essential  things  for  the
 economy  of  any  country.  This  is  the

 “Ministry  which  controls  the  life-
 nerve  of  the  entire  economy  of  this
 country,  And  if  this  Ministry  fails,  it

 ‘will  be  most  unfortunate  for  the  whole
 country.  Already  ‘steel  prices  are

 -soaring  high.  The  Industry  Ministry
 “is  gustaining  only  ‘on  gas—I  mean,  the
 “speeches  of  the  Minister!  The  Com-

 “‘mer¢e  Ministry,  hag  ended  up  with  a
 “deficit  trade  balance  dbout  which  I
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 mentioned  already.  I  do.  hope  that
 the  Ministry  of  Petroleum,  Chemicals
 and  Fertilizers  will  thrive  ang  will
 survive  as  a  healthy  Ministry.

 Once  again,  I  wish  to  draw  the  hon.
 Minister’;  attention  for  having  a
 thorovgh  probe  into  the  problems  of
 FACT,  into  their  problems  of  diversi-
 fication  and  modernisation,  especially
 the  caprolactum  ang  methanol  plants.
 The  cld  units  of  FACT  have  to  be
 scrapped  and  diversified  for  produc-
 tion  uf  caprolactum  and  methanol.
 With  these  words  I  conclude  my
 spesch.  Thank  you.

 THE  MINISTER  OF  PETROLEUM,
 CHEMICALS  AND  FERTILIZERS
 (SHRI  H.  N.  BAHUGUNA):  I  am
 indeed  beholden  to  the  hon.  Members
 of  the  House  for  having  participated
 in  thi,  particular  Debate  which  relates
 to  the  Deands  for  Grants  of  my  Min-
 istry,  and  for  having  given  their  wise
 counsel  on  different  counts.

 I  appreciate  the  anxiety  of  the
 House  in  relation  to  the  implementa-
 tion  of  the  Drug  policy  of  the  Govern-
 ment.  '  also  appreciate  the  anxiety
 of  the  House  with  regard  to  the  need
 for  self-reliance  in  the  field  of  Drugs,
 Petroieum,  Fertilizers  ang  Chemicals.
 I  also  apprec'ate  the  anxiety  of  the
 House  to  justify  the  apprehensions
 whether  the  Government  and  the
 Corporations  under  it  are  not  work-
 ing  in  full  command  of  the  situation.
 But  I  must  at  the  outset  make  cer-
 tain  preliminary  observations  be-
 fore  I  come  to  the  points  raised  or
 talked  out  about  ‘the  Department
 which  I  have  the  privilege  to  head
 here,  At  the  outset,  I  must  pay  tri-
 pute  to  a  large  number  of  working
 force  both  in  the  Oil  and  Natural
 Gas  Commission  in  the  Oil  industry
 in  the  Fertiliser  Industry  and  those
 in  public  and  cooperative  sector,  our
 scientists  and  technocrates  who  have
 contributed  to  whatever  good  while
 they  have  been  in  the  Ministry  and
 I  admit  if  there  have  been  some  sli-
 ppages,  “the  reason  therefor  will
 have  te.  be  found  primarily  else-
 where,  I  must  algo  congratulate
 both  ‘the  management  and.  the
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 workers  for  the  excellent  labour  re-
 lations  which  they  have,  except  for

 -a  very  unfortunate  strike  in  one  unit
 at  the  IDPL.  I  must  also  try  to  take
 the  House  into  confidence  and  8४५
 thai  this  Ministry  has  a  certain  name
 which  is  often  times  misleading.
 When  we  say  this  is  the  Ministry  of
 Petroleum,  it  appears  to  everyone
 of  the  Hon'ble  Members  of  Parlia-
 ment  as  well  as  the  people  at  large
 that  it  is  perhaps  not  only  for  =  ex-
 pluration,  exploitation  and  refining
 of  crude  oil  and  petroleum  products
 but  the  whole  marketing,  that  A
 tu  Z,  of  every  petroleum  product  is
 in  the  hands  of  this  Ministry.  Now,

 this  is  far  from  truth,  be  it  the  dis-
 tribution  of  fertilisers  or  be  it  the
 distribution  of  petroleum  products,
 be  it  the  question  of  looking  to  the
 quality  control  of  medicines.  it  is
 more  8  business  of  many  depart-
 ments  of  Government  of  India  85
 well  as  the  State  Governments,

 Now,  I  must  pay  a  tribute  and  ap-
 apremete  the  arrangements  made  by
 the  Government  of  Kerala  with  re-
 gard  to  the  distribution  system  of
 kerosene  oil.  Now,  kerosene  oil  is
 sumething  which  is  entirely  within
 the  competence  of  the  State  Gov-
 ernments  to  distribute  to  the  people.
 We  have  depots,  we  hava  =  certain

 vhole-sale  distribution  centres  which
 we  have  appointed.  But  the
 entire  retail  distribution  of  kerosene
 oi  is  done  by  the  State  Covern-
 ments.  They  appoint  the  retailers,
 they  oversee  its  functioning  and  it
 is  also  correct  because  in  a  country
 of  our  size,  it  cannot  be  possible
 for  a  man  sitting  in  the  Capital
 without  any  field  organisation—this
 Ministry  has  just  no  field  organisa-
 tion—to  be  able  to  control  its  dis-
 tribution  unless  the  State  Govern-
 ments  play  their  part.  Now,  we  have
 shortages  and  I  will  come  to  that
 later  on.  But  the  Kerala  Govern-
 ment‘s  distribution  system  has  with-
 stood  the  pressures  and  the  difficulties,
 the  Jike  of  which  it  has  not  been
 Possible  to  do  elsewhere.  §  Hon'ble
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 Members  had  been  asking  for  ade-
 quate  quantities  of  products  being.
 supplied  to  the  States.  Generally  the:
 impression  is  that  the  supply.  has
 not  been  made  properly  or  it  has
 been  made  less  than  what  was  sup-
 plicd  lust  year.  In  spite  of  the

 bas.c  difficulties  of  availability  of  crude
 and  other  petroleum  products  due
 to  international  situation,  factors.
 beyond  control  ०  this  Ministry,
 happenings  in  Iran,  decision  of  the
 OPEC  countries  to  sell  oil  in  a  parti-
 cular  manner,  decision  of  the  OPEC
 countries  to  reduce  their  production,
 reducing  thereby  the  total  avail-
 ability  in  the  market,  we  have  yet
 been  able  to  manage  to  give  to
 various  states  quantities  of  products,
 both  high  speed  diesel  and  kerosene
 oil  higher  than  the  last  year.  If  I
 may  say  so,  it  will  take  me  hours
 to  read  the  whole  list,  but  as  the
 hon.  Member  from  West  Bengal
 Shri  Halder  has  raised  the  point:
 as  also  the  hon.  Member
 from  Karnataka,  Shri  Poojary  and

 some  other  hon:  members,  I  will  read
 figures  pertaining  to  a  few  states  to.
 prove  how  it  has  been  our  endea-
 vour  to  help  the  State  Governments
 to  overcome  their  current  difficul-
 ties.  I  would  take  West  Bengal  fist.
 I  weuld  leave  the  question  cf  motor
 spirit;  ‘that  was  of  course.  given
 much  more  than  the  last  year.  I
 come  to  high  sveed  diesel.  West
 Pengal  got  in  the  year  1977-78.
 3,87,028  metric  tonnes;  in  1978-79, .
 they  have  already  received  436,671
 metric  tonnes.  This  is  in  spite  of  the
 shortage  that  we  have  been  facing.
 Put  if  high  speed  diesel  is  called
 upon  in  this  country  to  take  the
 load  crf  coal,  to  take  the  load  of:
 failure  of  the  State  Electricity
 Boards  to  generate  power.  I  am
 afraid,  |  am  being  asked  to  perform
 the  impossible.  And,  I  cannot
 promise,  because  promising  that  will
 mean  promising  the  impossible.

 The  percentage  variation  in  short:
 supply  of  products  with  us  is  4.7
 per  cent  higer  than  the  fast  year,
 but  we  have  seen  to  it  that  the.
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 ‘West  Bengal  State  does  not  suffer
 because  of  the  flood,  because  of  the
 special  situation,  not  because  it  is  a

 .friendly  or  unfriendly  Government
 ‘to  the  Centre.  I  am  very  sorry  to
 say  thet  the  hon.  Member  from
 Karnataka,  Shri  Poojary  talked  of
 friendly  or  unfriendly  Government.

 ‘May  I  tell  him  that  this  is  far  from
 my  consideration  or  the  considera-
 tion  of  the  Janata  Government?  He
 would  be  happy  to  learn  that  with
 all  this  friendship  0  thirty  years
 ‘between  the  Centre  and  the  Karna-
 taka  State,  where  the  Governments
 were  of  the  same  Party,  a  Party  to

 ‘which  once  J  had  also  the  houour  to
 belong,  Bangalore  did  not  have  a
 product  depot  and  I  decided  to  give
 40  Bangalore  one  product  depot
 vhich  is  going  to  be  opened  in  the
 last  week  of  this  month.

 MR.  CHAIRMAN:  He  confined
 himself  to  Mangalore  you  are  talk-
 irg  of  Bangalore.

 SHRI  H.  N.  BAHUGUNA:  It
 ‘there  was  no  depot  in  the  capital  of
 the  State,  what  would  be  the  situa-

 ‘tion  in  the  other  areas?

 SNRI  KRISHAN  KANT:  He  _  is
 interested  in  M,  not  B.

 SHRI  H.  N.  BAHUGUNA:  I  am
 also  deeply  interested  in  M’s,  not
 ‘B’s  though  my  name  starts  with  B.

 I  am  interested  in  Muslims.  minori-
 ties.  I  am  not  interested  in  Brahmins.

 ‘That  yoint  is  very  clear.

 MR.  CHAIRMAN:  M  stands  for
 ‘madams  iso.

 ‘SHRT  मर,  N.  BAHUGUNA:  Madam
 Iam  deeply  interested  and  con-
 cerned  about  you  always.

 MR.  CHAIRMAN:  Thank  you.
 SHRI  HL  N.  BAHUGUNA:  In  so

 far  as  my  state  of  Uttar  Pradesh  is
 ‘concerned,  the  allotment  has  been
 7.8  per  cent  higher  than  the  last  year.
 Iam  not  trying  to  say  that  I  have
 not  been  partia]  but  I  want  only  to
 say  that  India  coannot  run  ‘with  this
 ‘t¥pe  of  chauvinistic  approach.  Fet-
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 troleum  and  petroleum  products
 have  got  to  be  moved  to  different
 areas,  It  is  not  a  question  of  one
 area  or  the  other;  this  is  ४  natural
 product  an  essential  product,  energy
 which  has  to  be  given  to  the  right
 people  in  the  right  manner  and
 right  time.  We  have  tried  to
 follow  that  example,  I  have  not
 trie@  to  follow  any  other  example.
 I  am  alse  willing  to  quote  figures  to
 prove  that  in  the  matter  of  product-
 wise  total  we  try  to  maintian  things
 at  iast  years  level--and  more,  but  I
 want  to  g.ve  a  very-—if  I  may  say  so
 prayerful  warning.  This  country,  I
 repeat  this  country  has  to  learn  to
 live  within  its  resources  Hon.  Member
 Shri  Poojary  was  good  cnough  to  say:
 ‘with  so  much  of  foreign  exchanga,
 why  dv  you  bother  about  buving

 more?”  Hon.  Member  Shri  Damani
 was  good  enough  to  say  that  our  bill
 was  already  nearing  50  ver  cent.  It
 is  not  50  per  cent  yet.  Nevertheless
 has  was  warning  me  about  the  size  of
 our  imports—which  we  have  done.

 Now,  we  have  been  helped  by
 our  Arab  friends,  to  keep  things  going.
 There  is  a  great  deal  of  argument
 about  OF  EC  prices.  I  know  we  have
 been  hit  hard  but  I  must  teil  you
 that  we  must  put  ourselves  in  the
 place  cf  those  people  and  then  find
 out  how  it  goes  with  them..  Oil-pro-
 ducing  countries  are  selling  crude,
 with  dolar  as  the  only  currency.
 They  do  not  have  any  other  curren-
 cy.  In  1973-74  hon.  Borooah  was  per-
 haps  the  Minister  of  oil  it  was  then
 that  the  first  price  hike  came  And
 I  am  a  lazy  man—JI  have  not  reacted  to
 that  hike  till  to-day.  Mr.  Borooah
 was  a  very,  very  quick-footed  per
 son.  And  he  made  a  cuick  reflection
 of  the  hike  in  the  petroleum  pro-
 duct  prices.  I  am  sorry  I  must  apolo-
 gize  to  him  for  my  laziness  and
 apologize  to  the  House  also,  for  my
 laziness.  I  propose  to  do  _  it  soon.
 But  the  dollar  has  lost  its  value.
 Some  friends  told  me  in  Iraq  when  I
 went  there,  in  Abu  Dhabi  when  I  went
 there  and  in  Libya  when  I  was
 there,  that  the  purchasing  power  of
 the  dollar  was  sliding  down.  And
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 what  they  really  found  was  that  their
 iirperts  from  the  developing  countries
 were  costing  them  very  _  high.
 These  people  live  mostly  on  oil.

 Their  economy  is  totaly  linked  to  oil.
 Has  the  world  treated  these  people
 well?  Has  the  world  been  careful  about
 them?  Have  the  troubles  of  these
 people  been  solved?  Has  anybody  bo-
 therea  about  these  people  having
 sothing  else  but  oil?  Did  anybody
 raise  his  voice  about  these  people?
 India  did?  Mahatma  Gandhi  raised
 his  voice,  Jawaharlal  Nehru  raised
 his  voire.  This  nation  rarsec  its
 voice  whenever  the  Arab  cause  wes
 suffering.  We  continue  to  raise  our
 voice  even  to-day;  but  the  point  is
 that  it  is  not  a  question  of  the  in-
 finite  capacity  of  India  to  purchase
 any  amount  of  crude  and  oil  or  else,
 crder  avout  nations  to  keep  their
 pries  ato  ७  articular  level,  This  ¢s
 just  not  possible  and  India  must
 learn  to  understand  the  impuiications
 of  this  particular  situation.  There-
 fore  we  cannot  import  any  amount.

 I  am  grateful  to  those  Arab  coun-
 tries  especially  to  Iraq,  Abu  Thabi
 and  Libya  who  have  helped  us  in  a
 big  way  in  tiding  over  this  crisis.
 It  ys  not  only  a  question  of  money
 to-day.  You  cannot  get  cil  for
 money.  European  countries  have  cut
 down  their  production  of  fuel.  They
 Lave  no  options.  I  canot  order  Arab
 countries  also  to  keep  their  rate  of
 Production  at  a  level  at  which  they  can
 Zo  on  meeting  the  world  require-
 ments.  They  say:  “we  will  live  long
 with  our  oil.  Therefore,  we  must
 produce  less.”  Al]  these  things  are
 there,  and  yet  we  have  been  able
 to  manage  things  so  far.  But  I  must
 tell  you,  and  I  have  told  a  meeting
 of  the  Secretaries  of  Civil  Supplies
 and  a  letter  to  the  Chief  Ministers
 has  gone  from  me,  and  also  from
 the  rime  Minister—that  the  situa-
 tion  is  not  an  easy  one.  Therefore,
 certain  things  have  to  be  done  by
 the  gtate  Governments:  One:  they
 have  get  to  introduce  some  sort  of
 Supervision,  if  they  would  like  to
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 call  it  informal  rationing  they  are
 welcome  to  cal]  it.  If  they  want  to
 call  it  general  supervision,  they  «are
 welcome  to  call  it  so.  It  is  for
 for  them  to  fix  priorities.  Today,
 what  is  happing  is  this:  ig  a  rail-
 way  wagen  is  not  avaiiable,  a  trans-
 port  vehicle  is  available.  Therefore,
 if  you  don’t  have  a  railway  wagon,
 please  use  a_  transport  vehicle.
 How  30  you  do  it?  Some  people
 were  telling  me  and  here  also  some
 hon.  Members  say  that  if  the  kero.
 sene  is  not  there,  if  the  cval  is  not
 there,  why  can  there  nut  be  LPG?
 My  reply  is  that  it  reminds  me  of  the
 famous  French  story  when  the  Em-
 press  said:  “If  the  people  do  not
 have  bread  and  they  are  marching
 in  the  streets,  why  cun  they  not  eat
 cakes?”  The  coal  which  is  abundant
 in  this  country  is  not  available.  we
 are  asking  for  a  scarce  commodity
 whch  is  just  not  available.

 Therefore,  every  state  will  have
 to  learn  to  live  at  the  Jast  year’s
 level,  The  most  I  can  do  is  to  give  5
 per  cent  More  than  last  year.  J  can-
 not  give  more  HSD.  I  do  not  dis.
 tribute  it.  Let  the  State  Govern-
 ments  choose  to  whom  they  should
 give  first;  whether  they  want  to  give
 it  to  the  agriculturisis;  let  them  fix
 tve  priority  whether  they  want  to
 give  to  a  particular  section  of  the
 people  or  a  particular  sector  of  in.
 dustry.  But  it  is  for  the  State  Gov-
 ernments  to  decide  and  we  have
 communicated  to  them  in  writing
 about  it.  Similarly,  so  far  as  kero-
 sene  Oil  is  concerned  it  appears  as
 if  I  am  the  man  incharge  of  kero.
 sene  oil.  I  must  tell  the  Chief  Minis-
 ters  of  the  States  that  they  must  take
 the  responsibility  to  govern—while
 they  are  ruling  their  States—to  dis.
 tribute  this  product.  Centre  cannot
 do  anything  except  to.  provide  the
 bulk  kerosene.  The  distribution  has
 to  be  done  by  them.  Let  them  decide
 whether  they  want  to  go  right  into
 the  rural  areas  and  refuse  it  to  the
 urban  people  or  they  want  to  give
 it  partly  to  the  urban  pevple  and
 partly  to  the  rural  people.  ft  is  not
 my  business,  just  not  my  busiriess,
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 I  will  go  along  with  them.  I  even
 told  the  State  Governments  when
 they  asked  me  about  this.  The  Kar-
 nataka  Chief  Minister  asked  me  the
 other  day  about  it.  So,  did  the  West
 Bengal  Government  and  some  others.
 They  asked  me:  “Supposing  we
 take  over  all  the  retail  things,”  I
 said,  “very  well,  please  do  what  you
 want,  I  am  not  coming  in  your  wey.”
 I  will  not  come  in  the  way  of  the
 State  Governments  as  tc  how  they
 are  going  to  manage  the  situation;  it
 is  for  them  to  manaze  it;  and  I  hupe
 they  will  manage  it.

 After  having  made  these  general
 observations,  I  should  like  to  say  that
 lot  of  points  were  raised  ‘by  hion.
 Members,  There  is  another  unfor-
 tunate  controversy,  basic  controver-
 sy.  Therefore,  |  should  like  to  telk
 of  that  first  before  I  go  and  talk  of
 something  what  we  have  done.  The
 hon.  Member  Prof,  Mavalankar  and
 another  hon.  Member  Mr,  Jafri  from
 Gujarat  were  kind  enough,  were
 80093  enough  to  refer  to  the  contro-
 versy  that  is  a  rising  in  the  minds  of
 the  people  of  Gujarat.

 MR.  CHAIRMAN:  You  are  interes-
 ted  in  the  minority,

 SHRI  H.  N.  BAHUGUNA,  Thank
 you.  I  must  make  one  humble  sub-
 mission.  It  is  my  misfortune  that
 Gujarat  should  misunderstand  me.
 They  are  trying  to  see  in  me  more
 power.  than  I  possess,  The  first  thing
 that  I  should  like  to  tell  them  is  that
 this  gas  is  a  scarce  natural  resource
 and  the  Minister  by  himself  has  just
 no  power  to  decide  on  what  is  going
 to  be  done  about  the  gas.  Whatever
 happens  to  this  natural  gas  or  the
 associated  gas,  free  gas  or  the  asso-
 ciated  gas,  will  be  decided  by  the
 Cabinet  as  a  whole.  Therefore,  Guj-
 arat  needs  have  no  apprehension
 about  it.  I  cannot  take  the  whole
 Cabinet  for  a  garden  ride.  I  cannot,
 They  must  appreciate  that  the  Cabinet
 is  composed  of  people  who  know
 their  business  and  I  am  more  than
 gure  that  they  will  not  be  unfair  and

 unjust,
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 The  second  point  which  I  should
 like  to  submit  in  this  connection  is
 that  I  am  lucky  to  announce  that  our
 availability  of  gas  has  increased  very
 much.  during  the  last  one  year.  What
 we  thought  of  the  based  in  field  to
 have  gas  was  at  the  rate  of  0  mil-
 lion  cubic  metres  of  gas  a  day.  I  am

 happy  to  say  that,  as  the  recent
 structure  has  indicated  there  is  ano.
 ther  VW  million  cubic  metres  of  gas
 which  makes  the  total  availability  of
 free  gas  to  27  million  cubic  metres
 a  day.  Therefore,  there  is  enough
 gas.  There  was  an  apprehension  in

 the  minds  of  some  hon.  Members
 this  side  and  on  that  side  and  also

 in  the  mind  of  Prof,  Mavalankar,
 who  I  must  say,  is  a  very  knowled-
 geable  Member  of  this  House,  who  is

 an  asset  in  every  discussion,  to  him,
 I  should  like  to  say  only  tnis  much.
 To  him,  I  should  lik:  to  say,  that  he

 may  permit  me  to  correct  him  only  on
 a  minor  point.  ‘Fhere  are  two  cypes
 of  gases  available  in  the  Bomhay
 High  areas.  Bassein  gas  is  all  natu-
 ral  gas,  non-associated,  free  as,  that
 means  that  the  gas  is  neither  burn-

 ing  nor  flaring;  nothing  is  happening
 about  that  gas;  it  is  in  the  womb  of

 earth  and  we  can  take  that  in  the

 manner  and  in  the  degree  we  like;
 that  is  in  our  hands,  that  means  if

 we  want  to  take  out  27  million  cubic
 metres  a  day  we  can  do,  if  we  want

 to  take  only  20  million  cubic  metres

 we  can  do  so.  But  so  far  as  associated
 888  is  concerned,  suppose  you  take  a

 barrel  of  oil  out  the  associated  gas
 also  must  and  shouid  come  out.  What
 has  been  brought  from  Bombay  High
 to  Bombay  is  associated  gas,  not  free

 gas;  either  it  is  brought  or  flared  cn

 the  Highseas  We  have  therefore

 decided  to  bring  it.  {f  must  eoncede

 that  if  in  1974,  when  we  were  blessed
 with  this  find,  we  had  started  cer-

 tain  things  like  the  gas  plant  at  the

 shore,  petro-chemical  plant  at  the

 shore  or  the  fertilizer  plant  at  the

 shore,  based  on  that  gas  so  that  every

 part  of  that  gas  was  used,  it  would

 have  been  a  welcome  thing.  Some

 hon,  Members  suggested  that  this  898

 should  be  given  as  LPG,  I  am  sorry

 that  LPG  ig  only  a  small  part  of:  thet
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 big  gas;  that  big  gas  has  many  com-
 .ponents  the  major  component  is  me-
 thane  which  has  got  to  be  converted
 into  fertilizers.  The  second  major
 component  consists  of  other  heavy
 chemicals  which  are  to  b2  used  as
 petro-chemicals.  The  smallest  com-
 ponent  is  LPG.  The  whole  Bombay
 High  gas  from  those  oil  fields  will
 give  us  1,76,000  tonnes  of  LPG  per
 annum,

 SHRI  A.  C.  GEORGE:  A  good  che-
 mistry  class.

 SHRI  H.  N.  BAHUGUNA:  I  am
 helpless;  a  layman  is  running  a  very
 technical  ministry  aq  in  the  hands
 of  the  hon,  Members  I  am  trying  to
 sell  my  thing  in  the  belief  that  it  will
 be  accepted.

 SHRI  A.  C.  GEORGE:  Weare
 glad  that  at  least  your  ministry  ig
 not  like  the  industries  ministry,  ful}
 of  gas.

 SHRI  H.  N,  BAHUGUNA  This
 ministry  has  plenty  of  gas  I  can
 assure  you;  only  some  part  is  free
 and  the  other  is  associated.

 Therefore,  I  wag  saying  that  Guja-
 rat  need  not  fear  about  wastage  of
 gas.  The  hon.  Members,  Shri  Balbir
 Singh  referred  to  a  matter  last  year
 and  also  in  this  year’s  discussion,  and
 Shri  Mavalankar  glso;  and  asked  what
 We  are  doing  with  Bombay  High
 associated  gag  which  we  are  bringing
 to  the  shore.  Firstly  the  total  gas
 from  Bombay  High  is  not  coming  out
 because  we  are  not  working  all  the

 Bombuy  High  oil  fiekds.  It  ig  only
 95,000  barrels  ६  day,  because  our
 platforms  are  not  there.  Some  of  our
 friends—I  will  not  name  them—from
 a  friendly  country  whose  leaders
 were  in  India  sometime  back  told
 me;  we  are  told  that  you  are  con-
 serving  your  oil  and  you  want  oil
 from  our  fields;  you  are  g  very  wise
 man.  The  fact  ig  we  are  straining
 ourselves.  I  am  committing  q  very
 foolish  thing;  I  should  admit  it  to
 the  House.  I  am  straining  all  my
 resources  to  the  maximum  only  be-
 Cause  I  know  that  oil  is  just  not  avail-
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 able  around  the  world  and  unless  we
 do  that  with  all  our  effort  we  may
 perhaps  fing  difficulty;  therefore,  we
 are  doing  it,  But  the  availability  of
 equipment  which  can  take  out  oib
 from  Bombay  High  is  such  that  we
 cannot  take  out  more  than  95,000  bar-
 rels  a  day.  Therefore,  the  gas  that  is
 coming  out  is  not  that  full  4  million
 cubic  metreg  which  would  be  there
 when  we  take  out  twelve  million  ton-
 nes  of  oil  per  annum.  That  ig  at  that
 level.  It  will  come  in  98I-82.
 Therefore,  even  the  Bombay  High  Gas
 is  not  coming  out  fubly.  It  is  coming
 out  partly.  Very  small  amount  is
 coming  out  and  we  arg  using  it.  But
 is  it  not  true  that  the  Government  of
 India  hag  given  to  Gujarat  itself  a
 large  amount  of  gas  to  flare  even
 to-day?  With  Tatas  it  is  a  tempo-
 rary  arrangement.  I  said  it  earlier.
 I  am  repeating  it  again.  With  Tatas
 the  arrangement  is  only  till  such
 date  a,  I  can  make  use  of  that  gag  for
 purposes  of  conversion  itato  goods.
 That  is,  because  my  end  usérg  are
 not  ready,  therefore,  I  am  falling
 back  on  Tatas,  to  let  him  have  a  lit-
 tle  bit  of  this  gag  instead  of  coal,
 and  charging  him  that  coal  price.  TI
 am  not  charging  him  any  other  price
 and  the  arrangement  i,  that  we  will
 8५९  you  gag  only  when  there  is  a
 shut  down  in  our  plant  and  when
 fertilizer  plant  will  start  taking  al}
 the  gas,  Tatas  will  just  come  to  g  halt.
 It  might  be  in  another  few  months
 time.

 Trombay  complex  will  start  taking
 ga,  for  producing  fertilizer  but  much
 more  thay,  that  we  are  putting  the
 gag  fraction-a-tion  plant  there  also
 and  we  will  have  L.P.G.  We  will  be
 having  heavy  chemicals.  Methanol
 will  go.  Currently,  we  are  using
 whole  gugar  cane,  putting  that  in  the
 cup  to  sweeten  the  cup.  I  want  to  have
 molasses,  sugar  bagasse  to  produce
 papers,  alcohol  and  sugar  for  sweeten-
 ing  purposes.  That  will  happen  when
 gag  fraction-a-tion  plant  will  come
 in  1980-81,  We  are  doing  it.  There
 was  a  talk  of  self-reliance,  I,  all
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 -humbleness  [  may  gay  that  this  Mi-
 nistry  has  done  its  best  to  have  more
 self  reliance  than  thought  of.  Gas
 fraction-a-tion  plant  was  proposed  to
 be  given  to  some  multi-nationals.  I
 decided  i,  the  Ministry  to  give  it  tc
 Engineer's  India  Limited.  But  they
 too  want  to  have  a  back  up  from
 outside.  They  cannot’  do  00  per  cent.
 by  themselves.  They  will  have  to
 learn  in  the  process  more  and  we  will
 try  to  do  like  that,

 When  it  comes  to  Gujarat’s  turn,
 why  do  we  not  say  1979,  1980-817  I
 had  a  long  discussion  with  the  Hon.
 Chief  Minister  of  Gujarat  in  the  pre-
 sence  of  the  Prime  Minister  just  re-
 cently  and  we  have  cleared  every
 point  with  him.  I  had  assured  him
 that  I  cannot  say  anything  because
 the  Parliament  ig  in  session.  But  I
 will  make  my  ,uggestions  before  the
 Parliament.  We  are  at  a  stage  when
 we  can  quite  say  certain  things  only
 -—first  to  lay  these  pipeline  right  now
 and  open  that  gag,  field  for  a  small
 amoupt  of  gas  for  which  there  are
 useg  right  now  in  Gujarat,  we  will  be
 doing  injustice,  for  the  investment
 wilh  be  of  a  very  high  order,  as  the
 pipe  will  have  to  be  such  that  it  will
 bring  27  million  cu.  metre  of  fag  a
 day  to  this  side.  If  I  put  that  type
 of  pipeline,  it  wilt  cost  a  lot.  If  I
 put.  i.  a  huge  amount  and  it  remains
 idle  for  four  years,  what  do  I  do
 about  it?

 You  have  talked  about  certain
 things  where  you  are  ready  to  make
 use  of  it.  We  are  already  giving  gas.
 Are  we  not  giving  gag  for  Baroda
 town  for  use.  the  only  town  in  the
 country  which  ig  getting  it?

 Soma2orie  has  said  you  are  going  to
 give  १0  Bombay.  Maharashtra  Gov-
 ernment  is  asking  for  it.  We  have
 not  decided.  But  that  may  be  L.P.G.
 That  may  not  be  Gas  even,  that

 may  not  be  whole  L.P.G.  because  the
 who'e  nation  hag  a  share  in  it  and

 30  as  Bombay.
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 My  point  is,  we  are  proposing  to
 put  up  two  fertiliser  plants  right  now
 in  Gujarat.  That  was  the  earlier
 thinking.  I  have  told  my  Depart-
 ment,  in  view  of  this  new  gas  find,
 let  ug  have  one  more  plant  there.  We
 have  done  so  in  consultation  with
 the  Railway,  because  that  is  the  last
 straw  oy,  the  camels  back.  Raibways
 say  that  even  for  the  Third  Plant,  we
 will  have  to  give  them  between  Rs.  25
 to  40  crores  to  strengthen  their  lines
 to  move  the  fertilizer  to  North  West
 Area.  Gujarat  will  not  be  able  to
 consume  it.  Whatever  Gujarat  pro-
 duces  goeg  to  the  North  West.  There-
 fore,  these  fertilizer  plants—two  ear-
 lier  and  one  more,  in  view  of  the
 large  gas  find,  we  have  said  we  will
 give  Gujarat  three  plants,  strengthen
 the  railway  line  ang  bring  the  ferti-
 liser  plant.  but  also  lay  out  pipe  line
 from  Gujarat  after  it  has  reached
 Gujarat  and  Gujarat  requirements
 are  met.  This  we  are  thinking,  loud
 thinking,  no  decision  has  ye,  been
 taken.  But  the  Ministry  currently  is
 doing  exercise  on  what  the  hon.
 Laxminarayan  Pandeya  and  some
 other  members  said  from  Madhya
 Pradesh  and  some  hon.  members  from
 Rajasthan,  that  if  there  i,  surplus  gas
 which  we  can  bring,  whether  we
 cay  bring  it  to  other  areas  at  a  cost,
 which  will  not  be  prohibitive,  which
 will  be  economic?  Gas  and  oil  are
 natural  resources  belonging  to  ‘the
 nation.  The  nation  cannot  make  an
 investment  in  them  which  will  not  be

 capable  of  giving  a  correct  return
 and  which  will  not  be  economically
 viable.  Therefore,  it  js  not  2  question
 of  pleasing  every  State,  ag  if  giving
 something  to  everybody.  My  hon.
 friend,  Shri  Poojary  was  very  angry
 and  said,  why  should  Karnataka  not
 have  something?  I  am  trying  my
 best  to  find  oil  and  gas  hy  the  side
 of  Karnataka  ghore.  If  4  get  jt,  cer-

 tainly  Karnataka  will  have  it.  But  if
 it  does  not  have  it,  I  cannot  ask  for
 Bas  in  UP,  etc.  Certainly  we  are  £0-
 ing  into  the  whole  basins.  I  can  tell

 you  what  basins  we  are.  going  into.

 Gujarat  need  not  have  any  fear.  As.
 far  ag  I  am  concerned,  I  am  for  a
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 petro-chemical  complex  in  Gujarat.
 I  am  for  a  petro-chemical  complex  in
 Maharashtra.  I  am  for  a  petrc-che-
 mical  complex  in  South  India  at  the
 appropriate  place.  I  am  for  one  in
 Barauni.  I  am  for  a  petro-chemical
 complex  somewhere  based  on  the
 Mathura  naphtha  when  it  comes.
 (Interruption).  Bengal  has  already

 got  a  petro-chemical  complex,  the
 day  Janata  Government  came  into
 being—Bengal  was  trying  for  0
 years

 AN  HON.  MEMBER:
 position  now?

 SHRI  प्र.  N.  BAHUGUNA:  Ask
 your  Government  what  is  the  position,
 They  have  to  finalise  it.  How  do  I
 know  about  it?  I  have  given  the
 licence  and  promised  them  every
 support.  Haldia  has  one.  Bongai-
 #aon  has  already  one.  Certainly  it  is
 a  loag  way—there  js  a  grour  on  that
 consisting  of  Planning  Commission,
 Ministry  of  Agriculture.  etc.  The
 Agricultural  Ministry  gets  very  very
 upset  when  we  talk  of  a  petro-chemi-
 cal  complex.  They  feel  as  if  cotton
 will  be  replaced.  This  country  has
 plenty  Of  capacity.  What  ig  after  all
 our  coasumption  of  cloth?  If  the
 duties  were  removed.  man-moce  fibre
 would  be  cheaper  than  the  cotton
 cloth.  If  the  turnover  is  more  and
 if  the  excise  duty  is  reduced  to  25
 Per  cent,  the  poor  man  would  be  able
 fo  wear  more  of  cloth  rude  trom
 Man-made  fibre.  Anyway,  I  will
 try  to  sell  it  ang  I  will  require  al}
 the  support  of  thi,  House  io  persuade
 the  Planning  Commissioa  and  every-
 body  else  to  do  it.  But  I  want  to  put
 Up  an  economic  plant,  not  a  small
 Plant,  of  250,000  Ethylene  capacity.
 Certainly  I  woulg  ask  Gujarat  Gov-
 frnment's  prefereace,  whether  they
 Would  like  to  go  the  Bengal  way  or
 they  would  let  ug  do  it.  The  option ’s  more  with  them  than  with  me.

 8  is  my  loud  thinking.  Nobody
 Should  tell  me  later  that  the  Govern-
 ment  Was  committed  to  this.  I  am
 “aying,  this  is  my  loud  thinking
 ‘as  ig  how  I  am  trying  ta  sell  the ९३  to  the  Government  as  a  whole.  I

 What  js  the
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 hope  this  Ministry  will  succeed  in
 trying  to  sell  the  ide;  because  the
 high  aromatic  content  of  Bombay
 gas.  of  Assam  oil  and  cf  Gujarat  oil
 should  not  go  waste.  We  must  make
 the  best  possibe  use  of  this  particu-
 lar  scarce  raw  material  and  try  to
 build  our  entire  industrial  complex  on
 that  basis.

 I  must  on  thig  occasion  congratulate
 all  our  engineers,  tethniciang  and
 scientists  who  have  produced  a  very
 wonderful  institution  IPCL,  ४6
 petro-chemica}  complex  at  Baroda,  It
 is  one  of  Asia’,  most  prestigious  sort
 of  industries  and  it  has  heen  done  on
 a  great  deal  of  sclf-reliance.  Process
 package  everybody  takes.  There  is
 some  thinking  here  a;  if  everything
 can  be  done  by  us.  Ai  no  point  of
 time  will  you  be  able  to  do  every-
 thing.  In  gq  number  oi  fields,  process
 packages  are  taken  by  everybody.
 Whe.  I  come  to  fertitiser,  I  will  show
 how  China,  Russia  and  East  Germany
 have  all  taken  process  packages  from
 others  and  even  got  turnkey  projects
 from  others  in  the  field  of  fertiliser.
 There  jg  an  unnecessary  provocation
 in  the  minds  of  some  people  on  that
 score.  I  will  come  to  that  later,  But
 very  frankly,  we  have  tried  to  be  as
 just  and  fair  ag  possible.

 The  question  of  pricing  hag  been
 raised  by  Prof.  Mavalankar.  In  the
 whole  world,  the  price;  of  oil  and  oil
 products  are  going  up.  He  is  asking
 for  the  imposible  when  he  asks  ne
 to  reduce  them.  Everybody  should
 thank  the  starg  if  the  prices  are  not
 revised  further.  The  current  level
 of  prices  cannot  be  disturbed.  So  far
 4S  royalty  is  concerned,  that  ig  g
 common  question  between  Assam.  and
 Gujarat,  Thank  God,  the  Bombay
 High  is  far  off  from  Maharashtra,
 otherwise  I  would  have  trouble  with
 them  also.  The  matter  hag  been  seen
 time  and  again  at  the  highest  level,
 The  Prime  Minister  himself  hag  can-
 didly  told  Babubhai,  the  Chief  Minis-
 ter  of  Gujarat  and  the  Chief  Minister
 cf  Assam,  Mr.  Barbora,  that  this  just
 cannot  be  done  now.  You  have  to
 wait  for  the  period  when  the  award
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 38  given  some  time  in  ’80s.  I;  is  only
 at  that  time  that  Gujurat  and  Assam
 can  raise  their  claim  for  higher

 ‘royalty.

 Having  made  these  general  obser-
 vetiong  I  want  to  taxe  the  House  in-
 to  confidence  as  to  wna’.  we  are  doing
 reclly  in  the  field  of  geif-rclianeg  or
 find:ng  more  oil  resources  ya  cur  own
 cuurntry,  As  against  ३8  structures  in
 i977-78  we  drilled  26  structure,  in
 i978-79,  That  only  shows  that  this
 Gove:nment  is  vigorous;  ahout  it,  A
 felsa  propaganda  is  released  outside
 tha;  ae  are  not  trying  to  do  anything
 in  the  pub‘ie  sector,  Ilere  is  a  case

 where  We  have  done  and  achieved
 results.  Iam  happy  19  say  that  both
 the  years,  1977-78  and  3978-79,  have
 not  been  barren.  From  the  statidard
 cf  the  oil-rich  countr.es,  my  finds  are
 \ery  poor.  In  the  two  vear,  we  have
 keen  able  to  add  to  our  known  re-
 serve,  by  2  million  tonne  per  year
 of  oi!  gad  वा  milliog  cubic  million
 metres  of  gas.  What  ig  the  number
 of  structures  that  we  have  gone  over
 both  off-shore  and  on-shore?—l3
 structureg  off-shore  and  3  structures
 on-shore  we  have  gone  over.  We
 have  also  pone  ta  North  Gujarat  and
 the  Bombay  High.  We  propose  to  go
 fay  away.  We  are  proposing  to  take
 exploratory  work  all  rounc.  every
 possible  basin  where  we  Seel  that
 there  is  oil.  According  to  the  pro-
 gnostic  studies  made,  the  oil  is  2/3rd
 off-shore  and  one-third  on-shore.
 The  on-shore  areas  are  Arunachal,
 Tripura,  Nagaland,  Assam,  West
 Bengal,  Orissa.  The  Maha'nadi  Basin,
 Andhra,  Kerala  West  and  East  coasts,
 West  coast  of  Karnataka,  North  and
 South  Tapti  plus  Narsapur  and  Pili-
 bhit  in  Uttar  Pradesh.  There  we  are
 trying  to  fing  oi}  We  are  trying  to
 deploy  more  parties  both  for  seismic
 survey  for  exploratory  drilling  and
 for  developmental  drilling  than  we
 did  before.

 I  have  no  time  to  go  into  the
 whole  question  one  by  one.  But  I
 would  ike  to  say  that  ४0  far  as  even
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 ONGC  is  concerned,  we  recruit.
 SC  and  ST  people  and  then  specially
 train  them  also  further  because  we
 have  to  lower  dowa  our  standard
 while  taking  and  then  we  go  on
 training  them.  This  is  generally  true
 of  the  fertiliser  sector  also.  I  am.

 willing  to  give  figures.  I  will  write
 to  every  Member  of  Parliament  ag  to
 how  many  agencies  we  have  given  to
 Scheduled  Castes  people.  But  I  caia-
 not  give  agencies  according  to  the
 choice  of  the  individual.  I  was  sur-
 prised  and  shocked  when  the  —  hon.
 Member.  Myr.  Dalpat  |  Singh  Paraste,
 sid  that  richer  people  get  it.  There
 is  a  rule  in  my  Ministry  that  any-
 bady  who  has  anythitug  to  do  with  the
 Ministry  of  Petroleum,  Chemicals  and
 Vortiliser  i.e.  suppose,  somebody  is

 having  g  kerosene  dealership,  some-
 Lody  is  having  a  fertiliser  dealership,
 we  will  not  just  give  him  either  LPG
 on  oil  pump.  J[.have  reduced,  this
 Government  hay  reduced,  the  quan-
 tity  of  LPG  which  a  man  can  handle
 foy  a  city  like  Bombay  or  Calcutta.
 Now  peopte  come  and  tell  me  that
 they  cannot  run  it  economically.
 While  they  were  earlier  having  50,006
 or  60,000  connections,  we  have  re-
 duced  it  to  ag  maximum  of  6,500  con-
 nectioas.  This  ig  the  standard  which
 We  have  fixed.  We  do  not  want  all
 the  money  to  go  to  the  rich  people.
 In  fact,  even  the  State  money  is  being’
 investeq  in  it,  and  some  investment
 hag  got  to  come  from  the  banks.  We
 are  willing  to  support  people  belong-
 ing  to  Scheduled  Caste,  and  Tribes.
 We  have  tokl  them  “do  not  take  part-
 ners,  we  will  help  you  to  get  money
 from  the  banks,  the  oi]  companies
 will  help  you  to  get  finance  from

 bank,  under  this  particular  type  of

 loans”.  Tn  thig  particular  case,  for

 example  out  of  78  places,  28  places
 have  gone  to  Scheduled  Castes  and
 Tribes.  I  cannot  do  more.  I  do  77

 think  that  is  a  bad  performance.  5°

 far  ag  employment  is  concerned,  ४४९

 did  something.

 So  fay  ac  royalty  is  concerned,  :
 have  talked  about  it.  I  do  not  wan
 to  rub  that  point,  though  I:  can  rea
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 ut  how  much  is  going  to  Gujarat  or
 Assam,  We  propose  to  continue  that.

 Regarding  new  discoveries  and
 achievements  by  ONGC,  the  new

 thing  which  they  have  done  and  for
 which  I  want  to  congratulate  the

 ‘scientists  are  the  following.  The  Ins-
 titute  of  Reservoir  Studies  during
 the  veay  1978-79  has  identifieq  suit-
 able  Polymer  for  pilot  flood  to  en-
 hance  oi!  recovery  from  Sanand  oil
 field;  new  diverting  agent  for  acidi-
 gation  jn  Navagam  field  to  increase
 oil  well  production  rate;  develop-
 ment  of  effluent  disposal  for  Nava-
 sam  oil  to  prevent  pollution  of  irri-
 gated  land  by  oilfield  waters  and  gas
 list  for  Kalol  field.

 In  this  large  area  plang  have  been
 made  towards  gelf-reliance.  Though
 we  have  a  large  number  of  consul-
 ‘tants  even  today,  they  are  only  con-
 sultants.  I  do  not  claim  all  the  pri-
 vilege  for  the  present  position  of  the
 ‘ONGC.  This  is  really  due  to  the  far-
 ‘sighted  policy  of  Shri  Jawaharlal
 Nehru  that  we  decided,  agaiast  the
 advice  of  _  number  of  foreign  com-
 panies  that  there  is  no  oil  in  India,
 we  decided  jn  the  year  95i-52  that
 we  should  have  this  type  of  organi-
 ‘sation  to  find  oil  in  this  country,  The
 result  ig  that  from  5  lakh  tonnes
 which  we  were  getting  in  950-5l,  we
 haye  today  reached  .5  million.  80,
 it  is  good  progress.  But  in  terms  of
 world  achievement,  it  ig  nothing  be-
 vause  our  flelds  are  very  small,  be-
 ause  our  recovery  is  very  small.

 Our  gcientists  and  engineers  are

 having  I  am  happy  to  say,  a  degree
 ‘of  self-reliance  so  much  so  that  they
 are  in  need  in  other  countries,  They
 are  taking  exploratory  and  deve-
 lopment  work  in  Iraq  on  a  contract
 basis,  They  have  done  jt  in  Iran  and
 they  are  doing  it  jj  Tanzania.  An-
 ‘other  order  has  been  given  by  Tan-
 “ania,  Speaking  for  myself,  I  have
 5  little  les;  money.  If  I  had  more
 money,  I  could  ‘have  gone  round,
 taking  licence,  even  from  the  Arab
 World  ang  starting  exploration  for
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 oil.  I  am  more  than  sure  that  India
 will  have  to  do  it,  if  we  want  really
 ty  go  ahead,  because  our  develop-
 meat  of  technology  in  the  field  of
 cil  exploration  and  exploitation  is  a
 very  advanced  one,  which  should  of
 course  be  made  use  of  and  extended
 Jurther  to  friendly  countries.

 Then,  as  I  have  already  said,  we
 “ure  doing  geo-physical  surveys  in
 the  sedimentary  basing  like  Cambay
 basin,  Assam-Arakan  basin,  Rajasthan
 basin,  Himalayan  foothills,  Cauvery
 basin,  Kutch  basin,  Saurashtra  basin,
 Pubhab  basin,  Ganga  basin,  West
 Bengal  basin,  Mahanadj  basin,
 Krishna-Godavari  basin,  Pranhita-
 Godavari  basin,  Palar  basin  and
 Kerala  basin.  Il  am  ment.oning  all
 this  because  Memberg  were  asking
 what  we  have  done  in  their  States.
 So,  I  waiated  to  say  how  many  States
 were  covered  by  our  efforts.  Where-
 as  we  are  trying  to  find  gas  in  the
 Jawalamukhi  area,  Hon'ble  Balbir
 Singh  Jj  will  appreciate  that  we  have
 been  there  for  more  than  8  years  and
 we  have  spent  more  than  Rs.  40
 crores  there,  we  have  not  found  com-
 mercial  gas  there,  but  we  are  agaia
 trying  to  reprocess  the  data  which  we
 have  got  so  far,  be  it  Jaiselmer,  be
 it  Jwalamukhi,  we  have  not  given
 them  uP.  We  are  only  re-assessing
 and  re-evaluating  the  data  to  tind
 vut  what  type  of  more  locationg  tan
 be:  released  and  which  depths  should
 we  go  to.  There  wag  an  impression
 in  the  minds  of  the  hon,  Members
 ‘rom  Bengal  that  we  do  not  go  5000
 metre  deep  and  therefore.  we  do  not
 find  oil.  I  promise  them

 SHRI  B.  SHANKARANAND:  What
 ig  the  criterion  for  exploration?

 SHRI  H.  N.  BAHUGUNA:
 goiag  to  West  Coast  of  Karnataka
 also.  That  jg  our  test,  Our  test  is,
 wherever  the  sedimentary  basins  are
 fromising  from  aero-magnetic  sur-
 veys,  siesmic  surveys,  we  find  out
 these  things  first  and  then  we  find  that
 these  are  the  basic  structure  which  are
 such  and  such  old,  therefore  they
 might  be  having  a  particular  type  of

 I  am
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 thing.  These  geological  studies  have
 to,  be  done  by  geo-physicists  and
 there  is  ‘no  political  recommenda-
 tion  on  this.

 ait  सुरेख  विक्रम  (शाहजहां पर)  :  पहला  ने
 हमारे  यहां  ती  बन्द  कर  दिया  है  जो  गैस  निकल  रही  थी

 शाहजहांपुर  में  ।
 MR.  CHAIRMAN:.  Order  please.

 You  can  ask  aN  these  questions  at
 the  end  No  interruptions  now.

 SHRI  प्र,  N,  BAHUGUNA:  Madam,
 so  far  ag  off-shore  is  concerned,  we
 have  done  our  best,  we  have  deve-
 loped  a  lot  of  indigeneous  capacity.  I
 am  happy  that  Mazagon  Dock  has
 started  building  the  platforms,  but  I
 only  hope  that,  the  working  class
 there  will  appreciate  that  strikes  and
 go-slows  will  really  make  us  lose  the
 real  time-frame  within  which  we
 should  ido  that  work.  I  only  hope  that
 things  will  be  all  right  there  also.

 SHRI  KRISHNA  CHANDRA  HAL-
 DER:  Regarding  West  Bengal....

 MR.  CHAIRMAN:  The  employers
 can  appreciate  the  workers’  de-
 mands  also.

 (Interruptions)
 SHRRI  प्र,  N.  BAHUGUNA:  I  am

 coming  to  that.  J  will  take  up  drugs
 in  the  end.  I  have  a  lot  to  say  on  that.
 But  I  do  not  know  if  I  have  time,

 MR,  CHAIRMAN:  Oh  yes,  you  have
 got  time.

 SHRI  H.  N.  BAHUGUNA:  Madam,
 on  fertilizer  industry  I  want  to  say
 two  thir.s.  Points  were  raised  by
 hon'ble  Mr  Damani  arid  many  other
 friends  saying  that  capacity  is  not

 being  achieved.  Shri  A.  K.  Roy  is  a
 very  knowledgeable  Member  of  this
 House  who  hag  been  connected  with
 the  Sindri  organisation  earlier....

 “MR,  CHAIRMAN:  I  am  glad  you
 are  paying  him  a  compliment,

 SHRI  H.N.  BAHUGUNA:....  who
 is  an  engineer  and  a  very  kind  engi-
 neer,  (Interruptions)  pecause  if  he
 used  all  his  knowledge  of  engineering
 against  ine.  I  would  be  nowh-re!

 Therefore,  two  things  have  been  said,
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 One  is  that  we  should  be  self-reliant
 and  there  is  enough  self-reliance  in
 the  country.  Another  is,  why  these

 plants  are  not  working  to  full  rated
 capacity?  Another  one  is  why  is  X  or
 Y  plant  running  to  full  capacity  and.
 not  all  the  plants?  Why  is  Kalol  run-
 ning  and  why  are  not  Numrup,  Bara-
 uni,  Durgapur,  Cochin  I  and  II  run-

 ning  to  full  capacity?  Then  there  has
 been  some  discussion  about  the  com-
 petence  of  this  nation,

 One  hon.  Member  from  this  side  also
 raised  this  question  whether  we  are
 dexiroving  aur  competence.  One  that

 I  would  like  to  say  something,  Madam,
 about  India’s  capabilities  in  the  field
 of  fertilizers  and  also  say  something
 about  what  we  have  done.  Hon'ble
 Shri  Roy  said:  “Your  plants  have  not
 worked  well,  the  production  has  not
 been  more.  it  should  have  been  more.”
 Do  I  run  the  plants  as  the  engineers
 do  on  the  plants?  Have  I  come  in
 their  way  of  producing  more?  Have
 I  not  sorted  out  every  question  in-

 cluding  wages?  Has  there  been  any
 trouble  excepting  in  Durgapur  and
 sometimes  in  Barauni  so  far  as  the
 fertilizer  plants  are  concerned?  Then,
 why  has  there  been  this  struggle?
 Why  has  it  not  been  done?  Not  be-
 cause  the  workers  are  not  there,  not
 because  the  scientists  are  not  there,
 put,  for  that  appreciation  which  the
 hon,  Member  on  this  side  made  for

 PDIL,  really  we  are  paying  the  price
 of  self-reliance.  When  these

 plants  were  put  up,  we
 did  not  have  all  the  knowledge.  They
 tried  to  do  more  than  they  could  have
 done  at  that  point  of  time.  Therefore,
 technologically  and  equipment-wise,
 they  are  giving  us  trouble,  Neverthe-

 less,  we  have  been  able  to  increase
 the  growth  rate  of  nitrogen  by  8.5  per
 cent  and  phosphatic  fertiliser  by  9

 per  cent,

 7.00  hours.
 Shri  N.  K.  Shejawallkar  in  the

 Chair

 The  public  sector  produces  54.4  per

 cent  of  the  total  capaciay  the  private
 sector  39.per  cent  and  the  co-operative
 sector,  6.6,  per  cent  In  these,
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 there  are  different  types  of  plants.
 There  are  some  plants  which  are
 stabilised  there  are  some
 which  are  not  7  stabilised,  and
 therefore  they  have  different  rates
 of  capacity.  In  Category  I  of  stabi-
 lised  plants,  the  capacity  utilisation
 has  increased  to  83.4  per  cent,  in
 plants  not  stabilised  it  is  48  per  cent.
 Even  in  old  plants  it  is  57  per  cent,
 and  in  new  plants  it  is  38  per  cent.

 Capacity  utilisation  in  stabilised  and
 old  plants  improved  in  1978-73,  and
 the  loss  of  production  is  due  to
 many  reasons.  I  would  like  to  take  the
 House  into  confidence  by  telling  them
 what  really  happened  in  these  plants
 and  why  they  produced  less.

 Mechanical  breakdowns  in  1978-79
 accounted  for  230,000  tonnes  of  lesser
 production  of  nitrogen  compared  ६४०
 296,000  tonnes  in  1976-77.  I  am  com-
 paring  it  with  the  emergency  period.
 Power  breakdowns,  compared  to  976-

 77  of  32,000  tonnes,  was  36,000.  ‘You
 want  me  to  have  full  capacity,  but  I
 cannot  control  power  supply.  Then,
 input  limitations.  Coal  accounted  for
 10,000  tonnes  of  lesser  production  in
 1976-77  and  30,000  tonnes  in  1978-79.
 Lack  of  naphtha  due  to  shortage  and
 due  to  the  international  situation  ac-
 counted  for  22,000  tonnes  of  lesser
 production,  In  regard  to  labour,  I  am
 happy  to  say  that  ag  against  32,000
 tonnes  in  1977-78,  we  had  a  loss  of
 cnly  6,000  tonnes,  and  that  is  whyI
 thank  them  for  their  co-operation.
 They  have  been  very  co-operative.
 Therefore  the  total  loss  in  1977-78
 af  370,000  tonnes  was  reduced  to  360,
 000  in  1978-79,  So,  I  can  only  say
 that  there  hag  been  an  improvement
 over  1978-77,  though  one  might  say
 the  rate  could  have  been  still  better
 and  certain  things  could  have  been
 avaided.

 There  are  lots  of  things  in  the
 Tings  of  hon,  Members  with  regard
 ta.  FACT,  Lots.  of:  things  have  been
 said,  that  it  is  an.old  plant  ete.
 That  old  plant  is  doing:  very
 well  thig  year,  much  befter.than
 it.  did  ip,  1976577,  but  हि.  assupe  Mr.
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 A.  C,  George,  the  hon,  Members  from
 Kerala  and  the  people  as  a  whole  that
 we  will  not  let  FACT  die  out.  FACT

 ‘and  FEDO  are  jewels  in  our  fertiliser
 industrial  set-up  and  we  will  see  if
 diversification  and  other  things  can
 be  introduced.  We  will  keep  in  mind
 also  the  suggestions  that  have  been
 made  here,

 So  far  as  the  discussion  about  our
 going  to  foreign  technology  as  against
 indigenous  technology  and  the  talk
 about  gas-based  plants  are  concerned,
 I  would  not  like  to  say  that  es
 not  a  single  plant  beginning  wi

 Sindr.  and  wvaNngar,  Rourkela,
 Trombay,  Baroda,  Kota,  Kanpur,  Dur-
 gapur,  Cochin,  Barauni,  Namrup,
 Tuticorin,  Vizag,  Nangal  expansion,
 Bhatinda  and  Panipat  which  was
 based  on  total  indigenous  capability.
 There  is  not  a  single  plant  which  is
 based  on  total  indigienous  capability.
 Process  packages  have  been  purchased
 in  each  case  from  outside,  All  these
 plants  were  given  much  before  the
 Janata  Government  came  to  power.
 Process  packages  were  given  out  and
 rightly  so.  I  do  not  say  why?  Russia
 had  to  do  the  same;  China  had  io  do
 the  same;  East  Germany  had  to  do
 the  same.  There  are  a  number  of
 plants  in  these  countries  which  are
 greatly  self-reliant  compared  to  us  in
 technology  and  in  science  and  they
 have  had  to  go  to  these  people  be-
 cause  these  are  specific  technologies
 which  are  patented  and  which  have
 got  to  be  had  from  different  people.

 What  we  are  going  to  take  in  for
 350  plants?  The  Janata  Government
 is  the  only  Government,  the  first
 Government,  which  told  FPDIL  “Please
 erect,  construct,  on  the  basis  of  your
 own  knowledge  600  tonne  gas-based
 fertiliser  plant  in  Namrup.”  I.  decided
 that  they  shall  do  it.  But  what  is
 their  response?  They  want  Haldor
 Topsoe  on  every  ground,  They  cannot
 do  600  tonne  plant  on  their  own.  This:
 Government  did  not  tell  them,  “We
 want.to.  purchase  technolegy  from
 outside.”  Im:  fact,  I  made  a  number  of
 scientists  come  together.  and: te:  tell
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 those  people  where  they  were  asking
 for  more.  I  cannot  say  whether  they
 were  asking  for  more.  They  came
 forward,  not  at  the  top  level;  they
 talked  at  all  the  levels  and  we  had  a
 meeting  with  the  lower  officers  also
 so  that  engineers  will  not  say  that  the
 top  man  betrayed  them,  They  told
 us,  “We  will  make  our  design  and  our
 Process.  But  Haldor  Topsoe  will
 have  to  that  it  is  right  and  the  guran- tee  will  be  that  of  Haldor  Topsoe, What  is  this?  Then  you  better  have
 Haldor  Topsoe.  I  checked  them  out
 on  many  grounds.  They  are  not
 confident  of  doing  600  tonne  plant  by
 themselves,  I  would  not  have  said
 this.  But  there  have  been  a  lot  of
 unnecessary  doubts  created  as  if  350
 plants  are  a  conspiracy.  The  whole
 World  is  going  to  have  350  plants.
 There  is  a  saving  of  Rs,  60|-  sper
 tonne  if  the  efficiency  is  all  right.  We
 are  not  going  to  take  anything  more
 than  what  we  have  taken  for  older
 plants,  be  it  900  tonne  plant,

 So  far  as  this  point  is  concerned,
 the  FPDIL  capabilities  wete  seen  by
 Dr.  Sethna  himself  and  one  Mr.  Chak-
 ravarty.  There  was  the  Sethna  Com-
 mittee  which  went  into  it.  I  have
 neither  praise  nor  condemnation  for
 anybody.  Dr.  Sethna  is  one  of  our
 eminent  scientists.  The  Government
 of  India  constituted  the  Sethna  Com-
 mittee,  the  outgoing  Government
 which  believed  in  self-reliance  the
 leader  of  which  talks  even  today,  a
 great  deal,  sheds  tears,  about  self-re~
 liance.  They  constituted  the  Sethna
 Committee,  not  this  Government  go
 that  Mr,  Stephen  will  not  have  any
 doubt  about  the  personne]  of  thig
 Committee.  The  Sethna  Committee
 went  into  the  Indian  capabilities  in
 the  field  of  fertiliser  industry,  techno-
 logically  wise.

 I  would  like  to  read  out  from  that
 Committee’s  report  as  to  what  the

 Sethna  Committee  evaluated  and  said:

 “If  one  were  to  study  the  leading
 foreign  engineering  companies  in
 the  fertiliser  field,  it  would  be  found
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 that  it  is  essentially  in  procesg  and
 systems  design  and  project  mana-
 gSement  that  they  ore  specialists.
 These  would  cover  areas,  such  as,
 design  of  catalystic  reactors,  gas
 absorption,  absorption  equipment,
 heat  exchangers  for  the  fluids  met
 within  the  fertiliser  field,  economic
 utilisation  of  energy,  instrumenta-
 tion  and  controls,  etc.

 “They  have  gained  experience  in
 project  expertise  and  designing
 systems  or  sustained  operations  for
 easy  and  quick  repair  and  mainie-
 nance.  The  systems  design  also
 attempts  for  maximisation  of  ener-
 gy.

 a

 It  goes  further  and  says  this.  The
 Sethna  Committee  itself  observes
 that  “in  the  field  project  manage-
 ment  and  execution,  FPDIL’s  past
 performance  related  to  project  cost,
 time  schedule,  and  reliability  has  not
 been  good...  ”

 It  is  not  my  judgment.  I  say,  and
 I  am  proud  of  that,  that  FPDIL  and
 FIDO  know  more  about  [ertiliser
 industry  than  any  Asian  country
 does.  Therefore,  what  we  have  de-
 cided  is  this.  The  details  will  go
 right  upto  the  Cabinet.  I  do  not
 know  what  the  Cabinet  will  accept
 or  reject.  But  my  view  is  like  this.
 T  will  not  accept  any  technology
 which  cannot  be  absorbed  by  us  in
 toto  and  which  is  not  a  proven  tech-
 nology.  I  will  not  go  the  Namrup—,
 Barauni—,  Durgapur—,  and  Cochin-
 way  where  the  proveness  of  techno-
 logy  was  not  even  considered  when
 technology  was  borrowed.  Proven
 technology  means  plant  running  in
 operation  on  the  basis  of  that  tech-
 nology.  Number  two,  we  will  go  in
 for  a  technology  which  permits  the
 maximum  utilisation  of  indigenous
 capabilities  of  venders.  The  equip-
 ment-purchage  will  have  to  be  most-
 ly  like  this.  Therefore,  in  order  to
 make  them  be  a  World  Bank  0870
 sort  of  project,  we  will  have  to  0
 international  biddings.  So,  we  have
 constituted  a  Committee  with  the
 Indian  vendors,  my  Ministry  and
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 everybody,  to  help  them  prepare  for

 that  type  of  a  situation  so  ‘hat  cost-
 wise  and  efficiency-wise  they  are

 better,  they  are  chosen,  they  are

 selected.  But  I  have  no  doubt  in  my
 mind  that,  in  that  large  degree  of

 equipment  between  900  and  1350,
 there  will  be  very  little  difference.

 Even  if  it  is  900  tonne,  almost  the

 same—I  am  not  saying  a  hundred

 per  cent—almost  the  same  type  of

 dependence  from  outside  would  have
 to  be  there.  But  if  I  can  produce  a

 little  cheaper  thing

 SHRI  A.  C.  GEORGE  (Mukanda-
 puram):  If  this  is  the  philosophy,  may
 I  know,  what  will  happen  to  Ramagu-
 ndam,  Talcher  and  Korba?

 SHRI  H.  N.  BAHUGUNNA:  Fama-

 gundam,  Talcher  and  Korba  will  run
 ag  they  are  running.  We  are  not

 changing  them.  We  are  not  changing
 that  philosophy.  In  fact,  Mr.  George
 raised  the  question  of  feedstock  and
 he  was  wanting  us  to  go  back  to  coal.
 I  do  not  propose  to  go  back  to  coal.  I

 propose  to  use,  for  a  while,  gas  and
 till  that  time  use  these  few  plants
 which  are  on  coal-based  feedstock  and
 ‘work  them  in  such  a  manner  that  our
 expertise,  by  the  time  the  gas  reserves
 are  over,  will  have  reached  a  point
 where  the  coal-based  thing  can  be
 done  economically.  Right  now,  the
 most  economic  way  of  producing  fer-
 tiliser  is  gas-based  plant,  Even  naph-
 tha  is  not  comparable  to  that,  Nothing
 else  is  comparable  to  that.  Thercfore.
 we  have  decided  this.  The  feedstock
 policy  has  been  announced  in  _  this
 House.  Government  went  into  the
 whole  question.  We  have  said:  gas
 first  then  naphtha  if  there  is  a  disposal
 problem  inland  on  coal,  But  that  does
 not  mean  that  Madhya  Pradesh’s  claim
 for  a  gas-based  plant  or  other  fertili-
 ser  plant  will  be  overlooked,  We  do
 not  want  to  overlook.  The  Railways
 will  not  be  able  to  carry  all  the  load,
 whoever  be  the  Railway  Minister.
 Therefore,  we  want  to  take  the  fer-

 tiliser  plants  to  the  consuming  cent-
 res,  and  to  that  extent,  the  hon,  Mem-~
 ber  from  Rajasthan  made  a  very  good
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 suggestion  that  we  should  see  whe-
 ther  Madhya  Pradesh,  Uttar  Pradesh
 and  Rajasthan,  these  three  States,
 could  have  fertiliser  plants  based  on
 the  feedstock  gas  after  the  maximum
 has  been  done  in  Gujarat  ‘because
 Gujarat  is  the  closest  to  the  shore  and
 after  that  comes  Maharashtra.

 Therefore,  on  the  technology  ques-
 tion.  I  would  like  to  make  it  very
 clear.  When  the  newspaper  people
 and  |  confronted  the  EPDIL  people
 said  this,  went  against  even  all  rules
 with  some  of  those  press  people  who
 wrote  stories  on  this  type  of  techno-
 logy  affair,  Ang  47  showed  them
 the  whole  thing  I.  said.  I  make
 a  bold  offer.  Whatever  can  be
 done  ty  India  shall  not  be  given
 unybodyelse.  Whatever  cannot  be
 done  by  India,  shall  be  learn-
 ed  by  India  and  repetitively  not
 be  given  to  anybody.  We  want  to
 produce  these  plants  and,  thereafter,
 to  the  extent  we  can,  without  infring-
 ing  the  patent  rights,  do  things  our-
 selves.  We  will  do  it  ourselves.’  That
 is  a  very  clear  thing.

 Now,  what  are  the  things  that
 really  can  be  done?  There  are  certain
 things  which  cannot  be  done  even  for
 900  tonne  plant.  For  instance,  Heat
 exchangers  in  convection  section  of
 primary  reformer.  I  am  saying  this
 for  the  good  use  of  our  eminent
 engineer  friend,  Shri  A.  K.  Roy.  This
 cannot  be  done  by  FPDIL.  I  am
 willing  to  be  corrected  because  it  is
 on  record.  I  am  willing  to  be  correc-
 ted,  He  can  go  through  this  and  I
 am  willing  to  discuss  the  whole  thing
 with  him  in  my  Chamber  in  the  pre-
 sence  of  FPDIL  people  or  in  the  pre-
 sence  of  Dr.  Sethna  or  any  expert  he
 likes.  Then,  the  other  equipments
 are  secondary  reformer,  process  gas
 boiler,  all  high  pressure  vessels,
 ammonia  synthesis  converter,  high
 pressure  boiler  feed  pump  ang  solu-
 tion  circulation  pump.  Now  if  these:
 equipment  are  going  to  be  done  out-
 side,  what  are  we  going  to  do?  We
 cannot  produce  them  here.  Here  the
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 basic  engineering.  for  that  will  be  done
 but  it  will  be  a  total  transfer  of  know-
 ledge  and  FPDIL  will  be  the  recipi-
 ents  and  Jet  FPDIL  develop  self-con-
 fidence.  I  want  to  make  an  appeal  to
 the  engineers  of  FPDIL  here  through
 this  House.  FPDIL’s  location  at  Sin-
 dri—I  am  not  saying  that  that  is  not
 a  correct  decision.  I  will  not  say  that
 as  my  Bihar  friends  will  get  angry
 with  me.  But  you  cannot  have  a  com-
 pany  doing  business  with  the  whole
 world  at  Sindri  as  it  wil  hardly  be  able
 to  do  it  from  Sindri.  But  I  am  again
 repeating  that  I  am  not  shifting  it.
 But  its  busines,  representative  will  sit
 here  in  Delhi  contacting  the  whols
 world.  I  want  him  to  go  round  the
 world.  Somebody  said  that  they  are

 doing  business  round  the  world.  Which
 world  they  went  to—FPDIL?  FPDIL
 til]  now  has  done  no  plant  outside
 the  country.  I  want  them  to  do  out-
 side  the  country  also  but  let  them  do
 first  in  the  country  itself.  Now  there
 are  6  or  7  tenderers.  I  do  not  know
 how  many  are  there.  But  when  the
 things  come  to  me,  one  of  my  condi-
 tions  will  be  the  total  transfer  of
 technology.  They  will  00  the  basic
 thing  but  the  totality  of  engineering
 will  be  done  here.  They  will  have  to
 fulfi!  certain  conditions  and  all  these
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 conditions  they  have  to  undertake.
 FPDIL,  FEDO  and  everybody—all
 these  three  organizations  have  got
 capabilities  and  they  will  grow  in  a
 manner  unprecedented  and  go  round
 the  world  and  do  the  job.

 So  far  as  the  question  regarding
 technoiogy  imports  is  concerned,  that
 is  going  to  be  the  supply  of  an  engi-
 neering  design  packet  for  the  primary
 reformer,  secondary  reformer,  ammo-
 nia  synthesis  converter  as  per  agreed
 time  schedule.  According  to  this
 arrangement,  FPDIL,  has  the  option  to
 use  its  own  basic  engineering...  I  am
 sorry  this  ig  about  600  tonne...

 SHRI  A.  ए  GEORGE:  Why  not
 ihere  be  a  division  of  labour  between
 these  thiee  organizations?

 SHRI  H.  N.  BAHUGUNA:  FEDO
 lias  expertise  in  some  branches.  We
 will  use  that.  But  FPDIL  is  really

 fie  main  body.  But  FEDO  has
 ccrtain  expertise  in  certain  branches
 aud  we  wil]  strengthen  them  further.
 They  will  also  help  us,  What  I  am
 saying  is  that  what  we  are  going  to
 take  from  outside—that  has  also  been
 imported  by  even  China  and  USSR—
 the  totality  of  technology  for  their
 ammonia  and  urea  plants  from  the
 following  international  firms:

 China  Ammonia  frum  Toyo  Engincering  Corporation,  Japan. P.  Kellog  &  Go,  USA,

 Urea  Toyo  Enginecring  Corporation,  Japan.

 Stamicarbon,  Holland.
 Monteidison/Snam,  Italy.

 USSR  Ammonia  from  Toyo  Engineering  Corporation,  Japan. P.  Kellog  &  Co.,  USA

 Urca  Toyo  Engineering  Corpn.,  Japan.
 Stamicarbon,  Holland.

 pa

 GDR  Ammonia  Toyo  Engineering  Gorpn.,  Japan—on  a  turnkey  basis.

 Titaly  Ammonia  Topsoc,  Denmark.
 eal

 My  point  is  that  we  are  going  to
 90  nothing  more  than  absorb  =  the
 developed  technology  through  the
 instrument  of  FPDIL  and  I  want.  to
 make  an  appeal  to  the  engineers  of
 FPDIL  to  get  over  the  Sindri  culture

 and  develop  an  industrial  culture.
 That  is  a  rural  area.  We  are  still
 having  an  agrarian  culture  and  I
 appeal]  to  my  Bihar  friends  also  to
 help  “Us  get  over  that  culture  and  get
 into  an  industrial  culture  where  our



 373...  AG,  1979  80

 engineers  will  be  really  able  to  con-
 trinute  {heir  best.  Therefore,  I  need
 not  say  anything  in  so  far  as  that  is
 concerned.

 Now,  I  would  come  to  drugs.  Many
 apprehensions  have  been  expressed.
 Now  my  difficulty  is  that,  on  the  one
 hand,  there  was  a  complaint  that  the
 multi-nationals  are  looting  this  coun-
 try.  There  the  Government  is  soft  to
 mulli-nationals.  I  do  not  know
 where  it  was  found  out  that  we  are
 soft  to  the  multi-nationals.

 I  shali  give  you  two  examples  of
 our  approach  to  multi-nationals.  The
 multi-nationals  made  representations
 against  price  reductions.  It  was  said
 that  we  nave  not  made  any  price
 reduction;  prices  are  going  up.  This
 is  tre  only  department  where  prices
 have  been  reduced;  in  fertilisers,
 Prices  have  been  reduced;  in  drugs,
 prices  have  been  reduced;  in  pesti-
 cides,  prices  have  been  reduced  in
 spite  of  the  fact  that  the  input  cost
 has  gone  up.  And  we  stand  by  it.
 We  have  reduced  the  prices  of  drugs.
 Even  the  terramycin  capsule’s  price
 which  was  priced  at  Rs.  63/-  for  a
 Carton  of  25  strips  each  containing
 4  capsules  was  revised  to  Rs.  5l/-,  that
 is,  9.02  per  cent  less  than  it  was
 before;  doxycycline  capsule  was  priced
 at  Rs.  0.47  per  pack  of  4  capsules,  we
 revised  to  Rs.  8.06;  vivocycline  capsulc
 was  reduced  from  Rs,  4.94  to  Rs.  4.03
 per  pack  of  2  capsules;  the  price  of
 genticyn  injection  which  was  priced
 at  Rs.  2.30  per  .5  mili-litre  ampule
 was  reduced  to  Rs.  7.70.  What  I  have
 done  is  that  the  excise  people  are
 asked  to  see  that  those  prices  are
 printed  before  they  go  out  of  the
 medicine  producing  unit.  We  have
 got  the  letters  from  the  Druga  Con-
 troller  and  from  the  people  concerned
 that  they  have  seen  and  checked  and
 foung  out  that  these  prices  have  been

 marked  su  that  everybody  knows  what
 the  costs  are.  There  are  a  number  of
 packages  in  which  we  have  reduced
 the  prices—it  is  a  vary  large  one;  who
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 have  been  affected?  Mostly  the  multi-
 nationals  have  been  affected  such  as
 Ffizer,  Roche,  Burroughs  Welcome,
 Glaxo,  Ciba,  Fulford,  Parke  Davis,
 Geoffery  Manners  These  are  the
 companies  who  have  been  affected  by
 the  reduction  in  prices,  They  made
 representations  for  the  first  time  in
 the  life,  nol  a  single  representation
 was  accepted.  Every  representation
 was  rejected.  They  went  to  courts,  in
 ene  case.  The  court  had  said  some-
 thing.  We  had  to  obey  it,  We  have
 treated  them  like  this.  About  licens-
 ing,  there  was  a  great  deal  of  fear
 expressed  here.  Some  persons  were
 afraid  that  the  new  investment  was
 not  coming.  When  the  Hatbi  Com-
 mittce’s  recommendations  were
 received,  on  the  basis  of  that,  Gov-
 ernment—the  Janata  Government—
 gave  its  tina]  view  on  the  29th  of
 March,  1978.  Fears  were  also  expres-
 sed  all  over  the  country  that  doom
 is  the  order  of  the  day.  No  doom
 hag  come.  Everybody  produced  more
 than  what  he  was  producing  and  more
 licences  Led  been  askeq  and  we  have
 given  the  licences  and  Letters  of
 Intents.  In  what  manner?  The  total
 number  of  applications  from  the

 foreign  companies  was  29  which  were
 with  Us  as  on  29th  March,  1978.  This
 was  when  the  policy  was  announced.
 What  did  the  multi-nationals  do?  They
 made  7  applications.  Out.  of  17

 applications,  we  gave  Letters  of  Intent
 only  for  three  because  they  are  a

 high-technclogy  area.  And  We  are
 convinced  that  there  was  something
 which  needed  to  be  done.  So  far  as

 applications  received  from  the  Indian
 Companies  are  concerned,  24  applica-
 tions  were  received  from  the  Indian

 Companies,  thirtynine  were  pendilig
 as  on  ih  March,  1978;  89  more

 applicaticns  were  made  therefore,
 presently,  we  have  applications
 pending  with  the  Government  which
 are  only  fifty.  Seventyfour  had  been

 disposed  of.  Fiftyfour  Letters  of
 Intent  licences  have  been  given  and
 20  have  been  rejected  because  there
 was  no  scope  or  some  other  reason
 being  there.
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 (Me.  Speaker  in  the  Chair).
 So  far  as  sales  are  concerned,

 whether  it  will  be  by  the  multi-
 nationals  or  by  the  Indian  Companies,
 I  do  not  want  to  go  into  that.  I  am
 only  saying  this  that  the  new  Drug
 Prices  Control]  Order  had  come  only
 after  eigut  years,  In  979  the  order
 was  jssued—an  omnibug  order  was
 issued—leaving  loopholes  and  leaving
 a  chance  to  loot.  In  979  I  have
 plugged  the  holes.  My  fault  is  that
 I  have  plugged  the  hole  and  if  that  is
 my  fault,  I  plead  guilty  to  the  charge.

 Now.  Sir,  I  will  say  a  few  words
 ‘about  tne  new  drug  policy.  The  970
 Drug  Price  Control  Order  in  regard  to
 the  definition  of  formuiation  gave
 rise  to  certain  legal  problems  which
 hon’tle  Members  know,  for  example,
 Protonex.  Something  became  foud
 today  and  medicine  tomorrow.  Now,
 we  have  plugged  the  Joopholes  and
 made  such  products  subject  to  price
 Contrel  provided  they  are  made  and
 sold  as  madicines,  Similarly,  in  2970
 order  prices  of  only  about  100  bulk
 drugs  were  fixed  by  Government
 whereas  We  have  now  to  fix  the  price

 -of  every  bulk  drug  giving  into  price
 controlled  formulation.  Further,  the
 importers  of  bulk  drugs  are  obliged
 to  see  permission  of  the  government
 for  fixing  the  price.  Earlier  they
 could  fix  the  price  whereas  they  can-
 not  do  it  now.  Earlier  all  the  three
 sectors—small  scale  sector,  Indian
 sector  and  the  foreign  sector  were
 looting  the  country.  (Interruptions).

 I  want  to  tell  very  frankly  that  the
 -drug  producers  and  nobody  else  will

 be  hurt.  If  there  ig  any  reason  tc
 believe  that  there  is  any  possibility
 of  being  hurt  we  will  certainly  go
 into  this.  I  requested  Mr.  Chavada
 three  or  four  days  ago  to  give  me  a
 note  where  he  feels  that  the  Drug
 Price  Control  Order  will  hit  the
 nation  cr  the  small  scale  sector  or
 any  secio.  unreasonably.  I  will  cer-
 tainly  so  into  this.  Neither  I  nor  my

 -Officers  are  infallible  but  we  will  not
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 leave  any  loopholes  consciously,  I  will
 merely  say  that  for  Depson  the
 medicine  required  for  leprosy  the
 price  fixation  was  doneonamark  hup  |
 of  330  per  cent.  JI  have  said  it  should
 be  reduced  to  the  mark  up  permitted
 under  DPCO  21979,  I  have  also  said
 that  vou  cannot  have  a  margin  of
 more  than  40  to  50  per  cent  in  respect
 of  essential  drugs.  Then  somebody
 charged  me  and  Mr,  Chavada  speak-
 ing  feetingly  said  about  the  avail-
 ability  of  these  drugs.  He  said  that
 if  it  ts  ४  profitable  then  it  will  nol
 be  produced.  It  is  true  we  have
 reduced  ‘he  margin  of  330  per  cent
 in  case  cf  the  drug  required  for  a
 man  suffering  from  leprosy.  That  was
 the  rate  during  the  previous  Govern-
 ment.  We  have  reduced  it  now.  Is
 that  our  toult?  If  it  is  to  be  consj-
 dered  our  fault.  well,  !  feel  guilty
 ot  the  cherge.  But  I  am  not  going
 to  change  the  Drug  Price  Control
 Order  in  ény  manner  in  which  the
 poor  and  the  sick  will  have  to  pay
 through  their  nose,  I  will  try  to  make
 prices  reasonable.  Profit  will  be
 there.  We  will  certainly  see  this,  If
 under  our  pasic  policy  postulate  there
 has  to  be  a  net  return  of  ‘X’  per  cent,
 if  it  is  net  forthcoming,  then,  we  will
 review  the  matter,  But  that  will
 recitire  i  depth  study,

 SiIRI  ए  Ss.  CHAVDA:  I  pointed
 out  thar  tle  small  scale  sector  gets
 less  than  0.3  per  cent  whereas  the
 muitmaticnal  companies  get  45  per
 cent  post-tax  and  45  per  cent  pre-tax
 rate  of  ‘heir  turn-over.  That  is  why
 J  said  tliat  the  small  scale  sector
 shuuld  Fe  protected.

 SHRI  H.  N,  BAHUGUNA:  They  all
 combined  together.  When  Mr.  Chavde
 read  the  telegram  it  was  not  on
 behalf  of  the  small  scale  people  only.
 It  was  on  behalf  of  the  multinational
 organisation  as  well.  I  said,  multi-
 nationals,  Indian  Companies,  smelt-
 scale,  all  combined  together  to:  tell
 me  this.  But  I  am  happy  Mr.  Chavda
 is  with  me  in  saying  that  multi-
 mationalg  need  further  looking  into
 for  reduction  of  prices.  I  am  happy
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 he  is  making  such  a  suggestion  through
 ‘oblique.  I  am  willing  to  go  into  that
 also.  We  will  continue  to  see  how
 much  we  can  make  prices  of  medi-
 cines  cheaper.  A  fear  was  expressed
 by  hon.  Members  saying,  how  are  you
 going  to  have  this  investment,  you
 premise  to  make  so  much  of  bulk
 drug,  yuu  promised  to  make  so  much
 of  forrauietions,  from  where  are  they
 going  to  come  and  so  on  and  So  forth.
 In  that  .egard  we  are  taking  a  num-
 per  of  steps.  I  ean  assure  the  House
 about  this.  Jy  is  true  that  the  pro-
 ducts  of  both  bulk  drugs  and  formvu-
 Jntions  are  coming  out  primarily
 chrough  fhe  public  sector  and  the
 Indita  sector,  When  I  am  talking  of

 he  Indiaa  seetor,  T  will  say  this.
 Toros  leeally  any  one  having  की
 per  cent  wurect  foreign  equily  is  Indian
 sector,  wut,  it  will  be  my  endeavour
 to  see  jhat  Indian  sector  means  Indian
 sector.  We  will  try  to  help  the  Indian
 sector  rainer  than  other  sector,

 SHRI  \%.  5.  CHAVDA:  What  about
 indirest  equity?

 SHRI  H,  N.  BAHUGUNA:  My  friend
 Mr.  Chavda  is  raising  the  question  of
 indirect  cquity.  I  wll  not  hide  it.
 The  Industrial  Policy  Resolution  of
 the  Janztu  Government  is  to  be  seen
 in  that  context,  I  have  raised  the
 question  with  my  colleague  the  Finan-
 ce  Minister  and  the  Industries  Minis-
 ter—not  the  present  Finance  Minister
 but  the  outgoing  Finance  Minister  dur-
 ing  that  time.  I  wrote  to  them  letters
 Saying  «bout  indirect  equity.  They
 said.  teciinically,  it  is  just  not  possible.
 Therefcre,  under  FERA,  only  direct
 equity  fxs  to  be  taken  and  indirect
 equity  shai:  not  be  taken.  However
 I  am  still  pursuing  the  matter.  I
 don’t  know  what  will  happen.  But
 today  the  position  under  Industries
 Department  is  this  that  they  are
 bound  by  this  Industrial  Policy  Re-
 Solution  which  supersedes  every  other
 consideration  in  any  Ministry  and

 every  Ministry,  So,  I  cannot  have
 my  own  law  and  my  own  sort  of
 views,  whatever  they  are.
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 So  far  as  the  Hathi  Committee.
 report  is  concerned,  this  has  been
 implemented  by  the  Government,  In
 my  department,  so  far  as  the  imple-
 mentation  of  the  report  is  concerned,,.
 we  have  gone  through  the  process.
 DPCO  (Drug  Price  Control  Order)  is
 itself  a  part  of  that  particular  recom-
 mendation,  But  I  will  also  tell  you
 what  we  have  done.  The  first  thing
 is  this.  There  are  number  of  cases  in
 which  prices  have  bsen  reduced  in  the
 year  ‘1978.  The  total  was  383.  In  the
 year  979  in  another  296  cases  prices
 Nave  Leen  reduced.  That  means,  in
 about  10,600  formulations  and  basic
 meditings  which  we  have  in  this
 country,  we  have  brought  prices  down
 in  respect  of  383  plus  another  296.  We
 have  brought  such  prices  down  and
 they  are  medicines  like  Terramycin
 capsules,  genticin  injections,  chlrostrap
 medicine:  etc,  in  which  these  mu!ti-
 nationals  are  concerned.  There  are  a
 number  of  things  which  involve  many
 other  Ministries.  The  Company  Law
 Ministry  goes  into  the  question  of  the:
 abclition  of  sole  selling  agents.  This
 is  ore  sector  where  sole  selling:
 agencies  have  been  abolished,  This  will
 taken  note  of  by  the  Bureau  of
 Industrial  Costs  and  Priceg  in  price
 determination.  We  have  also  taken
 another  step.  We  have  set  up  the
 high-powereg  technology  committee.
 They  go  into  the  profits  of  these.
 multi-nationals.  They  will  be  sub-
 mitting  their  report  to  us.  After  all
 it  has  been  only  one  year  after  whicn
 I  am  coming  before  you,

 With  regard  to  the  Hathi  Committee
 Report  and  the  new  drug  formula-
 tions,  I  am  very  happy  to  find  that
 the  other  side  ig  also  talking  about
 more  vigorous  implementation.  From:
 975  to  1977,  this  report  gathered  dust;
 I  ६0०६  it  out  from  the  shelf  and  this
 Government  implemented.  that  and
 we  are  ccntinuously  taking  steps  in
 that  direction.  I  can  say  that  the
 Hathi  Committee  recommendations,  by
 and  iarge,  are  in  the  process  of  imple-
 mentation.  The  Industries  Develop-
 ment  and  Regulations  Act  will  have-
 to  be  amended,  the  Drugs  Act  will
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 have  to  be  amended;  and  I  think,  six
 or  seven  legislative  steps  will  have  to
 he  taken  by  different  Ministries  before
 we  can  really  implement  every  part
 of  that  recummendation,

 So  far  as  foreign  equity  is  con-
 cerned,  pure  formulators  have  been
 ordered  (७  go  to  40  per  cent  and  the
 Finance  Ministry  and  the  FERA  sec-
 tion  are  going  into  this.  We  have
 sent  them  all  the  details  and  they  are
 at  it  and  TI  hope  they  will  do  it  as
 quickly  ag  the  House  expects  them  tu
 do.

 A  point  was  raised  about  analgin.
 It  was  said  that  though  indigenous
 capacity  was  available,  we  were  yet
 importing  one  hundred  tonnes  of
 analgin.  Analgin  is  produced  by
 smal}  scale  sector  people;  IDPL  also
 preduces  it.  If  I  remember  correctly,
 about  ten  small  scale  people  produce
 analgin.  IDPL  reported  that  there
 would  be  shortage  of  analgin  this
 year  to  the  extent  of  about  35  tonnes.
 They  took  into  account  their  produc-
 tion  and  the  production  in  the  small
 scale  sector.  We  consulted  the  small
 scale  producers;  we  sent  Our  Project
 Adviser  (Drug)  to  their  units.  He
 went  to  perhaps  three  or  four  units

 ‘to  find  out  what  more  they  can  do  in
 this  respect.  Whatever  analgin  is
 produced  by  these  small  scale  sector
 people,  i  assure  them  that  we  will
 take  tnai.  We  have  done  this  as  a
 sort  of  safety  valve,  but  I  am  giving
 an  open  offer  to  the  indigenous  pro-
 ducers;  let  the  small  scale  sector
 people  produce  any  amount,  we  will
 purchase  that,  IDPL  will  purchase
 that,  But  we  dy  not  want  to  take  any
 risk.

 Some  hun.  Members  mentioned
 abcut  the  use  of  alcohol  for  meeting
 the  shortage  of  petrol,  A  group  has
 been  constituted  to  study  this  matter.
 We  want  to  really  do  something  like
 this.  We  -want  to  produce  00  per
 cent  pure  alcohol  ftom  sugarcane,  50
 that  these  sugatcane  growers  are  also
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 helped,  ihey  are  already  in  difficul-
 ties.  This  group  is  an  inter-ministerial
 grdup.  They  are  working  on  the
 teclinology,  methodology,  how  it
 shoulg  be  done  and  all  that.  The
 alcoho)  fr  this  purpose  has  to  be
 with  00  per  cent  purity.  All  to  be
 distilleries  that  produce  alcohol  is
 only  with  98.05  per  cent  purity.  We
 have  to  see  as  to  within  what  time
 we  can  do  it,  whether  the  engine  and
 other  wnachinery  require  some  moili-
 fications.  We  are  trying  to  borrow
 the  knewledge  also.  There  is  some
 knowledge  already  available  in  India.
 During  Worjid  War  II,  the  British
 G»overninen!  had  done  some  mixing  of
 aleohol  with  petrol,  but  the  distil-
 lerics  fuen  were  producing  00  ner
 cent  gure  alcohol,  today  no  distillery
 in  India  dces  that.  In  fact,  some
 distiller  have  come  to  us  to  fing  out
 whether  they  can  do  so.  We  are
 locking  into  thig  matter  in  consulta-
 tion  with  DGTD,  Home  Ministry,
 Agriculture  Ministry  etc,  and  as  soon
 as  the  matter  ig  finalised,  we  shall
 take  necettary  steps  in  this  regard.
 In  sum,  this  is  what  we  have  tried
 49  do  in  this  Ministry  arrears  have
 been  ciecred.  New  horizons  have

 vopetied,  new  finds  of  oil  have  been
 there;  possibilities  of  building  self-
 sufciency  in  the  field  of  technology—-
 in  the  field  oil,  gas  and  drugs  of  ere
 there.  Y  have  been  told  by  some
 friends  from  Hyderabad  that  an
 organizaticn  is  being  transferred  from
 Hyderabad.  I  am  opposed  to  ६00
 much  of  centralization  of  anything.  T
 will  certainly  look  into  that  again.

 I  was  asked  whether  more  gas
 connections  to  the  poorer  péopie
 would  be  given.  I  think  this  House
 is  privieged,  in  the  sense  that  hon.
 Members  of  this  House  recommend
 things  concerning  only  small  men,
 and  reimally,  I  respect  their  recom-
 mendations,  except  when  I  find  that
 the  thing  is  not  available  right  then.
 Then,  I  refer  it  to  IOC.  But  I  can  se
 this,  {iat  to-day,  more  peons  of  the
 Governr.ent  of  India,  more  drivers  of
 the  Government  of  India,  more  clerks
 of  the  Government  of  India—I  em
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 ta%-ing  of  the  poor  men  in  the  cily
 and  tie  urban.  areas,  only  as  =  at
 instence  have  got  it  than  they  have
 eve:  got  it  before.  But  I  do  not  want
 to  sav  that  we  can  take  it  to  every
 village.

 There  was  a  suggestion  that  it
 there  is  2  town  in  which  there  are  00
 reuple  steelthily  taking  gas  from  ?
 place  which  is  00  miles  away,  I
 should  cren  a  shop  there.  400  235
 conneztiong  will  not  make  an  ecou..9-
 mic  activity  for  anybody.  It  has  to

 be  at  least  2500,  because
 avvesimert  is  there  on
 the  storage  capacity  and  _  delivery
 system.

 CHOWDHRY  BALBIR-  SINGH:
 What  about  Hoshiarpur?

 SHRI  H.  N.  BAHUGUNA:  About
 Hoshiarpur,  I  have  already  said  that
 IT  am  with  Mr.  Balbir  Singh.

 A  Question  was  asked:  “What  are
 we  going  to  do  with  the  gas?”  Gas
 will  be  convertéd  into  petro-chemi-
 calg  aad  fertilizers;  gas  will  be  con-
 verted  into  LPG;  LPG  will  be  distri-
 buted  to  the  people.  But  the  distri-
 bution  will  have  to  be  equitable  It
 cannot  be  only  in  one  area.  I  have
 been  thinking  whether  rural  areas
 Can  really  be  given,  but  the  whole
 problem  ig  one  of  communication,  one
 of  delivery  and  one  of  being  able
 to  do  it.  Right  now,  the  company
 feels  that  it  will  not  be  possible;  but
 so  far  as  diesel  is  concerned,  I  am
 happy  that  the  Punjab  Government
 have  taken  upon  themselves  the.  task
 of  opening  petrol-diese}  pumps  in  the
 rural  areas.  I  make  the  game  offer
 to  every  State  Government.  If  we
 ‘RO,  we  go  for  economic  size  pumps.
 But  if  the  state  Governments  want

 to  do  it  inside  their  mandis,  or  inside
 the  place  where  agriculturist;  come
 for  all  typeg  of  purposes  in  the  block
 headquarters,  and  if  the  State  Gov-
 ‘ronments  want  to  run  it  through
 their  organization,  or  through  some
 ‘OOperatives,  they  can  do  it,  if  they

 ‘Give  me  the  backing  in  respect  of  loss
 9  profit,  because  I  cannot  take  that
 Tespongibility;  amd  the  Government
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 of  India  will  te  linkeg  to  it.  So  far
 as  prices  are  concerned,  I  am  sche-
 duled  to  meet  the  hon.  Finance  Mi-
 nister;  and  the  good  news  wili  come
 {a  the  House  about  petroleum  and
 petroleum  product  prices.  But  I  can
 assure  you  that  they  are  not  going  to
 remain  the  same.  They  cannot  remain
 the  ,ame,  when  the  prices  of  crude
 have  gone  up  I00  per  cent  or  50  per
 cent.  Product  prices  have  gone  up.
 300  per  cent.

 Somebody  asked  me  a  question
 about  some  countries.  I  will  not  dis-
 cuss  about  what  X,  Y  or  Z  has  done.
 1  will  again  say  only  one  thing,  viz.
 that  we  expect  every  country  to  keep
 its  promise.  We  expect  people  to
 honour  their  contracts  with  us,  and
 I  do  hope  that  they  will  be  honoured.

 So  far  ag  the  future  is  concerned,
 vur  search  for  oil  will  continue  tibl
 we  become  self-sufficient.  And  with
 these  words,  I  seek  the  cooperation
 of  this  hon  House;  and  I  once  again
 thank  all  the  employees  and  all  the
 worker,  serving  in  qifferent  organi-
 sations  connected  with  this  Ministry
 —scientists  and  technocrats—who
 have  made  this  Ministry’s  work  what
 it  is  to-day.

 With  these  words,  I  commend  the
 acceptance  of  these  Demands  to  the
 House.

 SHRI  A.  C.  GEORGE:  I  made  a
 specific  suggestion;  and  the  Minister
 wag  kind  enough  to  agree  that  the
 FACT  at  Alwaye  right  now  is  not
 viable.  And  naturally,  the  diversifi-
 cation  of  its  products  will  have  to
 take  place.  I  requested  him  that  the
 pending  proposals  regarding  Capro-
 Lactum  ang  Methanol]  may  be  consi-
 dered,  He  has  not  given  an  answer.
 Otherwise,  that  unit  will  not  survive.

 SHRI  H.  nN.  BAHUGUNA:  It  is  not
 possible  to  name  all  the  things,  what
 will  be  done.  I  said  that  diversifi-
 cation  of  FACT  wag  on  hand  and.  we
 skall  see  that  the  organisation  does
 not  die  out.

 SHRI  K.  T.  KOSALRAM  (Tiru-
 chendur):  You  are  importing  resin
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 from  outside  the  couhtry  but  at  the
 same  time  for  thé  past  twu  years  one
 unit,  PRC  Arumuganeri  has  been
 completely  closed.  What  are  you  go-
 ing  to  do  with  that?  Are  you  going
 to  introduce  rationing  for  diese]  ond
 Kerosene?  Diesel  searcity  is  so  ini  ch.

 SHRI  प्र,  N,  BAHUGUNA:  I  will
 taik  about  Tamilnadu.  When  I  was
 ‘alking  about  kerosene  he  wa,  not
 here,  when  I  started  my  speech.
 Tumilnadu  cannot  expect  me  to  five
 them  more  than  what  we  really  can
 sive,  what  we  have  in  the  national
 kitty,  what  has  beeo  the  share  of
 Tamilnadu.  We  gave  them  jn  1977-
 पढ.  high-speed  diesel  oil,  5,88,047
 tonnes.  For  1978-79  we  gave  them
 6,43,632.  tonnes;  that  is  more  than
 what  we  gave  them  in  ‘1977-78,

 SHRI  K.  T.  KOSALRAM:  Then
 how  this  scarcity  comes?

 SHRI  H.  N.  BAHUGUNA:  It  is
 nut  my  business;  I  have  already  said
 about  this;  on  kerosene  oil  anid  diesel
 i  have  written  40  every  Chief  Minis-
 ter,  Distribution  is  the  total  busi-
 nese  of  the  state  governments:  I  can-
 not  run  the  state  governments,

 PROF.  P.  6.  MAVALANKAR:  I
 am  gratefu}  to  the  esteemed  Minister
 for  correcting  my  mistakes;  I  stand
 corrected.  About  cooking  gag  I  re-
 quested  him  to  fing  out  why  in  a
 piace  tike  Baroda  where  gas  ig  avail-
 able,  simply  because  of  problems  of
 transportation,  due  cost  not  being

 ‘given  to  the  trucks  to  transport  it
 from  Baroda  to  Ahmedabad  and
 other  places,  why  it  has  not  been
 done?

 SHRI  H.  N,  BAHUGUNA:  Baroda
 has  two  systems,  LPG  and  gas  sup-
 plied  by  the  pipeline.  LPG  must  be
 causing  concern  in  Ahmedabad.  So
 fay  as  LPG  for  Ahmedabad  is  con-
 cerned,  if  I  am  correct,  it  is  true  the
 transporters  have  been  caising  prob-
 Jems.  They  first  tendered  for  a  rate
 and  then  they  start  pressurising  IOC.
 If  I  were  to  succumb  to  their  pres-
 Sure  every  time,  it-would  be  difficult,
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 They  make  a  tender;  jt  is  a  contrac~
 tual  agreement  between  them  and
 the  IOC.  What  did  the  Maharashtra
 Government  do?  When  they  threa-
 tened,  in  a  similar  type  of  situation,
 the  Maharashtra  government  said;
 we  will  issue  an  ordinance  and  take
 over  your  transport  system.  The
 state  government  in  such  caseg  should
 come  to  our  rescue.  Having  agreed
 to  transport  at  a  particular  rate,  on  a
 particular  date,  they  cannot  ask  me
 to  revise  it  every  three  months.
 Whenever  it  comes  we  certainly  try
 to  see  that  the  reasonable  thing  is
 done.  I  made  a  declaration:  I  said,
 will  revise  your  rates  with  effect  from
 a  date,  previous  date,  but  do  not  go
 on  strike,  A  number  of  them  went
 on  strike.  Kerala  handled  it  effi-
 ciently;  Maharashtra  nandleqd’  it  effi-
 ciently.  I  hope  Gujarat  also  handled
 that  situation  well.-

 SHRI  A.  K.  ROY:  With  regard  to
 FPDIL  I  have  two  questions:  one,
 the  absence  of  the  managing  director
 to  give  leadership,  and  the  second:
 reduce  the  capacity  of  the  super
 fertiliser  plant  from  350  to  900  and
 five  at  least  some  of  it  to  Indian
 engineers,

 SHRI  H,  N,  BAHUGUNA:  I  am
 obliged  to  the  hon.  Member  for  his
 two  questions;  when,  he  stood  up  I
 thought  he  would  put  many  more
 questions.  He  is  quite  right  when  he
 says  that  I  had  not  answered  the
 question  about  the  managing  direc-
 tor.  I  do  not  want  to  complain  ‘but
 the  system  really  need,  some  change.
 We  select,  our  things  through  the
 Public  Services  Enterprise  Board;
 that  goes  to  the  ministry,  the  minis-
 try  processes  it  and  it  goes  to  the
 appointments  committee  of  the  Cabl-
 net;  all  that  ig  taking  time;  I  am
 ashamed  of  the  delay,  i  that  parti-
 cular  thing  and  do  accept  failure  on
 that;  I  will  not  try  to  hide  this,  if

 we  have  not  peen  able  to  do  it  for
 many  reasons.

 So  far  ag  reducing  the  size  ig  con-
 cerned,  Namrup  is  a  challenge  ०
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 FPDIL  600  tonnes.  I  assure  you
 even  in  350  FPDIL  will  have  a  Iion’s
 share  and  total  transfer  of  techno-
 logy  to  them.  Let  them  rush  up  900
 to  1350,  put  through  the  game  Com-
 mission  but  their  main  tria}  is  at
 Namrup  III,  600  tonne  plant.

 श्री  अम् दल  सिह  (कैराना)  :  प्रत्यक्ष  महोदय,
 मैं घ्रापके  द्वारा  मंत्री  जी  स ेजानकारी  चाहना  हूं  कि  क्‍या
 वे  डीजल  का  दाम  he  40  रुपये  कर  देंगे  ?  भ्रमर  वह
 यह  कर  दें  तो  बड़ी  कृपा  होगी  ।  अ्रध्यक्ष  महोदय,  श्राप
 से  भी  हमारी  प्रार्थना  है  कि  आप  भी  उन्हें  इस  का  दाम

 ]  रुपये  40  पैसे  करने  को  कहें  v

 श्री  हेमवती  नवीन  बहुगुणा  :  मैं  माननीय  सदस्य  की
 सिफारिश  प्रधान  मंत्री  जी  और  उप  प्रधान  मंत्री  जी
 तक  पहुंचा  दूंगा  ।

 डा0  रामजी  सिह  (भागलपुर)  :  मैं  रसायन  मंत्री
 जी  की  तर्क  क्षमता  का  बहुत  कायल  हूं  ।  लेकिन
 एक  बात  समझ  में  नहीं  दाती  कि  सोडा  एश
 क्‌  सम्बन्ध  में  उनके  मंत्रालय  का  जो  दखल  होना  चाहिए
 बह  नहीं  है  ।  मैंने  पांच  महीने  पहलें  सोडा  एश  क
 सम्बन्ध  में  एक  प्रश्न  उठाया  था  लेकिन  जैसा  कि  कहा
 जाता  है  कि  ज्यों  ज्यों  दवा  की,  मर्ज  बढ़ता  गया,  उसी
 प्रकार  सोडा  ऐश  की  कीमतें  बड़ती  जा  रही  हैं|  क्‍या
 में  जान  सकता  हूं  कि  सोडा  एश  की  कीमतों  में  बढ़ोतरी
 को  देखते  हुए  क्‍या  वे  इस  सम्बन्ध  में  कोई  कार्यवाही
 करेंगे।  मंत्री  जी  जानते  हैं  कि सोडा  एश  चार  बड़े  धराने
 ही  पैदा  करते  हैं।  मैंने  पहले  भी  प्रूफ  के  साथ  प्राकार
 दिया  था  लेकिन  कोई  कार्यवाही  नहीं  की  गयी  t  मं
 इतना  ही  इस  के  सम्बन्ध  में  पूछना  चाहता  हूं  कि  क्या
 मंत्री  जी इस  के  सम्बन्ध  में  कड़ी  कार्यवाही  करेंगे
 ताकि  उसकी  कीमतें  कम  हो  सकें  ?

 थी  हैमवत  मदन  ,बहुगुणा:  कीमतें  कम  हुई  हैं
 लेकिन  यह  सही  है  कि  जितनी  कम  होनी  चाहिए  थीं,
 उतनी  कम  नहीं  हुई  हैं  i  हम  न  कीमतें  सस्ती  की  है
 इसे  हमने  डिस्ट्रीब्यूशन  में  डाला  है,  कुछ  कोन्नाप्रेटिव  में
 डालने  की  कोशिश  कर  रहे  हैं।  चार  धराने  भ्रमर  इस
 को  नहीं  करते  हैं  तो  हम  भी  कर  रहे  हैं।  हम  ने  दक्षिण
 में  एक  सोडा  एश  कारखाने  का  लायसेंस  दे  रखा  है
 और  हल्दिया  में  लगा  रहें  हैं  गर  इस  से  भी  कु!
 नहीं  हुआ  तो  कौर  उपाय  सोचेंगे

 SHRI  KRISHNA  CHANDRA  HAL-
 DER:  I  thank  the  Minister  for  tak-
 ing  over  Bengal  Chemicals  and
 Bengal  Immunity.  I  want  to  know
 whether  he  hag  any  proposal  for
 nationalising  them,

 SHRI  H.  N.  BAHUGUNA:  They
 will  be  nationalised.

 चौधरी  बलबीर  सिंह  (होशियारपुर)  :  बराती
 में  लगातार  गंडबड़ी  की  वजह  से  हमारी  प्रोडक्शन  में
 कमी  प्रा  जाती  हैं।  क्या  शाप  वहां  पर  कोई  मुस्तकिल  ऐसा
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 अरेंजमेंट  करेंगे  जिससे  कि  वहां  कोई  गढ़बड़  न  हो  कौर
 प्रोडक्शन  में  कमी  न  कराये  ?  हमारी  प्रोडक्शन  में  कमी
 का  मेजर  शेर  बरौनी  का  है।  झगर  वह  गड़बड़  की
 जगह  बन  गयी  है  तो  उसे  किसी  और  जगह  ले  जा  कर
 कोई  मुस्तकिल  ग्नरेंजमेंट  करें  जिससे  कि  प्रोडक्शन  में
 कमी  न  हो  ।

 शौ  हेमवती  मदन  बहुगुणा  :  i  दिसम्बर,  978
 से  अरब  तक  बरौनी  का  कारखाना  बहुत  बरच्छा  चल  रहा
 है,  सौ  फीसदी  बरच्छा  चल  रहा  है।  मैं  वहां  के  मज-
 दूरों  को  धन्यवाद  देता  हूं  कि  उन्होंने  हमारी  बात  समझ
 कर  मामले  को  हर  हल  कर  लिया  है।

 श्री  सदन  निथारो  (राजनन्दगांव)  :  माननीय
 मंत्री  महोदय  ने  कोरबा  रसायनिक  खाद्य  के  कारखाने
 के  बारे  में  प्रा श्वा सन  दिया  था  ।  वहां  काफी  खर्चा  करके
 भी  बह  चालू  नहीं  है  t

 शौ  हेम बतो  सम् दल  बहुगुणा  :  में  कहना
 सी

 ि
 कि  कोरबा  का  हमारे  दिल  पर  बोझ  है  हमारी
 कोशिश  होगी  कि  वह  बोझ  हमारे  दिल  पर  से  उतर
 सके ।

 शी  सीठा लाल  पटेल  (सवाई  माधोपुर)  :
 राजस्थान  गवनेमेंट  की  दौर  वहां  की  पब्लिक  की  भी
 यह  मांग  रही  है  कि  वहां  पर  प्राकृतिक  गैस  क  आधार
 पर  फर्टिलाइजर  का  कारखाना  स्थापित  हो  ।  यह  मांग
 वहां  से  सदा  से  प्रति  रही  है।

 श्री  हेमवती  सदन  बहुगुणा  :  उस  के
 बोल  दिया  है  ।

 श्री  मोतीलाल  पटेल  :  इस  के  लिए  बहुत  बहुत
 घन्यवाद  it

 MR.  SPEAKER:  Before  I  put  the
 cut  motions  moved  to  the  Demands
 for  Grants  under  the  control  of  the
 Ministry  of  Petroleum,  Chemicals
 and  Fertilizers  to  the  vote  of  the

 House,  I  would  like  to  know  if  any
 member  wants  to  withdraw  hig  cut
 motions.

 Shri  Kosalram—cut  motions  Nos.
 l  to  4,  8  and  9.  Are  you  withdraw-
 ing?

 SHRI  K.  T.  KOSALRAM:  He  has
 not  answered  my  question.

 MR.  SPEAKER:  I  am  asking  you
 whether  you  are  withdrawing  your
 cut  motions,

 SHRI  K.  T  KOSALRAM:  I  am
 withdrawing  them.



 387  DG,  1979-50

 MR.  SPEAKER:  Hag  he  the  per-
 mission  of  the  House  to  withdraw

 hig  cut  motions?

 SOME  HON.  MEMBERS:  Yes,

 Cut  motions  Nos.  |  to  4,  8  and  9
 were,  by  leave,  withdrawn,

 MR.  SPEAKER:  Shri  A.  K.  Roy—
 cut  motions  Nos.  6  to  21,  68  to  7]
 and  73  to  80.  Are  you  withdrawing
 your  cut  motions?

 SHRI  A.  K.  ROY:  Yes.

 MR,  SPEAKER:  Has  he  the  bver-
 mission  of  the  House  to  withdraw  his
 cut  motions?

 SOME  HON.  MEMBERS:  Yes.
 Cut  motions  Nos.  6  to  21,  68  to  7
 and  73  to  80  were,  by  leave,  with-
 drawn,

 MR.  SPEAKER:  I  will  now  take
 up  Cut  Motion  Nos,  22  to  49  and  62
 to  67  by  Shri  R.  P.  Das.  Since  he  is
 not  present,  I  will  put  them  to  the
 vote  of  the  House.
 Cut  motions  Nos.  22  to  49  and  62  te
 67  were  put  and  negatived,
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 MR.  SPEAKER:  I  will  now  take

 up  Cut  motion  Nos,  50  to  6l  by  Shri

 Mukunda  Mandal.  Since  he  is  not

 present,  I  will  put  them  to  the  vote
 of  the  House.

 Cut  motions  Nos.  50  to  6l  were  put
 and  negatived.

 MR.  SPEAKER:  I  will  now  put
 the  Demands  for  Grants  to  the  vote
 of  the  House.  The  question  is:

 “That  the  respective  sums  ‘not

 exceeding  the  amounts  on  Revenue
 Account  and  Capital  Account
 shown  in  the  fourth  column  of  the
 Order  Paper  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  India  to  complete  the  sums

 necessary  to  defray  the  charges
 that  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3ist  day  of  March,  1980,  in  respect
 of  the  heads  of  demands  entered
 in  the  second  column  thereof  against
 Demand  Nos.  69  to  7  relating  to
 the  Ministry  of  Petroleum,  Chemi-
 calg  and  Fertilizers.”

 The  motion  was  adopted.

 Demands for  Grants  979-80  in  respect  of
 Ministry  of

 Petroleum,  Chemicals  and  Fertilizers  voted  by
 abha

 No.  of  Name  of  Demand  Amount  of  Demand  for  Grant  Amount  of  Demand  for  Grant
 Demand  on  account  voted  by  the  voted  by  the  House

 House  on  16-3-1979,

 I  2  3  4

 Revenue  Capital  Revenue  Capital

 Rs.  Rs.  Rs.  Rs,

 MINISTRY  OF  PETROLEUM,
 CHEMICALS  AND  FERTI-
 LIZERS

 69.  Ministry  of  Petroleum,  Che-
 micals  and  Fertilizers  18,89,000  94,42,000  बन

 70.  Petroleum  and  Petro-Chemi-
 cals  Industries  23,61,54,000  16,68,56,000  118,07,67,000  —83,42,8:,000

 gt.  Chemicals  and  Fertilizers
 Industries  43,82,32,000  244,I3,59,000  281,92,99,000 56,38,60,000
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 **DEMANDS  FOR  GRANTS,
 979—80—Conid,

 MINISTRIES  OF  COMMUNICATIONS,
 EDUCATION  AND  SOCIAL  WELFARE,  FI-
 NANCE  ETC.  ETC,

 MR,  SPEAKER:  I  have  a_  slight
 problem.  The  guillotine  can  be  only
 at  6  p.m.  unless  the  House  permitg  it
 earlier.

 SHRI  B.  SHANKAR  ANAND  (Chik-
 kodi):  Sir,  I  have  a  point  of  order.

 MR.  SPEAKER:  I  will  allow’  the
 point  of  order  upto  6  p.m.

 SHRI  B.  SHANKARANAND:  My
 point  of  order  ig  not  about  your
 guillotining  the  Demands.  My  point
 of  order  is  under  Chapter  XIX,  rules
 206  and  208,  dealing  with  the  De-
 mand,  for  Grants  of  each  Ministry.
 Today  you  87९  going  to  guillotine  the
 Demands  relating  to  the  Ministrie,  of
 Communications,  Education  and
 Social  Welfare,  Finance,  Health  and
 Family  Welfare,  Information  and
 Broadcasting,  Labour,  Law,  Justice
 and  Company  Affairs,

 PROF.  P,  G.  MAVALANKAR:  This
 is  ‘not  the  first  time  it  ig  happening.

 SHRI  B.  SHANKARANAND:  Let
 him  hear  me  fully  before  he  makes
 any  comménts.  There  are  the  Minis-
 tries  of  Shipping  and  Transport,
 Steel  and  Mines,  Supply  and  Rehabi-
 litation  and  so  many  others.  But  out
 of  these  Ministries  I  do  not  find  many
 of  the  Ministers  present.  They  should
 temain  present  in  the  House,  I  do  not
 know  whether  thig  is  the  respect
 they  are  showing  to  the  House.  If
 the  Ministers  think  that  they  can
 take  thig  House  for  granted  and  even
 in  their  absence  we  will  grant  their

 demands,  I  think  thig  ig  unfair.  I
 find  today  that  the  Minister  of  Health
 and  Family  Welfare  is  not  present
 here;  so  also  the  Minister  of  Infor-
 mation  and  Broadcasting  and  the
 Minister  of  Shipping  and  Transport.

 Wel,  Finance  etc.
 MR.  SPEAKER:  You  are  right;  they

 should  have  been  present.  But  it  is
 not  a  point  of  order.  I  cannot  allow
 it.

 SHRI  B.  SHANKARANAND:;  Please
 listen  to  me.  I  will  take  only  a
 minute.

 MR.  SPEAKER:  It  is  not  a  point  of
 order.’  It  is  a  point  of  courtesy;
 nothing  else.

 SHRI  B.  SHANKARANAND:  Even
 though  those  Demands  are  not  taken
 up,  they  are  required  to  be  present
 hero  during  the  debate;  especially
 when  the  Demands  are  guillotined
 today,  they  should  remain  present
 here.  They  cannot  take  it  for  granted

 8.00  hrs.
 that  their  Demands  will  be  passed.
 We  have  to  set  up  standards,

 MR.  SPEAKER:  The  question  is:

 “That  the  respective  sums  not
 exceeding  the  amounts  on  Revenue
 Account  and  Capital  Account  shown
 in  the  fourth  column  of  the  Order
 Paper  be  granted  to  the  President
 out  of  the  Consolidated  Fund  of
 India  to  complete  the  sums  necessary
 to  defray  the  charges  that  will  come
 in  course  of  payment  during  the
 year  ending  the  3lst  day  of  March,
 1980,  in  respect  of  the  heads  of
 demands.  entered  in  the  second
 column  thereof  against:

 dy  Demands  Nos.  14  to  8  relat-
 ing  to  the  Ministry  of  Communi-
 cations;

 (4)  Demands  Nos.  25  to  27  relat-
 ing  to  the  Ministry  of  Education
 and  Social  Welfare;

 (3)  Demands  Nos.  32  to  43  relat-
 ing  to  the  Ministry  of  Finance;

 (4)  Demands  Nos.  44  to  46  relat-
 ing  to  the  Ministry  of  Health  and
 Famiiy  Welfare;

 (5)  Demands  Nos,  62  to  64  relat-
 to  the  Minist:  of  Information
 and  Broadcas  dag;

 **Moved  with  the  recommendation  of  the  President,
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 (6)  Demands  Nos.  65  and  66

 relating  to  the  Ministry  of  Labour;
 (7)  Demands  Nos.  67  and  68

 relating  to  the  Ministry  of  Law,
 Justice  and  Company  Affairs;

 (8)  Demands  Nos.  75  to  78  relat-
 ing  to  the  Ministry  of  Shipping
 and  Transport;

 (9)  Demands  Nos.  79  to  8]  relat-
 ing  to  the  Ministry  of  Stee]  and
 Mines;

 (10)  Demands  Nos.  82  to  84
 telating  to  the  Ministry  of  Supply
 ani  Rehabilitation;

 (l])  Demands  Nos,  85  to  88
 relating  to  the  Ministry  of  Tour-
 ism  and  Civil  Aviation;

 (12)  Demands  Nos.  89  to  98
 relating  to  the  Ministry  of  Works
 and  Housing;

 (18)  Demands  Nos.  94  to  96
 relating  to  the  Department  of
 Atomic  Energy;
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 (14)  Demands  Nos.  97  and  98
 relating  to  the  Department  of
 Culture;

 (15)  Demand  No.  99  relating  to
 the  Department  of  Electronics;

 (16)  Demandg  Nos.  00  to  02
 relating  to  the  Department  of
 Science  and  Technology;

 (i7)  Demand  No.  03  relating
 to  the  Department  of  Space;

 (1B)  Demand  No.  04  relating
 to  Lok  Sabha;

 (19)  Demand  No.  05  relating
 to  Rajya  Sabha;

 (20)  Demand  No.  06  relating
 ४०  the  Department  of  Parliamen-
 tary  Affairs;  and

 (2i)  Demand  No.  07  relating
 to  the  Secretariat  of  the  Vice-
 President.”

 The  motion  was  adopted.

 D:mands  for  Grants,  1979-80,  in  resbect  of  the  Vnistries  of  Communications,  Education  and  Social
 Welfare,  Finance  etc.,  etc.,  voted  by  Lok  Sabha

 Na
 Demand

 Amount  of  Demand  for  Grant  Amount  of  Demand  for  Giant
 on  account  voted  by  the  votcd  by  the  Heuse

 House  on  1663-1959,

 .of  Name  of  Demand

 t  2  3  4

 etree  ee  dete  ere  ees  ene  RRR RE

 Revenue  “apital  Revenue  Capital

 Rs.  Rs.  Rs.  Rs.

 MINISTRY  OF  COMMUNICA.
 TIONS

 Ministry  of  Communications

 .  Overseas  Communications

 41,28,000,  —-2,9,67,000  —-2,06,42,000  10,98,33,000

 Service  2,23,43,000  t,67,80,000  “11,17,19,000  8,39,02,000

 Posts  ad  Telegraphs—Work-
 ing  Expenses,  584,16,42,000  es 116,83,28,000

 Posts  and  Telegraphs—Divi-
 dend  to  General  Revenues,
 Appropriations  to  Reserve
 Funds  and  Repayment  of
 Loans  from  General  Revenues  215,48,15,000,  हर 43,09,63,000



 393  Min,  of  Communications  VAISAKHA  3,  399  (SAKA)  sa,  &  Soci  394
 Wel.  Finance  etc.

 ee  ee

 I  2  3  4

 अल»  सम  किम...  -  -  -_  कान...  कलम.  addin

 18.  Capital  Outlay  on  Posts  and
 Telegraphs  .  .  .  oe  67,31,03,000  न  336,55,13,000

 MINISTRY  OF  EDUCATION
 AND  SOCIAL  WELFARE

 25.  Department  of  Education,  F'31,82,000  सी  T,59,07,000  *«

 2B,  Education  eg  6.93,26.900  Li fif.poo  184,627,200  T4200

 27.  Department  of  Social  Welfare  10,16,03,000,  43,75,12,000

 MINISTRY  OF  FINANCE

 gee  Ministry  of  Finance  .  6:84,05,000  22,50,000  29,50,24,000  ,72,50,0¢  0

 33.  Customs  :  6,44,70,000  §5,00,000  32,24,54,000  4,25,00,000

 Ste  Union  Excise  Dhaties  .  §,19,90,000  we  40,99,47,000  ei

 35.  Taxes  on  Income,  Estate  Duty,
 Wealth  ‘Tax  and  Gift  Tax  ,  8,49,20,000  42,46,02,0¢  0  oe

 46,  Stamps  :  :  नि  §o10)39,000  18,67,000  15351,94,000  93,938,000

 37.  Audit  ‘  .  10,86,67,000  §4,33,33,000  «i

 38,  Currency,  Coinage  and  Mint  —-6,79,72,000  ——3,88,77,000  —  3395:61,000  —9,43,57,¢00

 39.  Pensions  ५  .  6,91,67,000  34,58,33,000

 fo,  Opium  and  Alkaloid  Factories  39564,46,000  16,57,000  —  9:42,99,000  [  Ba  f  Airco

 qi.  Transfers  to  State  Govern-
 ments,  ;  .  :  «»..  176.3 1,53,000  §36,92,27,000  oe

 42.  Other  Expenditure  of  —  the
 ¢ Ministry  of  Finance  .  28;34,94,000  59,39.53,000  4,74,67,0c0  296,97,6  ,¢COo

 43.  Loans  to  Government  Ser-
 vants,  ete.  .  =  oe  14,59,67,000  60,98,33,000

 MINISTRY  OF  HEALTH  AND
 FAMILY  WELFARE

 4b
 aig?

 of  Health  and  Fa-
 mily  Welfare  .  Ly  16,76,000  न  83,77,000  बन

 45.  Medical  and  Public  Health  ,  —3,09,05,000  =—-,88,27,000  —-75,45,28,000  59,40,86,000

 की,  Family  Welfare  ,  .  =,  2.S25,55,000  17,000  106,27,77,000  83,000

 MINISTRY  OF  INFORMATION
 AND  BROADCASTING

 fi,  Ministry  of  Information  and
 Broadcasting  a  .  .  14)32,000  '77,§9,000  .

 63,  Information  and  Publicity  ,  343,986,000  —32,94,000—7,9,77,000  —_,64,72,c00
 ag,  Broadcasting  -  .  ,_—s4459:74,000  —§,49,25,000  §7,65,69,000  n  7748,26,000
 eee  Oe  ———
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 Finance  etc,

 I  2  3  4

 MINISTRY  OF  LABOUR

 65.  Ministry  of  Labour  ५  14417,000  कि  70,83,000
 66,  Labour  and  Employment  3,99,26,000  6,13,000  69,96,32,000  30,€2,000

 MINISTRY  OF  A
 AND  COMPANY  ‘AIRS

 67.  Ministry  of  Law,  Justice  and
 Company  Affairs  +  2,13,02,000  (17,000  —-0,65,40,000  83,000

 63,  Ajninistration  of  Justice  655,00  ५५  32,72,000  we

 MINISTRY  OF  SHIPPING
 AND  TRANSPORT

 95.  Ministry  of  Shipping  and
 Transport  52,22,000  वी  2,62.50.c0N

 76.  Roads  gs.  1g,  77:92,000,  18B,55:94,000,  —  +8, 86,  S900  ¢2,50,50,000
 77.  Ports,  Lighthouses  and  Ship-

 ping  =  नि  न  न  10,92,57,000  98,:9,78,poo  §4,62,02,000  4  94,68,62,0¢0

 78.  Road  and  Inland  Water
 Transport  .  :  .  23,33,000  2,73.13,000  1,16,67,000  —3,65,62,000
 MINISTRY  OF  STEEL  AND

 MINES

 79:  Department  of  Steel  नि  2,49,59,000  5  8,06,82,000  —2,47,93,000  aco,a4,07,0C0
 80,  Department  of  Mines  6,50,000  32,50,000  we

 br  Mines  and  Minerals  .  8,62,01,000  —,29,49,000  43,10,05,000  56,47,44,cr0
 MINISTRY  OF  SUPPLY

 AND  REHABILITATION

 82.  Department  of  Supply  -  +9,80,000  कि  18,98,000  .

 83.  Supplies  and  Disposals  1,24,78,000  6,23,92,000  we

 Bh.  Dzpartmant  of  Rehabilitation  —4,3,33,000  a,  12,32,000,  20,66,67,000  —_0,6,58,0n0

 MINISTRY  OF  TOURISM
 AND  CIVIL  AVIATION

 85.  Ministry  of  Tourism  and
 Civil  Aviation  ,  .  9,12,000  os  45:59,000  .

 86.  Meteorology  .  ,  «3,954  F000  49,4I,000  16,75,57,000  —2,47,07,000

 87.  Aviation  नि  4,58,t3,000  6,87,61,000  22,90,62,000  —_9q,98,02,0¢0

 88,  Tourism  ye  #  84,19,000  —,74,35,000  —_4,20,93,000  ‘871,  76,000

 MINISTRY  OF  WORKS
 AND  HOUSING

 89.  Ministry  of  Works  and  Hous-
 ing  ,  +  .  नि  21,10,000,  oo  T,05,49,000  ae

 9%  Public  Works  +  ‘  15,73,18,000  4,83,82,000  78,65,91,000  24319,07,000

 gt,  Water  Supply  and  Sewerage  —_3,69,50,000  68,47,50,000
 ic  —  =  =  =  .  ०००



 Min,  of  Communications  VAISAKHA  8,  90  (SAKA)  Ed.  &  Social  398

 45579,59,000

 63,03,79,000

 47,06,13,000

 5153:42,000

 91,67,000

 27,20,20,000

 397
 ह Wel.  Finance  etc.

 i  2  3  4

 99.  Housing  and  Urban  Develop-
 ment,  6,29,32,000  —-9,5,92,000  —3,46,58,000

 93.  Stationzey  and  Printing  F  6,86,08,000  oe  34,30,37,000

 DiPARTMENT  OF  ATOMIC
 ENERGY

 94.  Department  of  Atomic  Energy  '  9,0T,000  45,04,000

 95.  Atomic  Energy  Research,  De-
 velopment  and  Industrial
 Projects  15,46,82,000  12,60,76,000  —_77,34,09,000

 of.  Nuclear  Power  Schemes  19,12,54,000  Qs41,23,000,  44,92,67,000

 DEPARTMENT  OF  CUL-
 TURE

 98.  Department  of  Culture  1,98,54,000,  9,92,67,000

 8,  Archaeology  1,16,08,000  5,  €0,40,000

 DEPARTMENT  OF  ELEC.
 TRONICS

 99.  Department  of  Electronics  2,00,48,000  1,10,68,000  —  10,02,42,000

 DEPARTMENT  OF  SCIENCE
 AND  TECHNOLOGY

 100.  Department  of  Science  and
 Technology  .  5:45,29,000  18,33,000  —27,26,43,cc0

 or,  Survey  of  India,  .  3,67,50,000  मे  18,37,50,000

 102,  Grants  to  Council  of  Scienti-
 fic  and  Industrial  Research  8,52,68,000  es  42,63,39,000

 DEPARTMENT  OF  SPACE

 103.  Department  of  Space  6,90,95,000  —§,44,04,000  —  34554572,000,

 PARLIAMENT,  DEPART-
 MENT  OF  PARLIAMEN-
 TARY  AFFAIRS  AND
 SECRETARIAT  OF  THE
 VICE-PRESIDENT.

 ‘oy.  Lok  Sabha  .  94,60,000  4,52,62,000

 ‘05.  Rajya  Sabha,  ,  35,23,000  t,76,34,000

 16,  Department  of  Parliamentary
 Affairs  न  न  419,000  20,92,000

 ‘07,  Secretariat  of  the  Vice-Pre-
 sident  4,65,000 93,000


